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-I;OK SABRA 

Tuesday, November 13, 1962/ 
Kanika 22, 1884 (Saka)_ 

The Lok Sabha met at Eleven of the 
Cloek. 

[MR. SPgAltER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

S ....... iac of Rice to PakisWa' 

-Uf. Dr. L. M. Siq"hYi: Will the 
Minister of FOOd aacl Acricaitare be 
pleased to state: 

(a) whether it is a fact that large 
amounts of riee are being smuggled 
out of West Bengal to East Pakistan 
thereby contributing to searcity and 
lIOaring prices of rice in India; and 

(b) if so, what special measures 
have been taken or are proposed to 
be taken to remedy the situation? 

The Parliamentary Seeretal'y to the 
MiDister of Food and Acriculture 
(Pri Shhade): (a) and (b). No such 
instances on any large scale have 
come to the notice of Government 
though the Enforcement Branch of 
the State Government and the check 
posts are keeping a vigilant watch on 
the border. 

There has been rise in prices in 
West Bengal because of lower produc-
tion of rice there during the 1961-82 
crop season as compared to the very 
lood crop of the previous season. To 
remedy this, distribution of foocigrains 
through fair price shops has been 
stepped up. 

Dr. L. M. 8JDchYi: To what extent 
''''s small-seale smuggling in rice been 

i(Ai)LSD-l. 

going on: The hon. Minister says that 
there has been no large-scale smug-
gling. 

Shri ShiDde: The point is, the prices 
which prevail in India near the border 
areas are higher than the prices pre-
vailing on the East Pakistan side. So, 
the temptation to smuggle is ruled out 
in these circumstances. 

Mr. Speaker: Only large-scale 
smuggling comes to the notice of the 
Government. Otherwise it goes on. 

Dr. L. M. Siqbvi: Would the han. 
Minister tell us whether any cases 
have been registered showing that 
there has been any smuggling against 
any person and whether any persons 
have been brought to book on account 
of these anti-national activities? 

The MiDJster of Food and Alrleul-
ture (Silri S. K. Patll): This little 
smuggling on either side of West 
Bengal and East Pakistan happens. It 
is not one way traffic. It is both way 
traffic. Sometimes it helps. When I say 
that it does not mean that I allow it 
Or encourage smuggling. Surely it 
is not of a type that should worry us. 

Mr. Speaker: Whether any case has 
been registered: that was the question. 

Sbri S. K. Pati1: A few cases are al-
ways registered and let off. There is 
not much about it. 

Some Hon. Members: Let off. 

Dr. L. M. SiII&"hvi: The question is 
whether anyone has been brought to 
book. He says they have been let oft'. 

Mr. Speaker: Therefore, no one 
has been brought to book. 

Shri S. M. BaDerJee: The han. Minis-
ter said that the prices in West Bengal 
in certain places have rone up. I 
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want to know to what extent it has 
gone up and the steps taken by the 
Government to see that the prices in 
West Bengal or in other border areas 
do not go uP. 

Shri S. K. PaW: Whel\ the jute 
production failed two years ago, there 
was a very concerted eflort in West 
Bengal in order to increase jute pro-
duction. Therefore lands, as much as 
6 to 7 lakh acres, were transferred 
from rice to jute. The result was, as 
was expected, rice production slight-
ly went down. This year, the pro-
tiuction will be no'" r ' ~  I am told, 
is very good. 

Shri Priya Gupta: Did the Govern-
ment, before sanctioning conversion 
of paddy growing land into jute grow-
ing land, take a census as to whether 
it will result in shortage of food pro-
duction or not? 

Shri S. K. Patll: The hon. Member 
knows that there is no law in this land 
by which any Government can do it. 

Shri Priya Gupta: The Central Gov-
ernment decision is there. 

Mr. Speaker: Order, order; he 
wants to know whether any census 
was taken. 

Shri Priya Gupta: These are avoid-
ing replies. 

Shri S. K. Patil: I am avoiding 
nothing. I am merely saying as I 
have said very often that crop plan-
ning by legislation has got to be 
taken. That strengthens the case. 
As it is, a farmer is free to do any-
thing he likes in his land. 

Shri Priya Gupta: Jute cultivation 
has been imposed on them. 

~ lRl'rn'r ~ ~~~~  

~ ftr-r<r .,:r;;rr ;;rr 'i!T t w ~ ~ 
~ ~ .ro iT rrfr ~ qh: 'fIT"iT-
~~  

~ Wo 'lITo ~ i ~ ~ llf 

~ ,"'1"'1'1'1<1 ~ ~ ~ 
~~~ ~ ~~~ 1 

Shri Sbam La} Sara!: May I know 
whether it has come to the notice of 
the Government that anti-social ele-
ments in Pathankot Tehsil in Punjab 
and Kathua Tehsil in Jammu and 
Kashmir State are engaged in smug-
gling rice to Pakistan? 

Mr. Speaker: We have. gone from 
eastern region to the northern. 

Shri Sham Lal Sarar: The question 
is one of smuggling. 

Shri D. C. Sbarma: On a point of 
order, Sir, the hon. gentleman knows 
nothing about Pathankot. I rep-
resent Pathankot. I know much. 
Every time he mentions Pathankot 
and brings in Gurdaspur about which 
he knows nothing. 

Mr. Speaker: Order. order. 
hon. Member is supposed to 
everything. 

Every 
know 

Shri Sham Lal Sarar: He is ques-
tioning my integrity .... 

Mr. Speaker: Order. order no .... 
Next question. 

VTIro"f ~ if fif" ~~  

~  ~ ~  'flIT 

~ fqm, ~r mr .m: ~
~ 1 '~ ' ' '  ~  if; ~ 

~~ ~ ~'r ~ ~ 

' ~' r  : 

~  'flIT ~ 'li<IT W ~ 
~ ~~~~~ 

r ~~~ ~~ 

!i'f ifR f.r;rr; f.!i<lPT1:IT ~ ; W 

( lI' ) lift ~  ffi '3WIi'T 'flIT ;:rcfhrr 
~  

~ fqm, ~ mr .m: 
~ ~~ ~~ 
.... )  : ~  1 ~ 1 

(w) ~  ~ i'lIl it 
~' ~~~  ~ 
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~ AA ~~~ 

~ 'liT fifui"I:f fil;llPp.rr t I 
Shri Sbree Narayan Das: May 
know what is the number of such 
gramdan villages and to what extent 
expenditure has been incurred so far? 

Shri Shyam Dhar Misra: The num-
ber of villages is 4640. As I said, 
there is no expenditure still out of the 
special fund. There has been expen-
diture out of the general fund. 

Shri Shree Naraya.a Bas: May 
know by what time it is expected that 
the whole scheme would be put in 
operation? 

Shrl Shyam Dhar Misra: A decision 
has been taken. We hope to commu-
nicate to the States about the scheme 
very soon. Action will be taken 
shortly. 

.-r 0 ritf1I;q mI' : '!lIT ~ ;rm ~ 
~ ~ fiI; lIQ '3f1 'ioo if; ~ tftq flf.t 

~~' ' ~ ~~~ 

~ ~ it flf.t ~ $. ~ ~ r r~

lffiT ~  ~ ffi '!lIT ~ ;rm 'liT liIlT<'f 
~ >f1lItTT fiI; "IW ~ im ~ 
iit ~ ~ 'R ~ ~ l{T-.m:r 
~ ~ full ~ ~ ~ 3  ? 

-n ~ fiI"l: ~ ~ 

~ ~ fiI; 'if, 0  0 if; ~ tftq ~  '3f1 

fiI; ~ it flf.t ~ I ~ ~r r ' ~ 

<'IN ~ 1Jf1:r ~ it f1:r.ft t I 'Wor ~ 
~~~  

~~~~~~ ' ~ 

~ ~~~~ r~~ 

"Il1J ~ I mi CIf ~ or)'!" ~  ~ 

CIf ~ $. w:r ill ofi'f CIf ~ I ~
~~ s r ~  

"IW ~ ~ ~ ~ ~~
lffiT {t ~ I 

Shri Bhapat Jha Aud: May 
know whether the Government has 
worked the economics or considered 

what is the ratio of increased financial 
assistance to increased prodl1t:tion in 
these areas? 

Shri Shyam Dhal' Misra: There is no 
special economics involved in these 
special areas. It has already been 
calculated that increased financial 
assistance through co-operative societ-
ies for agricultural production would 
give increase in agricultural produc-
tion because through agricultural 
financial assistance the various States 
give fertilisers, seeds and other things 
and with these helps, there is addi-
tional production. 

Shri Hari Vishnu Kamath: The 
Minister for Agriculture or more pre-
cisely the Minister of State for Agri-
culture. answering a question of 
mine fi\"e months ago said that as 
much as two-thirds or near about 
that of the land gifted to Acharya 
Vinoba Bhave during Bhoodan yatra 
still remained to be distributed to the 
landless labourers or co-operative 
societies. May I know what the posi-
tion is today, whether a considerable 
portion of the land which Acharya 
Vinoba Bhave acquired during his 
Bhoodan yatra is uncultivable, not fit 
for cultivation? 

Mr. Speaker: That is not the ques-
tion here. It has nothing to do with 
the present question. 

Shri Hari Vishnu Kamath: Bhoo-
dan .... 

Mr. Speaker: It is linancial assistance 
that is to be given to Bhoodan villages 
and not allotment of land. 

Shri Hari Vishnu Kamath: The ques-
tion which I put last time was, ho .... 
much had been given. The Minister 
said that two-thirds had not beeR 
distributed yet. 

Mr. Speaker: The hon. Member will 
realise that here, the stress is finan-
cial assistance for agricultural produc-
tIOn to cooperative societies in gram-
dan villages. It is financial assist-
ance. Shri Sivamurthi Swamy. 

r ~ ~ r  w~ w ~ 

amount has been set apart in the 
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Third Five Year Plan for Gramdan 
villages? 

Shri Shyam Dhar Misra: No specific 
amount is set apart except the special 
fund of &. 1 crore. 

Civilian Pilots 

+ 
"laG f Shri Umanath: 
'l Shri S. M. Banerjee: 

Will the Minister of TrIUlSpOrt and 
Communications be pleased to state: 

(a) the number of civilian pilols 
trained by Government as are still 
out of employment; and: 

(b) whether they are likely to be 
absorbed in the near futun! 

TIle Deputy MiDis&er in the Miais-
try of TransPOrt and CommllDicatiollS 
(Sbri MohiDddin): (a) 6 Commercial 
Pilots with current 'B' licences, train-
ed at the Civil Aviation Training Cen-
tre, Allahabad, are believed to be un-
employed at present. 

(b) Yes, Sir. 

Shri Umanath: The Government 
have spent RB. 75,000 torr training 
each of them. May I know whether 
the Government contemplates or 
have already absorbed any of them 
or all of them for defence purposes 
in view 01. the national emergency 
and what are the factors which 
stand in the way of absorbing them? 

Shri Mohiuddin: They will be ab-
.orbed whe. thl!7 are called upon 
for duty. 

Shri Umanath': What is the number 
of students still being trained in the 
Allahabad institute and may I know 
whether the ~r  intends to 
extend the capacity of the Allahabad 
institute? 

Shri Moohiwldia: At present, there 
arc 15 students under training. As 
regards expansion, of course, that will 
take place, if necessary. 

Shri S. M. llaaerjee: May I know 
the total number of trained civilian 

pilots who are unemployed today 
and the reasons for not absorbing 
them immediately under the Minis-
try of Defence to meet the national 
emergency? 

Shri MOhiaddia: If they are called, 
they will certainly be asked to joia 
and they will be called upon to do the 
duties. 

Shri S. 1\1. Banerjee: I have a sub-
mission to make in this regard. You 
will remember, Sir, that we had a 
number of discussions here about 
these civilian pilots. 

Mr. Speaker: What is the informa-
tion that the hon. Member wants? 

Shri S. M. Baaerjee: My submissioll 
is that e\'en the Minister does not 
know the total number and that is 
why he is saying like this. 

Mr. Speaker: I think that question 
has been. answered many a time be-
fore. Has the hon. Minister got the 
figure in regard to the total number 
at present? 

Shri Mohiaddia: I have stated that 
there are these trainees who were 
trained at Allahabad .... 

Shri S. M. Banerjee: I am talking 
of Allahabad, not of China. 

Shri Mohillddin: I have stated that 
there are six unemployed pilots who 
have renewed the licence and who 
are still unemployed. That is the 
definite information. 

Shri Tyap: This particular ques-
tion does not relate to Allahabad 
pilots only. but it is a general ques-
tion. 

Shri S. M. Banerjee: They were all 
trained in Allahabad. 

Mr. Speaker: Does Shri Tya.&i want 
to put any supplementary question? 

Shri Tyaci: May I know whether 
the Ministry are making a complete 
survey of the pilots all over the 
country, in view of the present emer-
gency? 
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SJui Mobi1lddin: Yea, in view of 
this emergency, we have got a list of 
1he pilots who have obtained licence, 
whether the licences are renewed or 
not. . 

Shrimati Re.allka Bay: Is there any 
. arrangement between this Ministry 
and the Defence Ministry to see that 
these people are abswbed imme-
diately? 

Shri MOhiuddin:. Yes, there is al-
ways that arrangement. If necesary, 
they will be absorbed. 

Shrimati Renuka Bay: I want to 
know whether there is any particular 
arrangement in view of this emer-
gency. 

Shri Daji: In view of the fact that 
Government are spending about 
Rs. 75.000 per person for training, and 
six are unemployed, and fifteen more 
are being trained, may I know why 
there is a lag between the necessity 
of the country and the training that 
is being imparted? 

Shri Mohiuddin: That question has 
been discussed long ago. Even the 
Estimates Committee has gone into 
this question, and I would request my 
hon. friend to read the report of the 
Estimates Committee. 

~ ~w ~  

~~ ~~~ 

* f.ro: fq"'li<i .. l'l ~  ~ ri-
fiR; A r ~ 'liT ~  ~ 

~~ ~~ rr~  

8hri Hohi1lddiD: The Defence 
Ministry! has got full powers, and 
Government have got full powers to 
call anY' person for duty under the 
Defence of India Ordinance, and they 
can call them. We have got the list 
of the pilots who were licensed, whe-
ther< their licences have been rene-
wer.! in 1962 or not. That list is there 
with us. 

Dr. L. M. SillPn: I wanted to 
k:now' whether it 111'811 proposed to 
aall them. 

Mr. SpMker: Now, Shri A. P Jain. 

Shri A. P • .lain: Supersonic jet 
planes require specially trained pilots. 
Has the Ministry given any thought 
to the question whether it should 
give any further training to pilots 
who have not received jet training? 

Shri MohiaddiD: There is some 
misunderstanding about the training 
given at Allahabad. The training in 
Allahabad is oniy in the elementary 
science and the practice of lIyml 
aircraft. 

Mr. Speaker: That is what the hon. 
Member means, namely that this 
elementary training shtrulct be sup-
plemented bY' advanCed training for 
jet planes. 

Shri Mohiuddin: That is not the 
training given at Allahabad. After 
these trainees have passed the exa-
mination, the airlines take them over 
and give them further training, or 
the Defence Ministry takes them over 
and gives them further training, and 
that further training may ultimately 
go up even to the supersonic jet 
training level. 

Diesel Locomotive Project 

+ r Shri P. K1UIha,,· 
I Shri A. K. Gopalaa: 

°157.i Shri Rata SlDgh: 
I Shri Narendra Singh 
L Mabida: 

Will the Minister Of Railways be 
pleased to state: 

(a) the progress made so far by 
the Diesel Locomotive Project; 

(b) how long will it take to com-
plete the ·project; and 

(c) what are the terms of the 
agreement between Government and 
the American Company? 

The Deputy MlDiSter in the MiJds-
try of Railways (Shri s.. V. Rama-
swamy) : (a) Development aDd con-
struction are in bam both in Factory 
and Townshirp area and 8IppI'Olti.mat-
ely 15 per cent overall progress hall 
been made. 

(b) The Project is ~ to be 
complP.ted by Marrh 1987. 
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(C) A StaWment giving broad de-
tllils of the agreement is placed on 
the Table of the House. [See Appen-
l, annexure No. 32]. 

8hri P. KuDhan: May know 
whether the agreement with Messrs. 
Alco Products Inc. Of America pre-
vents Us lnml purchasing more diesel 
locomotives from other countries? 

Shri S. V. Ramaswamy: Why 
snould we PU.Tchase when we manu-
facture ourselves? There is no need. 

Shri Narendra Singh Mahida: May 
I know what the annual production 
of these diesel locomotives would be? 

Shri S. V. Ramaswamy: It is a 
phased programme. The annual pro-
duction would be of the order of 
about 150 by the end of 1967. 

Shri S. M. lSanerjee: From the 
statement I find that the firm will 
a130 arrange for the training Of Gov-
ernment personnel in America and 
submit a detailed scheme for training 
of artisans and supervisors in India. 
May t know whether any scheme 
has been chalked out under which 
!lOme Government servant.> could be 
trained. and if so, when? 

Shri S. V. Ramaswamy: Our 
trainees will be sent as anP when re-
quired. They are under training in 
India already. 

Shri Indrajit Gupta: Pending the 
completion of this project, which the 
hon. Ministe,. said would take ano-
ther five years, what is the estimated 
expenditure that we have to incur 
for importin!f diesel locomotives up 

to the year 1967? 

Shri S. V. Ramaswamy: That would 
De a different question altogether, 
for whiCh the answers have been 
given earlieT, namely that our total 
requirement would be of the ordeT 
of about 550 diesel locomotives in 
the 3rd Plan Period. We have im-
ported some already, and some are 
on the way. In the meantime, the 
gap will be filled by imports. Let me 
dear up the position in regard to the 
programme of manufacture. The pro-

duct.ion targat is 150 per annum in 
1967. Wei have got II phased pr<o-
groamme: In: 1963-64, it will be 12; 
in 1964-65 it will be 29, and in 1965-
66 it will be 54. 

~  ~~~  

Urir iii it ~ ~ ~ if 'ifiIf.r lIiT 
fu"<I;rfur ..". ~ W ~ fu<;r 00-
~' ' ~~ ~ ? 

t<ori ~ ~ ~ ~~

~~  ~ ~  

~ ~ ~ m -.miT ~  s~ 

~~' ~ ~~~~  

-ihr ron-m<iT t I llF; ~ ~ fir. ~ ~ 
Q'f, '3"!f ~  it iT;;r;;r "1'l'fil+ilf-!Q 'fiT 

'Iillf ~ ~~ 1'fT it llT'rT ~ I 

Shri D. C. Sharma: From the state· 
ment I find that the firm will be given 
lumpsum payments for designs and 
other things, and those lumpsums 
vary accOiI'ding to the de3ign and the 
itl!m. The fiJrm will also be entitled 
to an engineeping fee an.d a royalty 
linked to the actual production as 
achieved in India. So, I think the firm 
is going to get three kinds Of pay-
ments, lumpsum payments for de-
sings. engineering fee and also 
royalty. May I koow the quantum 
of payment under each one of these 
beads? 

8hri S. V. Ranaaswamy: At present, 
it will be against public interest te 
disclOile them. 

Proposal to Self Heron and VikillC 
Aircraft. 

+ r Shri P. C. Borooah: 
I Shrimati Snitri Nicam: 
J Shri Morarka: 
I Shri Rajeshwar Patel: 
I Shri Vidya Charaa Shukla: 
Shri R. S. Pandley: 

·158. 

Will the Minister of TranspOrt UIl 
Communications be pleased to state: 

(a) whether it iso 'i fact that the 
Iniian Airlines Corporation recently 
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proposed to sell some of their Heron 
and Vikinr Aircratts; 

(b) it so, how many aircrafts were 
to be sold and on what terms they 
were offered for sale; and 

(c) wtle1:tber the same have actually 
been sold and if so, at what price? 

Tbe Deputy Minister in the Minis-
try of TraIIsport and Co_unicatioDs 
(Shri Mohiuddin): (a) to (c). The 
India':' Ainlines Corporation have ad-
vertised recently offering for sale 
their 12 VikiniS and 7 Herons toge-
ther with the related spare parts and 
spare engines. The offers received 
lire under their consideration. 

Shri P. C. Borooah: May know 
whether any global tenders have 
been called for, and if so from which 
countries the offers have come? 

Shri Mohiuddin: I am afraid I have 
not got all that information with me 
at pre'<l·nt. and it would not be de-
sirable either to state at this stage 
from where the offers have been 
received. 

Shri P. C. r~  May I know 
for holl' long. theSe aircraft have 
been in the service of the lAC, and 
whether it is a fact that these aircraft 
were not found fit for service by the 
lAC? 

Shri Mohiuddin: This question 
about the Herons has been discussed 
so many times before in this House, 
and the full explanation has been 
given about this matter. 

·Shri Morarka: Is it not a fact that 
these Vikings were declared surplus 
in 1955, and now the corpomtion 
cannot &elI them even at scra·p value? 

Shrt Mobiuddin: Yes, that is true. 

Shrimati Savitri Niram: May 
know the reasons why even though 
these Vikings were declared useless in 
HI55, ~' have ~  been sold so 
far? 

Shri Mohiuddin: Since 1956-57, 
every r~ has been made to sell 
them. But the .demand for these 
Vikings was not very strong in the 
warld matket, and no suitable offers 
were received. Therefore, even 

though the lAC has been trying to 
sell them fw a loni time, they hare 
failed. 

Slari Nareadra Sinrh MAhida: Have· 
Government received any proposalS 
for the purchase of these Herons aIJd / 

~ s  

Shri M8hiuddin: Proposals have I 
been receivecl. for the Vikings and', 
Herons. 

Shri Kajeshwar Patel: Have Gov-
ernment offered the services of these 
planes to the Defence Ministry. and 
if so, whether they have accepted the 
same? 

Shn Mohiuddin: That problem is 
also under active consideration. 

The Minister of Transport aad 
Communications (Shri Jagjivaa 
Ram): As a matter of fact, this ques-
tion of the Vikings being utilised by 
the Defence Ministry was considered. 
Air Vice-Marshal Harjinder Singh, 
who. is in charge of Kanpur Avres, 
himself came and discussed the 
matter. Then he sent a team of 
engineers to examine whether the 
Vikings could be utilised! for any 
purpose l:1y them anywhere in the 
Air Force. After examininJ: that, the 
team came to the conclusion 1mat it 
was not worth using them. There-
fore, they are going to be finally dis-
posed of. 

Shri Basumatari: I want to know 
whether in the present emerlfency 
Government axe not thinking of giv-
ing up this proposal to sell the air-
craft when We require So many air-
craft. 

Mr. Speaker: That has been 
answered that that is under coasi-
deration. 

Shri Jagjivan Ram: No, Sir. I have 
just ansv.:ered about the Vikings 
so that the HOUSe may know the 
position. So far a, ~ Herons ere 
concerned, the Air Force 3aid that 
they cannot use them. I ordered 
lAC to make the Herons ftiable be-
cause they have been lying grollIl!<ied 
for the last four or five years. They 
are being made ftiable, and in case 
of emergency, the lAC D&koas maT 
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be used for the Air Force ::.nd the 
Herons may be run on small routes 
by lAC, eVen though they are not 
remunerative. At present, this is the 
position. If we get rt!Qsonable offen! 
for the ai=ft, we may dispose them 
of!. 

Shri Morarka: Is it not a fact that 
two of these' Vikings wera actually 
sold for £ 47,500 but due to delay on 
the part of Government in issuing 
necessary licences, the deal was 
cancelled? 

Shrl Mohiuddin: There was an 
offer as mentioned by the hon. Mem-
ber, but it was later withdrawn. Of 
course, if it ~ stood, they would 
certa',.,l:; have been sold. 

Shri Bade: What is the reason for 
.... ithdrawal Of the offer? 

No answer was given. 

Shri Hari Vishnu Kamath: On a 
point of order. In reply to a ques-
tion by Shri P. C. Borooah, if I 
heard the Deputy Minister arig'llt, 
he said that it was not desirable to 
give the information asked for as to 
from whom offers were received. Is 
it because Government thinks that it 
is not desirable in the public interest 
or not desirable in the Government's 
interest, to disclose it? 

Shri Mohluddin: May I explain? It 
is a commercial transaction .... 

Mr. Speaker: He is taking a techni-
cal objection, making a distinction 
between Government's interest and 
pu.blic interest. It is only in the 
public interest that Ministers do not 
disclose such information. Next ques-

tion. 

Sbri Bari Vishnu Kamath: He has 
not answered it. 

Mr, Speaker: Next question 

Testing of Agricnltural Prodaee 

~ 
r Shri Sorendra Pal SInP: 
J Shri Rameshwar Tantia: 

-159,\ Shri Sham Lal Saraf: 
L SbrI Buamatari: .• 

wm the V1n1ster of Food IUIIII 

Agriculture be pleased to state: 

~ whether it is a fact that Ute 
Central Government have decided to 
establish a laboratory in Calcutta for 
testing and analysing the quality 01. 
agricultural produce; and 

(b) if so, whetber this laboratory 
will cater to Bengal alone or other 
adjoining States will also bene1it from 
it? 

The Minister of State in the MiDis-
try Of Food aDd Agriculture (Dr. 
Ram Subhag Singh): (a) Yes, Sic. 

(b J The laboratory will cater to 
the needs of the entire eastern regiOD 
comprising West Bengal, Bihar, 
Orissa, Assam, Tripura and Manipur. 

Shri Surendra Pal Singh: Will this 
lao.omtoTY cater for the testing and 
analysing of food crops or cash crops 
or of both? 

Dr. Ram Subhag Singh: This will 
be utilised for analysing samples of 
ghee, vegetable oils, oilcakes, honey, 
atta, curry powders, spices, gur etc. 

Shri Surendra Pal Singh: What is 
the estimatCd cost of this project? 
Will the entire cost be borne by the 
Central Govenunent 01' will the West 
Bengal Government alSO share in it! 

Dr. Ram Subhag Singh: Actually, 
w~ haVE an allocation of Rs. 20 lakha 
for setting up such laboratories. 
This laboratory has not yet been 
established, but we-propose to est&-
blish iJt soon aDd the cost will be 
calculated. 

Sbri Rameshwar Tantia: ~ hon. 
Minister has said that this laboratory 
will serve Bengal, Assam, Bihar, 
Orissa, Tripara alldl Manipur. Are 
Government contemplating setting up 
such a. laboratory to cater to the 
needs of MaharaSh.tra and Madhya 
Pradesh wnere cotton and oilseeds 
are cultivated? 

Shri Ram Subha, Singh: Yes. The 
9c!heme is to estabIiah one central 
control laboratory at Nagpur and 8 
regional lai:JarMories lOt lC8Dp1a-, 
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Guntur, Ra,ikot, Cochin, Madras, Cal-
cutta, Bombay and ~  

Shri Sham La!. Sara.f: Do Govern-
men1t contempliate setting up an 
agency that will enable this labonl-
tory to help the growers or users 
of these commodities that are being 
anaJysed? 

Dr. Bam Sabhag Sia&'h: Actually, 
these laboratories are going to be 
established with a view to help the 
growers and all possible steps will be 
taken to utilise them as hest as pos-
sible. As regards the suggestion of 
the hon. Member, it cannot be done 
at present. 

Shri Basumata.ri: WhaU additional 
steps have been taken by Govern-
r ~  '.0 expedite the establishment of 
the", laboratories in view of the pre-
sent emergency? 

Dr. Ram Subhag Singh: Actually, 
we have already established two 
laboratories, one at Guntur and ano-
ther at Madras. The Madras labora-
tory was set up only last month. We 
have requested the Housing Minis-
try to provide accommodation at 
Calcutta and the mament we get 
that, we will establish the laboratory 
at Calcutta. 

' ~~ ~ ~~  

~  qN ~  ~ l.q 
~ ~ i fit; ;;it (fWf,,"1.'4<'i '4'RT 
' ~  ~ '!'lIT ~ ~ ~ 

'!'lIT ~ 'liT ~ m f.f;lu "I11fIlT, 
~~ ' ~~ ? 

WTo mf ~ ~ : lII'm'f if ~ ~ 
'lit ~'  ~ 'liT fcRR ~ ~ iR' 
'1ft ~ ~ I ~ r ~r  ~ ~ 

~ ~ ~ I VWr ~  .. 
~ ~~~~ rr~ 

~ ~~~~~~ I 

~ ~ ~ ;mmif '4"m 

~ ~~ ~  I ~ 

~' ~~~ ~ 

~~~ ~sr~~ 

~ ~ 'II"t ~ m'll"t ~~  
1ffift ~ I -

Shri KIIIIhaa: How long will it 
take to establish the laboratory at 
Cochin? 

Dr. Ram Sabhag Sia&'h: Gavern-
ment is constructing the building to 
house the laboratory and the moment 
it is ready, it will be established. 

Coastal Trade 

+ r Shri B. K. Das: 
J 8hri S. C. Samal1ta: 
I Shri Subodh llausda: 

*lSO. 

L Dr. P. Mandal: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) haw much cargo is planned to 
be carried through coastal trade 
during the current year; 

(b) whether the indigenous tonnage 
would be adequate to carry the 
entire quantity; Bnd 

(c) if not, what steps are being 
taken for their development to that 
capacity? 

The Deputy MiDister in the MiDis-
try of Traasport and Comm1iNeatioas 
(Shri Bhagavati): (a) The estimated 
volume of the dry cargo trad<! on the 
Indian Coast during 1962 is about 39 
lakh tons. 

(b) and (c). Except for some ships 
chartered for the increased coal 
movement from Calcutta, the entire 
dry cargo will be carried by Indian 
ships. These charters have also now 
been stopped with the acquisition of 
a tew ships recently. Some more 
second-hand ships are expected to be 
acquired shortly. 

Shri B. K. Das: May 1 know whe-
ther the additional coal planned to 

.. be carried by coastal trade is mcluded 
in the quantity mentioned by the 
Hon'ble Minister? 
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Shri Bhacavati: Yes, Sir; coal has 
been included. 

Shri B. IL Das: May I know what 
financial assistance in the form of 
foreign exchange is to be given to 
.shipping companies for arquiring 
tonnage this year? 

Shri Bhagavati: Ten ships are 
going to be acquired. There is 
difficulty of foreign exchange. So we 
cannot purchase new ships. We are 
I:oing to acquire some second-hand 
ships for Jayanti Shipping Company, 
Rajkumar Lines, Calcutta Steam 
Navigation Companv and R. Sen and 
Company. . 

Shri Subodh Hansda: The Minister 
stated that coal is one of the cargoes 
to be carried by coastai shipping. 
May I know whether the rost of 
transport of coal by coastal shi;lping 
is cheaper than the cost of transport 
by land? 

Shri Bhagavati: I think sO. 

-n ~ If(q1f: mof co: ~ 

' ~ 1'  I ~ ~  

~ ~ ~ '1i ~  ~ f;:p;:r ~ ofrr 

~ ~ l'fCW1 'lit ~ 

Shri S. C. Samanta: Is it not a fact 
that private parties have rome for· 
ward to seek assistance ~  the 
Central Government to increase the 
indigenous tonnage and get ships for 
coastal trade; if so, how many? 

Sbri Bhagavati: A.s I have said, it 
has been decided to acquire ten ships. 
About private parties. I cannot give 
that information. 

Shri Ran!:a: May I ask whether 
Government have taken any steps to 
broad-base the Natural Calamity 
Insurance Fund which they said they 
were orgamsmg, and whether any 
further progress has been in order to 
ensure ..... . 

Shrimati Renuka RaJ: That ques-
tion has not come. 

Mr. Speaker: Probably Shri Rang.a 
has not been keepme pace. 

Shri BaBga: thought it was 
answered in Hindi. 

Mr. Speaker: We are on coastal 
lrade. 

Shri Jaswant Singh: May I know 
how many foreign ships 1I\"HP. char-
tered last year for transport of coal, 
and foreign exchange invoh'ed in it? 

Sbri Bha!:avati: To supplement the 
owned tonnage, We charteri!d sevea 
vessels, and they performed on an 
average five trips per months for the 
movement of coal. As to the {oreigll 
exchange involved. I cannot give the 
answer. 

Mr. Speaker: Next questio",. 

Shri Thirumala Rao: One IEievant 
question. 

Mr. Speaker: I am sorry. 

Loss of Crops and Cattle dlle 1-
Flood. 

+: r Shri G. K. Singha: 
I Shri Subodh lIansda: 
i Shri S. C. Samanta: 
I Shri N. R. Laskar: 
l Shri Vishram ·Prasad: 

°lil. ~ Dr. P. N. Khan: 
i Sbri Kol'a Venkaiab: 
I Shri Yasbpal Singh: 
; Sbri P. C. Borooab: 
L Shri P. Venkatasubbaiah: 

Will the Minister of Food and Arp-
culture be pleased to state: 

(a) whether Government made any 
assessment of damage to crops and 
cattle due to last floods in the coun-
try; 

(b) if so. the details therE'of; and 

(c) amount given so far to the 
various States by way of relief (State-
wise)? 

The Parliamentary Secretary to tbe 
Minister of Food and Agriculture 
(Shri Sbinde): (a) and (b). The 
information is being collE'C\E·d and 
will be placed on the Table of the 
Sabha in due course. 
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(cl A statement is placed on the 
Table of the House. [See Appendix I, 
annexure No. 33]. 

Shri SUbodh Hansela: In view of 
the fact that these floods are recur-
ring features in our country, may I 
know what precuationary tIleasures 
Government have taken so far to give 
advance warning to the people to 
save their life and pro'pertv? 

Shri Silinde: The questiu:J put by 
the han. Member actually conte. with-
in the purview of the Ministry of 
Irri/:ation and Power. 

Mr. Speaker: The Minister is not 
ready with the answer. 

~  Vl'nkatasubbaiah: In the 
s ' ~  it ha? hf"en ::;hC'''!l that 
Pun.iub and other Sta'c3 affected by 
fl:loo; e have been gi ven some tlnancial 
assb:ance. In this connection. may I 
draw the attention of the han. Minis-
te:" to the fact that vast tracts in 
Andhra Pradesh have als', been 
alfected ~' floods resulting in ..... . 

Mr. ~  He should put a 
qU£'f:tion. 

Shri Venkatasubbaiah: May I know 
if any assistance has been l:iven from 
this People's Famine Relief Fund to 
the Andhra Pradesh Government? 

The Deputy Minister of Food and 
Ap-iculture (Shri A. M. Thomas): The 
Andhra Pradesh Government was 
also addressed in the malter, but 
they have not sent us any proposals 
for assistance. 

Shrimati Akkamma Devi: May 
know whether Government gives 
financial assistance to States when 
crops are affected by early and late 
blight diseases? 

Shri A. M. Thomas: The pattern 
of assistance is well-known. Every 
State Government is enjoined to pro-
vide in its own budget provision for 
relief in connection with natural 
calamities. They have to exhaust it. 
After this, of the amount spent in 
addi tion, 50 per cent is met by the 

Centre. Of course, there would be Gd-
hoc grants .by way of loans etc., by 
the Finance Ministry in suitable 
places. 

11ft ~  ~  fimU : 'IlU ~ ~
~ ~ ~ '1ft FIT ~ f.!; 
'1«< il> 'ffi'JI' ~ mr-ft ~ ij;;r ~ 
q;m;r on: ~ ~ ~ ? 

Shri A. M. Thomas: With regard 
to sugarcane, we have not got specific 
figures from Bihar and U.P. We had 
asked for information from Bihar. 
We have been informed that the crops 
affected were mostly bhadai, o.ghani 
and sugarcane. The total area affect-
ed was 1,681,000 acres, and the loss 
in terms of money value is a little 
over Rs. 9 crores. I have not got the 
specific break-up of sugarcane 

Shri D. C. Sharma: In the state-
ment I find that a loan of Rs. :l 

crores has been given to the Punjab 
Government. May I know the rate 
of interest to be charged on this 10aR 
and period in which it is to be 
repaid? 

Shri A. M. Thomas: Interest would 
be 4 per cent per annum, and it is 
repayable in ten annual instalments. 

Shri S. C. Samanta: May I know 
whether any Of the affeci.ed State 
Governments have instituted any 
enquiry committee to go into the root 
causes of the floods r ~ 

Shri A. M. Thomas: It is a lene-
ral question. Flood control measures 
are actively under the consideration 
of both the Centre and the State 
Governments. In fact, there are also 
flood-control boards set up in various 
States, and it is within the purvie .... 
of these boards. 

Shri P. C. Borooah: I find from the 
statement that Assam has been given 
assistance of only Rs. 20,000. Since 
Assam is the worst affected area so 
far as floods are concerned. is there 
any request from the Assam Govern-
ment for financial assistance outstand-
ing, and is the Centre going to give 
them some more money? 
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Slari Shillde: The Finance Commis-
sion has gone into the details about 
the pattern of financial assistance to 
be rendered to the different States. 
The assistance is being rendered ac-
cording to the recommendations of 
the Commission which have been 
accelAed by the Government cf India. 

Shri KIIJIhan: Which are the States 
which have fully utilised the allotted 
amount during the Second Plan? 
Have the Kerala Government asked 
for any 1Inancial assistance from the 
Centre? 

8hri A. M. Thomas: We have add-
ressed all States with regard to the 
extent of damage. We have not 
received any reply from Kerala yet. 

~~~  ~ r r ~ 

~ ~~~ ~' ~  

~ WIT ~  ~ ~ ~ mo lIT;ft 

~ if ~ ~ ? ~ r.rq. 'IlIT ~ 
~~' 1' ~~wrr 

~ ~ ~ ~ ~ i\l!1 ron 
;;rr W!i<'fT ~ ? 

Shri ShiDde: The ·contention of the 
hon. Member is not true. 

~~~  ~  if 
~~r r ~~~ ~ 

~~~ ~~~  ? 

Shri ShiDde: It is not a qUE-stion of 
State-wise allocation, because there 
is a particular pattern which has 
been accepted by the Central Gov-
.ernment, and if a State puts in • a 
demand to the Government of India 
according to that scheme, it is gene-
rally granted. There is no question 
of discrimination. 

8IIrI Bhapat Jha .bad: In regard 
to parts (a) and (b) of the question, 
how is it that the answer could not 
be given in spite of the fact that 
floods took place lon« ago? Have 
the State Governments mad&: any 
assessment or not'l 

8hri A. M, Thomas: In fact, we 
have been receiving ad hoc reports 
from them. After the receipt of this 
question, we addressed the various 
State Governments with regard to the 
points contained in it, and we have 
received replies from the States of 
Bihar, Madras, Orissa, Punjab and 
West Bengal. The other States have 
not answered. U.P. has been affected 
considerably by floods. We are still 
awaiting information from thpm. All 
States have been addressed in the 
matter. 

Teachiag of Agriculture in Rural 
Institutes 

+ r Shri Bibhuti Mishra: 
* ., j Shrimati Savitri Nigam: 
16~ 1 Shri Bhagwat Jha Asad: 
L Shri Bhakt Darshan: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether it is a fact that a high 
level Committee appointed by the 
Ministry of Food and Agriculture has 
disagreed with the views expressed 
by the Second Joint Indo-American 
Team on teaching of agriculture in 
rural institutes in India; and 

(b) if so, the main recommendations 
of the Committee? 

The MiDIster of State ill the MJnis-
try of Food and Agrlcalture (Dr, 

Ram Sllbhag Singh): (a) ~  

(b) A statement giving the required 
information is placed on the 
Table of the Sabha. [See Ap-
pendix I, annexure No 34]. 

~~ ~~~~ 

'«IT ~ ~ fit; ;;it Q<4'I"'''''' «'f m-
'~ ' ~~ ~ 
~~~  11 ~~ r~ 
\fq ~ ~ it fifRA 'Iif.r.r ~  ? 
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.,-0 ~ 1 ~  ~  ~ 

'~ ~ ~ m;zrr ~ croffi" ~ 
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Shrimati Suitri Nigam: What 
'Would be the assistance given to such 
colleges which are keen to get them 
"",onverted into agricultural institutes? 

Dr. Balli Subbac Sineh: Actually, 
the leAR is having a sum of Rs. 2 
.crores at its disposal but that is distri-
buted to different institution, on the 
basis of the recommendation< of a 
'committee which usually goes to the 
different States to see whether those 
institutions are up to the mark or 
'flot. It is on the recommendation of 
that committee that any grant is 
given. 

Sbri Bhacwat Jha Asad: Since the 
new pattern of agricultural education 
J;uggested by lCAR and also support-
ed by the National Council ot Educa-
tion has been rejected by Goverll-
ment, may I know what is the posi-

tive step to uplift these schools and 
make them colleges? 

Dr. Ram Subhag Sinch: It has not 
been rejected by the Government 
because actually the position is that a 
team was set up in 1954 and that 
team recommended that these rural 
institutes need not be maintained. 
Then another team went into this 
question in 1959 and that team also 
supported the recommendation of the 
first team. A hiih level committee 
was set up in 1960 and that com-
mittee said that these institutes are 
doir.g some good work 9.nd should 
not be abolished immediately. It is 
under discussion with the Education 
Ministry and Government has not 
taken any ciecision. We are maintain-
ing them SO far. 

Shri A. P. JaiD: Is not the rural 
institute somewhat akin to tlle land 
grant college where extension work 
is connected with education. If so 
why are the rural institutes not being 
extended? 

Dr. BalD Sabbag Sin .... : As I said 
before, if the hon. Member mean! by 
rural institutes, the rural institute of 
Bichpuri near Agra or others, that is 
the idea. But the rural institute in 
Berauli, Garghati or Wardhll is not 
of the tYPe of the land grant college. 
If they can have that much of land 
at their disposal and start working 
on the basis of land irant colleges, 
we have no objection. 

~ .. ~ ~ 

~~ ' ~w 

~ ~ ;:x ~ w ":m ml'I'i ~ 

f.m ~  om ~ ~  ~ ? 

~~ ~~ 

~ -:am: m ~ ~ ifiTt ~ m-
~ flm ~ fiI; ifiTt;prr ~ 
~ ~ lJIl<;n' ~ ? 
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Shri Ranga: May I know whether 
any attempt has been made to 
evaluate the per student cost of tr.ese 
agricultural institutes as r~  to 
the agricultural colleges and ~r r  

colleges and whether any etfort has 
been made to bring down these rosts? 

Dr. Ram Subhag Singh: If the hon. 
Member will pursue the proceedings 
of the last meeting of the Indian 
Council of Agricultural Educaticn, he 
will notice that we have laid much 
stress on reducing the cost of educa-
tion per student. !t shall be our 
endeavour that ordinary cultivator's 
sons and daughters are enableJ to 
take full advantage of these institutes 
at lower costs. 

Spares and Stores of Airl'raft5 

+ 
0113 J Shri Rajeshwar Patel: 
. l Shli Morarta: 

Will the Minister of TrallSJlOrt and 
COJDIDanieatiOllS be pleased to state: 

(a) the value of spares and stores 
relating to Vikin,s, Herons and 

Dakotas lying surplus for the last 
few years; 

(b) how much of these have become 
obsolete and redundant; and 

(c) what steps are being taken to 
sell these stocks? 

The Deput,. Minister in the Ministry 
of Tra.sport and Commullications 
(Shri Mohiuddin): (a) anrl (b). The 
value of the surpluslobsolete and 
redundant spares relating to Vikings, 
Herons and Dakotas as on 31-3-1962 
is given below:-

Vikings 
Herons 
Dakotas 

Rs. 47:55 lakhs 
Rs. 16'30 lakhs 
Rs. 18'05 lakhs 

(c) As there was no market for the 
Vikings and their related spare" 
tenders were invited bv the Indian 
Airlines Corporation 'through ad-
Yertisement for their sale '1S ,crap. 
The offers received are und .. r :heir 
consideration. 

The Corporation have also "ffered 
for sale their Herons and related 
spares by advertisement on a world-
wide basis. Enauiries from interested 
parties have started coming in. 

The lists of surplus Dakota spares 
had been circulated by the Corpora-
tion in India and abroad. Barring a 
sale of spares of the value of 
Rs. 45,000, the rest of the .pares have 
no market. Steps are being taken by 
the Corporation to dispose them of 
as scrap. 

Shri Rajeshwar Patel: What is the 
value of spares and stores on 31st 

March, 1961' 

Shri Mohiuddill: This wil; appruxi-
mately be the same because there 
will not be much additioll. Except 
for depreciation. there may not b" 
much difference. 

Shri Rajeshwar Patel: Is it a fact 
that every year we have been pur-
cha<ing far in excess of the actual 
requirements? 

Shri Mohiadllla: I will mention the 
figures. For instance, for the Vikings 
Which wen lTounded ill 1957-58, we 
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purchased spares for Rs. 4.61 lakhs 
in 1955-56, for Rs. 2.59 lakhs in 1956-
57 and for Rs. 18,000 in 1&57-58. So, 
the purchase of new spares has not 
been in excess of the requ'rements. 

Shrl Morarka: May I know why 
the spares concerning the Dakotas 
have been declared surplus when they 
are stilI being used for civilian and 
defence purposes? 

Shri Mohiuddin: They are obsolete 
mostly. 

Shri Morarka: May I know why 
they have been rendered obsolete? 
Is it that we received them ir a 
defective condition or were ~  ""lore 
than what we required and the;." had 
deteriorated in storage? 

Shri Mohiuddin: may mention 
that in 1954, when the alrlin .. s were 
nationalised we took over 74 dakotas 
with the spares. Here was a large 
.. quantity Of spares that we got from 
the ex-companies and they have been 
there in the stock. 

llaqalore Port 

+ r Shri Mohsin: 
I Shri D. C. Sharma: 

'164. ~ Shrl Warlor: 
I Shrl Rameshwar Tantia: 
L Shr! Sham Lal Saraf: 

Will the Minister of Transport ... 
Communications be pleased to "tate: 

(a) whether any phased programme 
to construct all weather POT, at 
Mangalore has been made; 

(b) whether the site has been 
chosen for the purpose; 

(c) what is the estimated cost of 
construction; and 

(d) whether it will pro"ide !lIcili-
ties to transport oil, coal and such 
other things besides iron or("? 

The Deputy Minister ia the Minis-
try of Trauport u4 ComJDallieaU_ 
(Silri Bharanti): A statemer.t is 
laid on the Table of the House. 
[See Appendix I, annexure No. 35]. 

Shrl Mobsin: What will be the 
period required for cornpietin,e; this 
construction? 

Shri Bhall'avati: Variou3 dates have 
been given for the preliminary items, 
for the construction of breakwaters 
and shore protection works, etc. 

Shri D. C. Sharma: In reply to 
part (b) of the question, it is inter 
alia stated that the final decision 
about the site will be arrived dt 'Ifter 
examination of the res', Its of the 
laboratory analysis of the sampl,,; at· 
the soil taken from the borings. This 
makes the whole phased r r~  

ineffective because it appeal's that till 
this time the site of the port has not 
been determined. Therefore, I "ant 
to know when the site of !I,e port 
will be determined because alI this 
phased programme depends "pan 
that. 

Shri Bhall'avati: For finally settling 
the site. steps have been taken. A 
Field Division under an F.xccutive 
Engineer has been formed fa carry the 
investigations quickly. On comple-
tion of these investigations. the site 
will be finally settled. That will not 
take much time. 

Shri Rameshwar Tantia: Whd. is 
the present capacity at .lresent, and 
after the new construction. w"ether 
the road and rail facilities ",ill also 
increase to some extent? 

Shri Bball'avati: The l'all",3Y WIll 
be constructed to take the iron are 
from the ore-site to this site. 

Dr. K. L. Rao: May 1 kno .. · whether 
it is a fact that most of the investi-
gations have been completed and 't is 
only a just a sort of verifieR'ion? 
The site has been selected, and ;t is 
only a small final v("rificanon. 1 
think, that remains. 

Shrl Bhapvati: It has been decid-
ed that the site will be on th" North 
of the Netravati river; w ~ ~r it 
will be at a distance of five miks or 
three miles is only to be settled. A 
distance o·f three miles is a 'andy 
stretch; whether it is suitable ai', is· 
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a matter to be investigated into 
From the detailed s ~  it 
has been indicated that a site at a 
distance of about five miles 011 the 
North will be more suitable. 

Shri Sham Lal Saraf: In view of 
the urgency for the d"ve iopme t of 
this port for the purpose of the 
incoming and outgoing goods and 
passenger traffic and the development 
of the area roundabout It, 'llqy I 
know whether the Government will 
accelerate the completion of ~ port 
"35 early as possible? 

!Wr. Speaker: It is a suggestion for 
action. 

Shri Hari Vishnu Kamath: Is: a 
fact that there is no truth in certain 
press reports to the effect that after 
the happy liberation of Goa and its 
return to the motherland. the :.ort 
already existing in Koa have halte4 
~r are likely to halt the progre." of 
~ s r  of Mangalor!! port? 

Tbe Minister of Transport IUUI 
CommllllicatioDs (Shri Jal'jlvan Ram): 
There is no substance in that press 
statement. 

Accumulatiou of FerUUzerti 

+ r Shri D. C. Sharma: 
I Shri w~  ~ Azad: 
Dr. L. M. Smp.VI: 

J Shri SDDden Pal Sinelt: Shri Yashpal Sinch: 
Shri Buta Sinch: 

$1115'1 Shri G1Ilsban: 
Shrl P. K. Dee: 
Shrimati Benuka Ray: 
I Rhri DaJi: 
I Shri S. M. Banerjee: 
l Shri P. C. Borooah: 

Will the Minister of Food aad "I'ri-
i!ulture be pleased to state: 

(a) whether it is a fact that larl!:e 
stocks of Fertilisers have accumuiated 
at the Nangal plant and at Rourkela; 
and 

(b) if so, the steps taken or pro-
posed to be taken to cle",r ~ sarae? 

The Minister of State in the Mlnill-
try of Food and Agriculture (Dr. Ralll 
Subhal' Sinl'h): (a) The Factory at 
Nangal is expected to provide '[tJrage 
for about 2 months' production. The 
maximum accumulated stock 11'83 

53,210 tonnes at the beginning of 
September 1962. Now on 2-11-62 the 
stock is 45,055 tonnes. 

Rourkela has not gone into produc-
tion SO far. 

(bJ The State Agriculture Ministers 
and Departments of Agriculture ... ere 
requested to lift the quotas. The 
price of Calcium Ammonium Nitrate 
was recently reduced by H5. 32. 

Shri D. C. Sharma: May I know 
wny, even after the prices have been 
reduced, the States do not lift the 
quota? What is the reason? 

Dr. Ram Subhal' SinP: :nay 
inform the hon. Member and the 
House that two months ago ~ had 
announced that within two moaths 
we would see that all t.he calcium 
ammonium nitrate quota i. lifted, and 
today I am happy to say that we 
have firm orders for 45,839 tonnes. 
The stock is only 45,055 tonnes now. 

Shri Bhacwat Jha Azad: In view 
of the rising demand for fertilisers 
in the country, may I know whether 
the Government have assessed by 
now that this non-lifting of the quota 
in time is due to some administrative 
failure, and whether better distrIbU-
tion system will be arranged b.y the 
Government? 

Dr. Ram Subhac Sinelt: Had the 
hon. Member followed my last "eply, 
he would have paid a tribute tn the 
administrative success. 

Shri Bhacwat Jha Azad: I f)llow-
ed it. (Interruption). 

Dr. Ram Subhal' SiDl'h: He has not 
understood it. We have aot firm 
orders for 45,839 tonnes. 

Shri K. C. Pant: Is it not a fact 
that the fertilisers which were to be 
manufactured at Nangal were ear-
marked for Punjab, Rajasthan and 
Uttar Pradesh but that ~ farmers in 
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these States did not wan. these 
fertilisers, when they were manufae-
tured, and that this was due to the 
failure of the Governmen! to educate 
the farmers in the relative mer,ts of 
calcium ammonium nitrate? 

Dr. Ram Subhag Singh: Agam, I 
would like to tell the han. Member 
that if he is prepared to peruse the 
figures for calcium ammonium nitrate 
that is utilised by Punjab, he would 
not put a question that way. Pun-
jah has placed the order and it is 
going to lift immediately 12,838 
tonne, and it is Punjab which is 
utilising that fertiliser in highest 
quantities. 

Dr. L. l\f. Singhvi: What is the 
estimated loss on account of the 
accumulation due to storage and its 
being charged nnd debited to the 
State Governments who fail to lift 
the quota in time? 

Dr. Ram Subhag Singh: For the 
last two months, We did try to see 
that all the State Governments lift 
their quota and they have, by and 
large, lifted their quota. And on top 
of that, they are placing new orders 
which have enabled us to utilise the 
entire stock. 
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Shrl P. C. Borooah: By what time 
the balance of the stock IS likely to 
be cleared? 

2052(Ai)LSD--2. 

Dr. Bam Subhag SiDgh: There is 
no ~  and within this month the' 
entIre thmg will be cleared. 

Shri Surendra Pal SiDgh: May r 
~w  if the farmers of the counu,. 

ul.tJmately take to this new fertiliser, 
WIll the Government be in a positioD 
to meet the total demand of the 
Coun try in respect of this particulaw 
type of nitrogenous fertiliser? 

Dr. Ram Subhag Singh: Yes, Sir, 
because, my han. friend will be hapPJ' 
to know that the Rourkela factory is 
going into production early next year 
and that factory has a capacity of 
6 lakh tons when it goes into fuU 
production. But for the first tnree 
months of next year, It WIll proQuce 
30,000 tons and later two lakh tons. 
So, our requirements will be, by ancf 
large, met by that factory. 

Shri D. C. Sharma: May I know 
if the Minister has assessed the total 
demand from all the States for thill 
type of fertiliser and, if so, what i. 
the total demand? 

Dr Ram Subhag Singh: The total 
demand for all tYPes of fertilisers at 
present, for the year 1962-63, in tcrmll 
of nitrogen, is 5.25 lakh tons. 

Mr. Speaker: Shri Sham Lal Sard 

Shrl Sham La! Saraf: Question 
No. 166. 

Sbrl S. M. Bauerjee: Question 
No. 173 may also be taken up along 
with this question. 

Mr. Speaker: Yes; if thp. Min:ster 
could take the questions ~ r  he 
could do so. 

The Parliamentary Secretary to the 
Minister of Food and Agriculture 
(Sbri Shinde): Yes, Sir. 

Rationalisation of Sugar Prlee!l 

+ 
-168 J Sbri Sham Lal Saraf: 
. l Shri Rameshwar Tantla: 

Will the Minister of Food and Agri-
culture be pleased to state the stePl' 
that lJIave been taken till now to 
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rationalise sugar prices in order that 
(i) these prices fit in with the demand 
within the country and also serve as 
an incentive for increased consump-
tion to the people at large; and (ii) 
to meet the competition from other 
exporting countries in the World 
JM:arket? 

The Deputy Minister in the Ministry 
of Food and Agriculture (Shri A. M. 
'J!homas): The steps taken are:-

(i) regulation of releases of 
sugar for sale from sugar facto-
ries; and 

(ii) development of sugarcane 
cultivation in order to raise the 
per acre yields of sugarcai1e and 
ultimately to reduce cost of pro-
duction of sugar. 

Cost of Production of Sugar 

·173. Shri P. C. Borooah: Will the 
Minister of Food and Agriculture be 
pleased to state 

(a) whether any methods of bring-
ing down the cost of production of 
sugar were discussed at the 13th an-
nual Convention of the Sugar Techno-
logists' Association; 

(b) if so, what decisions were taken 
in this regard at the convention; and 

(c) how the methods decided upon 
are being adopted? 

The Deputy Minister In the Minis-
try of Food and Agriculture (Shrl 
A. M. Thomas): (a) to (cl. There were 
references to the desirability ·o! bring-
ing down the cost of production of 
IlUgar in the Presidential and Inaugu-
ral addrec.;;es at the 30th Annual con-
vention of the Sugar Tec-hnologists' 
Association held at Kanpur on 23rd 
October, 1962, but no specific decisioM 
were taken in this regard. 

, 
Shri Sham La1 Saraf: May I know 
if the Government are aware that 
even today the price of sugar is very 
high, compared to the cost of sugar-
cane and the prices that are paid to 
the sugarcane growers? 

Shri A. M. Thomas: That is not cor-
rect. The value of the sugarcane now 
constitutes 46·5 per cent of the entire 
cost of sugar, and the taxes come to 
33·5 per cent. The manufacturing cost 
plus the margin of profit wi:! come to. 
only 20 per cent 

Shri Sham Lal Saraf: May I know 
how Government propose to benefit 
the consumers at least to the extent 
it is possible, When the )trowing cost 
and the present day selling cost vary 
so much? 

Shri A. M. Thomas: When this 
question came up for discussion in 
this House, no Member was nor the 
Government was in favour of reduc-
ing the price of sugarcane. Without 
reduction in the price of sugarcane 
or in the excise duty, there is no 
further scope for reduction in the 
price of sugar. With regard to the 
cost of sugarcane, reduction is not 
possible. With regard to reduction 
of excise duty also, it is not possible. 
So, the present level of prices will 
have necessarily to be tolerated. 

Shri Rameshwar -Tantia: May I 
know whether the price of sugarcane 
has been fixed according to the re-
covery and, if so, what effect it will 
nave on the rationalisation of sugar 
price? . 

The Parliamentary Secretary to the 
Minister of Food and Agriculture (Shri 
Shinde): From this year onwards, it 
would be linked up with recovery. 
The minimum price would be Rs. 1-8-0 
per maund of sugarcane. 
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Shri Shinde: The only possibility 
of reducing the cost of production of 
sugar is by having higher per acre 
yield. The Governme"t's attempts 
are that per acre yield s'hould be rais-
ed as far as possible. The intention 
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is not that the agriculturist should 
get less. On the contrary, by havmg 
more per acre yield, the agrieul-
turist's Income would be augmented. 

15fT tinIflf rltP..T: ' ~ ~ r  itt 
~ 'H ;;rqrq <r@ ~ 'flIT ~ I 

• Mr. Speaker: The Question Hour is 
over. 

WRITl'EN ANSWERS TO QUES-
TIONS 

Shipping Companies 

0167. Shti Tridib Kumar Chaudhurl: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) Whether three Indian Shipping 
companies engaged in Indo·European 
trade both ways have come to an 
r ~ 1  amo!lgst themselves pro-

~  for equal carriage of freight 
and equal earnings in Indo-Po:ish, 
Indo-German, Indo-Soviet, Indo-
Rumanian, Indo-Egyptian and Indo-
Leva:lese trades; and 

(b) what are the prospects of any 
agreement between the Indian Ship-
ping companies and the contin'Jntal 
and foreign shipping companies en-
gaged in Indo-European (eontinental) 
trade both ways so as to ensure a 
higher quota percentage of ~ s trade 
in favour of the Indian Companies? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Bhagavati): (a) A statement 
giving the in10rmation is placed on 
the Table of the House.· [See Appen-
dix I, annexure No. 36]. 

(b) The only trade in which the 
Indian ~ r  was unreasonably low 
was the India-U.K. trade. But it has 
recently been agreed to increase the 
Indhn share to 39'475 per cent from 
1st Septemb2r, 1962 and r ~ FtE'r to 
increase it further by annual escala-
tions of 1 per cent to 48'475 per cent 
by 1-1-1971, which will IT·can complete 
parity between the Britis:, and Indian 
shipowners. There is thus no ques-
tion of asking for any further in-
crease at present 

DeIhl-Madras Air Service via 
J'abalpur 

0168 J Shri Vidya Charan Shukla: 
. 1 Shri Basumatari: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether it is a fact that the 
Madhya Pradesh Government have 
approached the Union Government to 
;"'clude Jabalpur on ~  Delhi-MadrBII 
air route; and 

(b) if so, Government's decision 
thereon? 

The Deputy Minister In the Minis-
try of Transport and Communicatw. 
(Smi Mohiuddln): (a) No, Sir. 

(b) Does not arise. 

Decrease in Wool Production 

*169. Shri Balmikl: Will the Mim.-
ter of Food and Agriculture be plea .. 
ed to state: 

(a) whether it is a fact that the 
production of wool has declined 
during the last three years; and 

(b) if so, wIIlat steps are being 
taken to increase the production? 

The Minister of State in tbe IIiniB-
try of Food and Agriculture (Dr. 
Ram Subhag. Singh): (a) No. 

(b) Does not arise; a note on stepII 
taken for increasing wool production 
is however placed on the Table of 
the House. [See Appendix I, aD-
nexure No. 371. 

Divisional Pattern on S.E. Railway 
Administration 

0170. Shri Maheshwar Naik: Will 
the Minister of Railways be pleased 
to state: 

(a) the progress so far made ta-
wards introduction of divisional pat-
tern on the S.E. RaLway; 

(b) what divisions have so far been 
created; and 

(c) how many and where further 
divisions are being proposed? 
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The Deputy MiDister iD the Mbais-
try of Railways (Shri Shahnawas 
Khan): (a) and (b). Six out of seven 
Divisions proposed have been formed 
with Headquarters at Kharagpur, 
Khurda Road, Waltair, Bilaspur, 
Chakradl"narpur and Adra. 

(c) One more division will be 
formed with Headquarters at Nagpur. 

Railway Accidents 

\ 

Shrl Umanath: 
Shri S. M. Baaerjee: 
Shri Mohsin: 

*171. ~ Shri Yashpal Singh: 

\ 
Shri Narendra Singh Mahida: 
Shri Kolla Venkaiab: 
L Shri Subodh Hansda: 

Will the Minister of Railways be 
pleased to state: 

(a) whether the· number of acci-
dents including derailments were less 
in September and October, 1962 as 
compared to past months; 

(b) if so, to what extent; 

(C) the number of accidents which 
took place in September and October, 
1962 with details thereof; and 

(d) the further steps taken to stop 
them? 

The Deputy MiDlster iD the Minis-
try of Railways (Shrl S. V. Rama-
swamy): (a) to (c). Yes. Sir. The 
number of accidents in the categories 
of Col:isions, Derailments, Le,'el 
Crossing Accidents and ·Fires in Trains 
during September and October, 1962 
was 308. The corresponding figure for 
JUly and August, 1962 was 309, and 
for September and October, 1961 it 
was 349. 

The details of these 308 accidents 
are as follOWS: 

Collisions of Passenger Trains. 5 

Collisio:!s of Goods Trains. II 

Derailments to Passenger 
Trains. 33 

Derailments to Goods Trains. 222 

Level Crossing Accidents 
involving Passenger Trahs. 13 

Level Crossing Accidents 
involving Goods Trains. II 

Fires in Passenger Trains. 1Z 

Fires in Goods Trains. II 

(d) A statement is laid on the Table 
of the House. [See Appendix I, an-
nexure No. 38]. 

Requirement of Timller ad Wool. 

f Shri P. C. Borooah: 172 Shri Narendra Singh Mahlda: 
. l Shri Hem Raj: 
L Shri A. K. Gopalall: 

Will the Minister of Food ad Agri-
enIture be pleased to state: 

(a) whether there is a scheme to 
raise seven lakh acres of plantations 
during the Third Five Year Plan 
period in order to meet the growing 
need of the country for timber and 
wood; 

(b) if so, what amount has been 
allocated for the scheme under the 
plan; 

(c) where the plantation would be 
raised; and 

(d) what action has so far been 
taken in that regard? 

The Minister of state iD the Minis-
try of Food and Agriculture (Dr. 
Ram Subhag Singh): (a) Yes, durhg 
the 3rd Five Year Plan, ~  States hnd 
Union Territories have proposed to 
raise nearly 7 lakh acres of economic 
plantations as a part of their normal 
programme. Besides this, there is a 
centrally sponsored programme for 
raising fa,t growing species on an 
area of 1 '37 lakh acres. 

(b) Rs. 1056 lakhs tentatively for 
the programme of economic planta-
tions and Rs. 275 lakhs for the cen-
trally sponsored programme. 

(c) Mainly in wastelands wherever 
available and in poorly stocked por-
tions of forests. 
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(d) The area covered under eco-
nomic plantatiolUl in 1961 was 87,009 
acres excluding Orissa, U.P. and 
l4an.ipur in respeCt of whicoh figures 
are not available. The target for 
1962-63 is one lakh acres. Under tIle 
centrally sponsored programme, about 
2,353 acres were covered in 1961-62 
and the target for 1962-63 is 26,000 
acres. 

Ranging GardeIIs at l'atehP1ll' 8JkrI 

%99. Shri D. C. Sharma: Will the 
Minister of TraDSJlOrt and Commu-
JlicatiODS be pleased to state: 

(a) the progress made in the scheme 
to provide hanging gardens at Fateh-
pur Sikri; and 

(b) w!!en it is likely to be complet-
ed. 

The Deputy Minister in the Minis-
try of Transport and Communicatioua 
(Shri Bhagavati): (a) and (b). Lack 
of water is a major problem at Fateh-
pur Sikri. However, the Government 
of Uttar Pradesh are takIng steps 
10 augment the water supply at 
Fatehpur Sikri and it has been possi-
ble to arrange regular supply of 
water for drinking purposes at the 
Rest House at Fatehpur Sikri. The 
question whetlher adequate supply of 
water for laying a hanging garden 
at Fatehpur Sikri will be available, is 
being examined in consultation with 
the State Government. 

Zoological Park ill Delhi 

300. Shri D. C. Sharma: Will the 
Minister of FOOd and Agriculture be 
pleased to state the further progress 
made in the setting. up of the Zoologi-
cal Park in Dellli, and flle amount 
spent on it? 

The Minister of State In the Minis-
try of Food and Agriculture (Dr. 
Ram Subhag Singh): A statement Is 
laid on the Table of the House. 
[See Appendix I, annexure No. 39]. 

CulttvatioD of Cocoa 

J Shri A. K. GopaJan: 
301. l Shri P. KUDhan: 

Will the Minister of Food and Agri-
eulture be pleased to state: 

(a) the progress· that has been made 
in fue project for cultivation of Cocoa 
b.Y various States; 

(b) whether the State Governments 
concerned have formulated any plan 
for Cocoa plantation; and 

(c) if so, the details thereof? 

The Minister of State In the Minis-
try of Food and Agriculture (Dr. 
Bam Subhac' SiDgh): (a) to (c). 
During the ill Plan, a Scheme for 
the development of Cocoa is being 
taken up in Kerala State willi pilot 
projects in Madras and Mysore States. 
In addition, tlhe Indian Council of 
Agricultural Research has approved 
a Scheme for undertaking pilot trials 
of exotic varieties of Cocoa to be im-
plemented in the States of Assam 
Orissa and Tripura. Under ~ 
Scheme, Maharashtra State will 21so 
take up Cocoa culthoation with the 
Cr'iollo variety and a progeny garden 
with selected planting material from 
abroad is to be maintained in Andhra 
Pradesh. 

Initial work for starting of the 
~  such as selection of site is 
In progress in Madras State. The 
Kerala State expects to implement the 
scheme early. The Mysore Govern-
ment have already sanctioned the 
Scheme. 

The Scheme approved by the Indian 
Council of Agricultural Research for 
undertaking pilot trials of exotic 
varieties of Cocoa has been sent to the 
concerned States for working out the 
financial details and will be sanction-
ed as soon as ~  estimates are receiv-
ed and finalised. 

. Meanwhile selected planting mate-
rial has already been received from 
the Royal Botanical Gardens Kew 
Surrey (U.K.) and the same ~ ~ 
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sent for planting at Rampachodawa-
ram in Andhra Pradesh. About 275 
Ibs. 0" seeds of Forestro Cocoa have 
been imported from Ma:aya and the 
aeeds are proposed to be initially 
planted in Orissa State and transport 
the seedlings to other Slates in due 
aourse. 

The proposed expenditure under the 
fiI Plan Sdheme in Kerala, Madras 
and Mysore is as fo11ow3:-

Kerala. 
Madras. 
Mysore. 

Rs. 4,31,0301-
Rs. 46,560!-
Rs. 38,062!-

The Scheme of the Indian Council of 
Agricultural Research in Assam, 
Orissa, Tripura, Maharashtra and 
Andhra Pradesh is to be implemented 
at a total cost of Rs. 6,66,0001-to be 
borne entirely by the Council. 

A.erodrome at Cochin and Trivantlrum 

r Shri A. K. GopalaD: 
1412. -< Shri P. Kunhan: 
L Shri M. K. Kumaran: 

Will ~~  Minister of Transport and 
~ s be p:ease<i to state: 

(a) whether aerodromes at Cochin 
and Trivandrum are being extended 
to receive Viscounts planes; and 

(b) if so, when the construction 
work will be completed? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Mohiuddin): (a) and (b). The 
runway at the Trivandrum aerodrome 
is being extended to make it fit for 
occasional use by Viscount and Sky-
master types of aircraft and the work 
is expected to be completed by 
March, '1963. 

There is no proposal to extend 1!he 
runway at Cochin. 

E:denslan of Railway Line from 
Tirunelveli to Kanyakurnari 

r Sbri M. K. Kumaran: 
303. -< Shri A. K. Gopalan: 

L Sbri P. Kunhan: 
Will the Minister of Railways be 
pleased to state: 

(a) at what stage the proposal is 
to extend the railway line from 
Tirunelveli to Kanyakumari; and 

(b) whether the Trivandrum-
Kanyakumari link will be taken up 
alo:1g with it? 

The Depuiy Minister in the Minis-
try of Railways (Shri S. V. Rama.-
swamy): (a) and (b). The Tirunel-
veli-Kanyakumari or the Trivandrum-
Kanyakumari line is not inc':.:.ded in 
the Railway's programme of construc: 
tion of new lines in the Third Five 
Year Plan. 

Dispensaries and Hospitals in Tripara 

304. Shri Dasaratha Deb: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) the total number of veterlnary 
hospitals and dispensarie3 in Tripura; 

(b) the number of such dispensaries 
in the Tribal Development Blocks 
of Amerpur and Kanchapur and in 
the inaccessible Tehsils of Chhaomonu, 
and Ghortkapa; and 

(c) the steps taken to set up more 
of such dispensaries in these areas? 

The Deputy Minister in the Minis-
try af Food and Agriculture (<;hri 
A. M. Thomas): (a) 

(i) Veterinary Hospitals NiL 

(ii) Veterinary Dispensaries 11 

(iii) Rural Veterinary 
Dispensary 1 

(iv) Mobile Veterinary Unit 

(v) Veterinary Units (Tribal 
Welfare). 5 

(vi) Stockman Centres 5 

(b) Amerpur Tribal Development 
Block 

(i) Veterinary Dispensary 1 

(il) Veterinary Units 2 

There are no veterinary dispensaries 
at present in Kanchapur Tribal Deve-
lopment Block, Chhaomonu Tehsil and 
Ghortkapa TehsiL 

(c) One fully ~  Veterinary 
Hospital at Agartala, Five Rural 
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Veterinary Dispensaries, Five Stock-
man Centres, Two Veterinary Units 
and one Mobile Veterinary Unit are 
proposed to be set up during Third 
Five Year Plan. While establishing 
these centres and units due considera-
tion will be given to those areas which 
are not covered by the existing Vete-
rinary U nits. 

Cotton Cultivation in Trlpura 

305. Shri Dasaratha Deb: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) the s~ s adopted in Tripura 
for the development of cotton cultiva-
tion during the Third Five Year Plan 
period; 

(b) whether any of these schemes 
has been implemented; and 

(c) if not, the reasons therefor? 

The Deputy Minister in the MInIs-
try of Food and Agriculture (Shrl 
A. M. lIhomas): (a) No >uch scheme 
has yet been sanctioned. A scheme 
for development of "Comilla" cotton 
cultivation during the Third Five 
Year Plan at a total cost of Rs. 1 '4.2 
lakhs is, however, under consideration 
of the Indian Central ~ Commit-
te and will be implemented as soon 
as it is approved by that Committee. 

(b) and (c). Do not arise. 

Training' Centres for Pallchayaf 
Presidents 

306. Shri E. Madhusudan Rao: Will 
the Minister of Community Develop-
ment, Panchayati Raj and Co-opera-
tion be pleased to state: 

(a) the names of ~  training cen-
tres for Panchayat Presidents in each 
State; and 

(b) the total number of Panchayat 
Presidents who have so rar ubtained 
training in these centres in each 
State? 

The Deputy Minister In the Minis-
try of Community Develnpment, Pan-
chayatl Raj and Cooperation (Shrl 
B. S. Murthy): (a) A list of Pan-

dhayati Raj Training Centres for 
training of Sarpanches, Up-sar-
panches, Members of Block Panchayat 
SamitisjBlock Development Commit-
tees, Panches and Part-time P2nchayat 
Secretaries, so far set up jprnposed to 
be set up, in each State is placed on 
the Table of the House. [See Ap-
pendix I, annexure No. 40]. 

(b) The information is being col-
lected from the States. 

National Highways in Andhra 

307. Shri E. Madhusudan Rao: Will 
the Minister of Transport and Com-
munications be pleased to . state the 
total mileage of National Highways 
tn be built during the Third Five Year 
Pla'1 period in, Andhra Pradesh 
(Distr'''t-wise) ? 

The Depnty Minister in the Minis-
try of Transport and Communications 
(Shri Bhagavati): The information is 
being collected and will be placed on 
the Table of the Sabha. 

Training Centre for Aerodrome 
Officers 

308. Shri E. MadhDsudan Rao: Will 
the Minister of Transport and Com-
munications be pleased to state the 
progress so far made in regard to the 
opening of one training centre for 
aerodrome officers in Mamnoor in 
Andhra Pradesh? 

The Deputy Minister in the Minis-
try of Transport and Communication! 
(Shri Mohiuddin): There is no pro-
posal for opening a training centre 
for Aerodrome Officers at Mamnoor 
in Andhra Pradesh. 

P. & T. EmplOYee! 

.309 J Shri Buta Singh: 
. L Shri Gulshan: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) the number of prosecutions 
instituted in the courts in India by 
the P. & T. Department against its 
employee. and pending on the 20th 
August, 1962; 
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(b) the number of such cases 

already decided by the courts acquit-
ting the officials concerned but 
undecided by the P. & T. in reinstat-
ing them; 

(c) the number of scheduled caste 
employees involved in parts (a) and 
(b) above; and 

(d) the steps taken by the Govern-
ment in the matter? 

The Deputy Minister In the M"mJs-
try of Transport and Communications 
(Shri Bhagavati): (a) to (d). The 
information is being collected and will 
be laid on the Table of the Sabha. 

P. & T. Quarters In Delhi 

310 r Shrl Buta Singh: 
. l Shri GUlshan: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) the number of persons who 
own houses within Delhi Corporation 
limits and are allottees of P. & T. 
quarters; 

(b) the number of P. & T. officials 
who are allottees of P. & T. quarters 
but are sharing accommodation with 
other Government officials who are 
paying only concessional rent accord-
ing to allottees' salaries; and 

(c) the number of P. & T. officials 
in Delhi with over 15 years service 
but were not allotted P. & T. quarters 
as on 20th August, 19621 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Bhagavati): (a) to (c). Infor-
mation is being collected and will be 
laid on the Table of the Sabha. 

Land put under Japauese MethOd of 
Cultivation 

r Dr. P. N. Khan: 
3lL -< Shri Subodh Hansda: 

L Shri S. C. Samanta: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether it is a fact that during 
the Second Plan period 80 lakh acres 

of land were put under Japanese 
method of CUltivation; 

(b) if so, whether the production 
was increased from these land; 

(c) what was the total increase and 
how does it compare with the produc-
tion of Japan; and 

(d) if it is less, the reason thereof? 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. 
Ram Subhag Singh): (a) Yes, about 
81.5 lakh acres. 

(b) Yes. 

(c) The total additional production 
of paddy resulting from the adoption 
of the Japanese method of paddy 
cultivation during 1960-61 was esti-
mated at approximately 35 lakh tons 
on the basis of an average increase 
of about 12 maunds per acre over the 
yield obtained from the traditional 
method. 

The yield per acre in Japan during 
the same period was about 50.6 
maunds per acre as against 28.32 by 
the Japanese method in India. 

(d) The yield of paddy is less in 
India in comparison to Japan due to 
\he following reasons:-

(i) Out of the 80 million acres 
under rice only 1/3rd of the 
area is irrigated and 2/3rd of 
the area is unirrigated entire-
ly depending upon the vaga-
ries of monsoon whereas in 
Japan 4/5th of the area is 
irrigated and only 1/5th of 
the area is not irrigated. 

(li) Due to the extremely large 
area in cultivation under rice 
many marginal lands of low 
fertility are brought under 
rice. Such low lands natu-
rally reduce the average yield 
of the country. 

(iii) The cultivators in India 
have not taken to adequate 
fertilizatiOlIl practices on rice. 
The maximum yield poten-
tials under optimum fertilizer 
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conditions are not exploited 
by the cultivators. The 
average nutrients like nitro-
gen and phosphates applied 
to rice crop in India are ve'r7 
low when compared to those 
of Japan. 

(iv) The other cultural practices 
like inter-culture operations 
and water management and 
timely operations also are 
comparatively of a lower 
standard of efficiency which 
result in low yields. 

''Trident'' Aircraft for lAC. 

312. Shrl Yashpal Singh: Will the 
Minister of Transporl and Communi-
cations be pleased to state: 

(a) whether 'De Havillands' 
(England) has made an offer to the 
Government of India for the supply 
of "Trident" aircraft for the use of 
I.A.C.; 

(b) whether this offer is under the 
consideration of Government; and 

(c) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Mohiuddin): (a) to (c). MIs. 
De Havilland offered a number of 
second-hand Viscounts for sale to the 
Indian Airlines Corporation provided 
the Corporation signed a firm contract 
for the purchase of their Trident IE 
aircraft. The offer has not been 
accepted so far. 

Unmanned Level Crossings on 
Northern Railway 

313. Shri Yashpal Singh: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of unmanned level 
crossings on the Northern Railway; 
and 

(b) what steps 
taking to change 
level crossings? 

Government are 
them to manned 

The Deputy Minister In the MiDIa-
try of Ballways (8hrl 8. V. Rama-
swamy): (a) and (b). There are about 
2850 unmanned level crossings (ex-
eluding 'D' class crossings and 
authorised foot-path crossings) on the 
Northern Railway. It has been assess-
ed that about 191 of these require 
manning on account of increase in 
road traffic. The Minister for Rail-
ways has recently addressed the Chief 
Ministers of the States concerned 
requesting them to agree to share half 
of the initial as well as yearly recur-
ring cost of manning these unmanned 
level crossings in their States, as the-
benefits from the industrial develop-
ments and increased road traffic also 
accrue to them. A reply is awaited 
from them. The Northern Railway 
Administration would take up the 
work in hand immediately on receipt 
of acceptance of the proposal by the-
State Governments. 

Box Wagons for Movement of Coal 

3U. Shrl Yashpal Singh: Will the 
Minister of Railways be pleased to 
state: 

(a) whether there have been any 
complaints that the B.O.X. wagons 
are not suited to the movement of 
coal of the particular density w hicb. 
coal in this country has; . 

(b) whether there is any proposal 
to modify the B.O.X. wagons; and 

(c) whether it is a fact that an 
Indian expert had advised Govern-
ment against the use of B.O.X. 
wagons? 

The Deputy Minister in the Minis-
try Of Railways (8hrl S. V. Rama-
swamy): (a) No. 

(b) Modification of all types of 
rolling stock is a continuous process 
of improvement throughout the life of 
a unit. However none of the modi-
fications envisaged on the BOX type 
of wagons bears any relation to the 
question raised in part (a) above. 

(c) No. 
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Freight Rebate on Import from U.K. 

315. Shri P. C. Borooah: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether an agreement has been 
signed in London between the Gov-
ernments of India and the U.K./conti-
nent-India/Pakistan Conference giving 
an additional rebate of 5 per cent in 
ireight on imports carried by the 
vessels of the Conference from U.K. 
.and the Continent to India Govern-
ment on account; 

(b) if 50, what are the precise terms 
of the agreement; and 

(c) how far this will mean a saving 
to Government revenues in the ensu-
ing year? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Bhagavati): (a) Yes. 

(b) As the agreement is a confi-
dential document it will not be in the 
public interest to disclose its terms. 

(c) Over the next 5 years the sav-
ing has been estimated to be of the 
order of Rs. 50 lakhs on the average 
per annum. 

Dislocation of Communications Service 
in Assam 

316. Shri P. C. Borooah: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether it is a fact that mail 
connection of the area around Dha-
kuakhana Post Office with the rest ot 
the country was eut for about two 
w"eks following 19th August, 1962; 

(b) whether this also resulted in 
dead-lock for payments during these 
days. causing hardship to the ftood-
·stricken people; 

(c) if so, what steps were taken to 
tackle the situation; and 

(d) whether any other areas in 
Assam were also similarly affected 
this year during the period when the 
-floods were causing larre-scale 

devastation in that State and if so, 
which areas were so affected? 

The Deputy Minister in the Minis-
try of Transport and CommunicatioDS 
(Shri Bhagavati): (a) Yes. The mail 
communication was suspended from 
18th August, 1962 to 30th August, 
1962. 

(b) Yes, Sir. 

(c) FUftds could not be replenished 
during the period of the fioods on 
account of complete disruption of all 
means of communication and non-
availability of Police escorts. They 
were, however, sent to the post office 
as soon as communications were 
restored and police escorts provided. 

(d) Yes. A statement is placed on 
the Table of the Sabha. [See Appen-
dix I, annexure No. 41]. 

. Minor Irrigation Programmes 

r Shri D. C. Sharma: Shri B. D. Deshmukh: 
I Shri Shivaji Rao S. 
I Deshmukh: 
I Shri J. S. Pati1: 

317. -i Shri Jedbe: 
I Shri Rawandale: 
I Shri V. T. Patil: 
I Shrl ~  Veer: 
L Shri Tulshidas Jadhav: 

Will the Minister of Food aDd AgrI-
culture be pleased to state: 

(a) whether all State Governments 
and Administrations have been asked 
by the Centre to review their minor 
irrigation programmes already includ-
ed in the State Plans, re-phase them 
for accelerated action and indicate 
what additional programmes they can 
take up during the remaining period 
of the Third Plan; 

(b) whether they have also been 
requested to forward specific pro-
posals before the 20th September for 
extra allocations that they would be 
in a positiOn to utilise during the 
remammg months ot the current 
financial year; and 
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(c) if so, the nature of replies 
received, State-wise? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri 
&.1\1. Thomas): (a) and (b). Yes. 

(c) The proposals received from the 
State Governments for additional 
allocation of funds to be ~ s  

·during the remaining months of the 
current financial year under the 
Minor Irrigation Programme are 
indicated below: 

N3.-.:1'.! of iiI: Slate 

I. A ~ r  Praj:::;h 
2. A ~  

3. Bih,. 
4. G Ij>"'! 
~  K·r,lo 
6. M ,elh\"] Pradesh 
7. 1\;L l1:lrashtra 
8. MV.:"l'T. 

9. Orissa . 
10. P, i.:I' . 
It. 1 ~' ~  

TOTAL 

A1jitiTai 
alloca"io:1 
J''''quircd 
(Rs. in 
lak",) 

!IS 00 
14."20 

1[008 
20 ()Q 

~r ~~ 
48 ·(,4 
3 7 ~ 

41·49 
~ '0,) 

110;:'0-::> 

The Governments of Uttar Pradesh 
and West Bengal do not need any 
additional allocation during the cur-
rent financial year. No reply has so 
far been received from the Govern-
ments of Madras and Jammu and 
Kashmir. 

Considering the past performance 
of each State Government and its pro-
gramme for the current financial 
year, the Government of India have 
made so far additional allocations to 
the tune of Rs. 593.15 lakhs to the 
various State Governments. 

' ~~  
~~  '""" r~ fut ~  

• 'flIT 11~ (Nf!if" ~ ~ m !liT 
t5'IT rn ~ : 

('I» ~~~  

~ "l'f <t>"t ~  ~  ~ <m"it ifiT 'lilt 
~ d"zn;:: f.!;l:rr fl1IT ~ ; 

(!;l) 'flIT ~ Wif ~ ~ ~ it 
tfTliT '1ft ~ ~ lRl'f ~ ~ ~ 
<t>"t wi-Olf'WllT 'f<: "IU "ll"lI"fCI" ~ ~ 
~  'flIT ~ ~ ifiT '1cIT 0flTp:rr 

fl1IT ~ ; 

(or) '1ft W, eft ~  'liT ~ 
~ ' ~~  ~ 

~  'flIT 00 <t>"t ~ lRl'f ~ 
~ ~  ~'  ~ 

~ iI'h: '1ft W, eft f.mRr ~ ~ ~ it ? 

l.mJ (Nf ~ ~ q ~~ 
('""" 11'0 qo ~  : ('I') ~ W I 
6hTU ~ ~ it forN?T ~ 
~ '1') ~ ~ f.r;r;f;r ~ wm 
~~~~~~  ~ '  

~ 'IiVIT ~ I 

(!;l) ~ (or). ~ crt it itm 
ifi'I{ fure if@' mft ~ ~ ~ ~ 

' ~~  1 ~ ~  

Wm>r <n:]; ~ <ft;;r;mit ~ ~ 

rn ~ ~ ~ if, ~ 1irnf 
iii ;i.ll'Ilf ~  ~ iii fu<;m: ~ 
~ &r.r, ~ iii ~ ~  qft;fqr 

~ smr iii ~ ~  ~ ;flm:r 

~ ~~~~  

~~ ~  iii.ot; 
~~~~1 

('Ef) ~ Q"lIT ~ f.mrr-
..... 1 ~~ ~  

~~ ~~~ ' '~ ~ 

it\· ...... ~  ~ qif 'If l!fli: ttX'" it 
~ ~ ~ ~ ' 11 r ' rr  

~' ~~~ ~ if ~~~  DC; 

Of11irqif'lfl!fli:: HX ... ~~ to .... oo 

<iN qif a"'Ii" 'lIT 'f[qT I ~ ~ 



Written Amwers NOVEMBER 13, 1962 1I90 

~ ~ ifiT 'ifilt ~ if@' ~ 
~~ ~~ ' ~~'  

~ mw CI"fl ~ ~ \ ~ '!iT ~ tifif iJ1IIi!T 
' ' ' ~~  ~ ~~ 

~ ~  'r ~~~ \ 

Joiat ~ for ~ 

319. Shri Vishram Prasad: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether Government have 
taken note of the statement made by 
the Director-General of the Food and 
Agriculture Organisation that "the 
needs of this region must, therefore, 
be planned for and met by imagina-
tive measures which must take into 
consideration the obligations of ('0-
operative endeavour" while advocat-
ing joint planning for Asia; and 

(b) if so, what steps are being 
taken to implement the suggestion 
made by him? 

The Minister of state ill the Minis-
try of FOOd and Agriculture (Dr. Ram 
Subhag Singh): (a) Yes. The sixth 
F.A.O. Regional Conference for Asia 
and the Far East held at Kuala 
Lumpur from 15th to 29th Septem-
ber, 1962 had considered this and had 
urged all member Governments of 
this region, when formulating or re-
vising their own national plans, to 
take into consideration the plans of 
other countries. The report of the 
Conference has, however, not yet been 
received. 

(b) the recommendations made by 
the Sixth F.A.O. Regional Conferen-
ce in this regard will be considered 
at the appropriate time. 

Second Shipyard 

320 J Shri S. M. Banerjee: 
. 1 Shri Umanath: 

Will the Minister of Transport anll 
Communications be pleased to state: 

(a) the progress that has been 
made regarding construction of Second 
Shipyard; 

(-b) reasons for this abnormal de-
lay; and 

(c) whether this is likely to be 
established during Third Plan Peri0cf7 

The Deputy MiDister ill the MinJstry 
of Transport and Communlcatl_ 
(Shri Bhagavati): (a) and (b). Aboul 
63 acres of ·private land required for 
the Project have been acquired. Con-
tinued efforts are being made for 
securing foreign collaboration for it. 
Till the foreign collaboration ill 
secured, no material progress could 
be made towards construction of the 
Shipyard. The Mitsubishi Shipbuild-
ing and Engineering Limited, Tokyo, 
Japan have since offered to send a 
team of technical experts to investi-
gate how the project could be pro-
gressed. 

(c) As to when the Shipyard is 
going to be established will be known 
after 'a Project Report of the techni-
cal consultants to be appointed has 
been received. 

r ~ 

~1 ~ 

r~~  

~~~  ~ ~  

~r~  ~ ¢IT ':(,0 
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Assistance to Panchayat Samltls 

322. Shrimati Renuka Ray: Will the 
Minister of Community Development. 
Panchayati Raj and Co-operation be 
pleased to state:" 

(a) whether any funds for the work 
of welfare activities have been made 
over to panchayat samitis; and 

(b) if so. what arrangements have 
been made" to ensure that these funds 
are actually utilised for improvement 
of the backward sections of the 
society? 

The Deputy Minister in the Minis-
try of Community Development, 
Panrhayati Raj and Cooperation 
(Shri B. S. Murthy): (a) and (b). 

The information is being collected 
and will be laid on the Table of the 
House. 

SailiDg Vessels 

323. Shri Kolla Venkaiah: W:ll the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether Government of India 
have directed the State Government 
for the location of an industrial estate 
at Masulipatam for the ~ s r  

of mechanical sailing crafts; 

(b) whether there is any proposal 
to create a corporation with ~ State 
for the development of saUing vessels; 
and 

(c) the help rendered by lhe Union 
Government for industrial ".;tate and 
the corporation? 

The Deputy Minister in t.he Minis-
try of Traasport and Communications 
(Shri Bhagavati): (a) No, ~  The 
industrial estate at Masulipatam is 
being set up by the State Govern-
ment in pursuance of its polipy to 
encourage setting up of assis:ed pri-
vate industrial estates for fhe promo-
tion and development of small scale 
industries; 

(b) No Sir. 

(c) So far as the Industrial Estate 
at Masulipatam is concernf'd, the 
Union Government are providin, 
necessary technical guidance and 
assistance. 

~~~~~~  
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Air Corporations 

r Shri Rajeshwar Patel: 
·326. ~ Shri R. S. Pandey: 
L Shri Morarka: 

Will the Minister of Trammort anti 
Communications be pleased to state: 

(a) the total amount of interest 
waived by Government SO f:lf on the 
leans granted to Indian Airlines Cor-
poration and Air India; 

(b) total amount of loans out&tand-
ing at present; and 

(c) from what date interest would 
be payabJe by these compan:es? 

The Deputy Minister in thl' Minis-
try of Transport and Communications 
(Shri Mohiuddin): (a) and (hI A sum 
of Rs. 424'81 lakhs was advanced to 
the Indian Airlines Corporation as 
loan up 31st March, 1959, as distinct 
from capital and the entire Joan was 
subsequently adjusted as follows:-

(i) A:'jm'me-t ~  Sl·b-
s;dy pay.He to t! e Corpo-

P.".". bkhs 

ratio . 231' 99 
(ii) Ctl'"vcrsi:-n' 3~ caritr·l 15( 71 
(iii) Repaid to G:"\v!:rr mer t 33' I  I 

Thus, there is no loan outstandmg 
against the Corporation as of date. 
Government decided to waive recovery 
Of interest on all the loans advanced 
to the Corporation ab initio, The 
amount of interest so waived i" of the 
order of Rs. 86'43 lakhs. XC) interest 
was waived on loans sanctioned to A1r 
India Corporation. 
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(c) As no loans are outstanding 
against either of the r ~ the 
question of payment of r ~  on 
loans does not arise. It may however, 
be clarified that G. '.'ernment had also 
decided to waive recovery of interest 
on the capital invested in the two 
Air Corporations right from tbeir in-
ception in August, 1953 uplo 1st 
October, 1966. Interest shall, how-
ever, be payable effective from 1st 
October, 1966 at H per cent per an-
num on the debenture portion of the 
capital (local capital) which has been 
reckoned at "50 per cent of the total 
capital effective from 1st August, 
1958. 

Rlndustan Shipyard 

during the last five years is given 
below:-

~r Nac' oi"Shi:> Suhidy 
paid 

Rs. 

1957-58 Stat:! ·)f Ori,,;a 3+,3(,.649 

JalaviknM 2S,·n,I9I 

A-.dam3!:3 49,59,505 

1958-59 Jabveera 33,38,4£' 

1959-60 Dhruvak ~ 3 37  

J .lyal.ikshr:1i 4o,lo.08S 

Jagmitra. 45,')8,960 

~ '~ ' s r ' 26,99,220· 

33'7 f Shr:i Morarka: State of Roj.s:han 
.  L Shri K. C. Pant: 

446.1,957 

40,65.£32 

Will the Minister Of TraDspOrt and 
Communications be pleased to lay a 
statement on the Table showing: 

(a) the amount Of subsidy expected 
to be given and the subsidy actually 
given on each ship built by Hindustan 
Shipyard during the last 5 years; 

(b) the reasons fOr the difterence, 
if any; and 

(C) the subsidy expected 
given during the current 
year? 

to be 
financial 

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Accord-
ing to the existing arrangements, the 
Hindustan Shipyard are being grant-
ed advances of subsidy by Govern-
ment of India at the rate of 24 per 
cent of the value of works in pro-
gress of the ships under construction. 
The ·fb'l subsidy in respect Of each 
vessel is worked out and adjusted 
after the Chief Cost Accounts Officer 
Of the Governmen t of India has che-
cked the cost calculations of the 
Shipyard. The Subsidy given by the 
Government of India On each ship 
built by Hindustan Shipyard Limited 

(b) Does not arise. 

• 
(C) The amount provided in the· 

Budget Estimates 1962-63 for 'On 
Account' payments of advances of 
subsidy to the Shipyard is Rs. 150.00 
lakhs. 

Connecting ADdamans with CalClitta. 
by Radio TeiephllDe 

328. Shrimati Savitri Nigam: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) whether the plans to connect 
Andamans with Calcutta by Radio 
telephone have been finalised; and 

(b) whether Government intend to 
connect Madras and Delhi also with 
Andaman and Nicobar Islands in the 
same way? 

The Deputy Minister In the Minis-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Yes. 
Radio Telephone circuit has been 
opened. 

(b) There is no proposal at present. 
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New Lines In Andhra Pradesh 

329. Dr. K. L. Rao: Will the Minis-
ter of Railways be pleased to state: 

(a) the criteria of the Railway Min-
istry in constructing new Railway 
lines; 

(b) the new lines sanctioned in the 
past five years and whether they con-
form to the policy enunciated; and 

(c) the new lines in Andhra Pra-
desh for which surveys have been 
made in the last ten years or are 
proposed to be made? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) In the matter of cons-
truction of new lines, each new line 
is considered on its merits which 
cover a wide field including operation-
al, financigl, strategic, social econo-
mic and other aspects: ' 

(b) As regards first part of the 
question a statement showing new 
lines sanctioned in the past five years 
is laid on the Table of the House. 
[See Append;x I. 1 ~  42.] As 

regards the eeconcl put of the que 
tion the answer is in the affirmative. 

(c) The Kottavalasa-Bailadilla line 
of which a portin? fall. in Andhra 
Pradesh .... mrftyed duriD.g th 
period and its construction is in pro-
gress. There is no immediate propo-
sal fOr undertaking further . surveys 
for new line. falling in Andhra Pra-
desh. 

Violations of Forest Act 

330. Shri Dasaratha Deb: Will the 
Minister of Food and AgricuUure be 
pleased to state: 

(a) how many cases Of alleged 
violation of Forest Act haVe been ins-
tituted by the Authority of Silasad 
Forest Reserve, Tripura against the 
local people since 1960; 

(b) for how many years the cases 
are pending in courts; 

(c) the reason for the prolongation 
of thOSe cases; and 

(d) what steps are being taken to 
expedite the cases? 

The Deputy Minister fu the Minis-
try of Food and Agriculture (Shri A. 
M. Thomas): (a) to (d). The required 
information is being collected and 
will be placed On the Table Of the 
Sabha as soon as available. 

Unauthorised occupation Of Khas 
Land In Tripura 

331. Shri Dasaratha Deb: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether any Khas land was 
found under the unauthorised occupa-
tion by Ludua Tea Estate, Sub-room, 
Tripura; 

(b) if so, the total acreage of land 
that has been made available there; 
and 

(c) if so, whether Government con-
template to allot such lands to per-
sons who have been cultivating the 
same as share-croppers for a long 
time? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl A. 
M. Thomas): (a) No. 

(b) and (c). Do not arise. 

~ om: ~  ~  ~ ~  

~  '"" fiNfa-~ : 'flIT ~ 
"'" 9JN *'rr ~ ~ ~r !"IT 
~  

~  'flIT ~ Wif ~ fl;f; ~ it 
wrnn- $ ~  nrm- '~ 

~  ~ ,""r ~ ""'" ~ ij; f<;rit 
lil'oi'1<'r ~ fiR it; 

(Ii") ~  ffi 'flIT m ;f 

iI"f;f ""'" $ ;;IT'!" ij; iIR fuftt ~1 ~  ~ '  
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Construction of A r ~ s durln.r 
Third Plan 

333. Shri Koya: Will t.'te Minister 
of Transport and Communications be 
pleased to state the number and 
names of aerodromes to be construct-
ed during the Third Five Year Plan? 

The Deputy Minister in the Minis-
try Of Transp:lrt aDd Communications 
(Shri Mohiuddinl: Sanction has al-
ready been issued for the construction 
of an aerodrome at Kbajuraho. The 
question Of constructing new aero-
dromes at other places is still under 
examination. 

Seminar on Labour contract 8Dd 
ConstructiOn CoOperatives 

334 f Shrimati Maimoona Sultan: 
. I.. Shrl Himatsingka: 

Will the Minister of Community 
Development, Panchayati Raj and 
Cooperation be pleased to state: 

(a) whether an All India Seminar 
On labour Contract and Construction 
Cooperatives was held at Nagpur on 
the 26th September, 1962; 

(b) if so, what main observations 
and recommendations were made at 
the Seminar; and 

(c) what decision have been taken 
by Government in the light of the 
discussions in the Seminar? 

The Deputy Minister in the MiDI!t-
try Of Community Development. 
Panchayati Raj aDd Cooperatiaa 
(Shri Shyam Dhar ~ sr  (a) Yes, 
Sir. 

(b) A statement showing the main 
recommendations of the Seminar is 
laid on the Tab!e Of the House. [See 
Appendix I, annexure No. 43]. 

(c) The recommendaiions are under 
active examination of the Govern-
ment of India. 

ConversiOn of M.G. Line into B.G. ill 
Maharashtra 

r 8hri To.llsidas Jadhav: 
335. -{ Shri V. T. Patel: 
L Shri Jedhe: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that there 
is a demand from the Government of 
Maharashtra for the conversion of 
the metregauge section of the Sou-
thern Railway from Poona to Bel-
gaum and Miraj to Kolhapur into • 
broad gauge; and" 

(b) if so, whether this project has 
been included in the finalised pro-
ject of the Third Five Year Plan? 

The Deputy I\linister in the MID ... 
try of Railways (Shri S. V. Rama-
swamy): (a) The State Government 
had recommended conversion of the 
Poona-Miraj section of the Poona-
Bangalore metre gauge line into 
broad gauge during the Third Five 
Year Plan. 

(b) Conversion Of the Poona-Miraj 
section into broad gauge is proposed 
to be taken up during the Third 
Plan period. 

P. and T. Ofllces at Aprtala 

336. Shrl Biren Dutta: Will the Min-
ister of Transport 8Dd Commnniea-
tions be pleased to state: 



1201 Written Answl!1'S NOVEMBER 13, 1962 1202 

(a) whether any land has been ac-
quired for establishing p. & T. offi-
ces at Agartala, Tripura; 

(b) if so, what are the offices to be 
atarted at Arundhutinagar, Agartala; 

(C) whether staff-quarters will also 
be constructed there to accammodate 
the stall' working at Agartala; and 

(d) if so, when these are expected 
to be started? 

The Deputy Minister in the HiDJa.. 
try or Transport and Communiea-
ti.oDs (Shri Bhagavati): (a) Yes. A 
site measuring 6 acre for construc-
tion of wireless receiving station has 
been acquired. 

(b) Negotiation fo; purchase of 
plot at Arundhutinagar for construc-
tion of Post Office is under way. 

(C) and (d). Proposal for construc-
tion of 6 units of stall' quarters in 
the wireles station plot has already 
been sanctioned and the work is in 
progress. 

In the site proposed for acquisition 
at Arundhutinagar construction of 
.taft quarters will be considered after 
tile site is acquired. 

Export or Fish 

33'7. Dr. U. Misra: Will the Minister 
or FOOd and Agriculture be pleased 
to state whether it is a fact that ex-
perts from America will shortly ar-
rive in India to advise Government. 
in terms of exporting fish in large 
scale? 

The Deputy Minister in the Minls-
try of FOOl! and Agriculture (Shrt A. 
M. Thomas): One or two American 
firms connected with the fisheries 
trade have plans to send their ex-
perts to India to study the possibili-
ties of increasing the exports of 
fisheries products from India to the 
U.S.A. . But these plans have not yet 
mater1al1lecl. . 

~~~ 
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CoaehiDg stock on Kangra Valley 
Section 

339. Shri Hem Raj: Will the Min-
ister of Railways be pleased to state: 

(a) whether it is a fact that most 
of the coaching stock on the Kangra 
Valley Railway section CN.G.) on the 
Northern Railway is damaged and 
cannot be repaired due in shortage 
of spares; 

(b) if so, the details of coaching 
stocK which is in running condition 
and that which is damaged; 

(C) the time by which they will 
be repaired; and 

(d) the steps proposed to be taken 
in the matter? 

The Deputy Minister in the MiDJs-
try Of Railways (Shri Shah Na'll'az 
Khan): Ca) No. 

(b) to Cd). Do not arise. 

Rolling stock 

340. Shri Hem Raj; Will the Minis-
ter of RailwaYll be pleased to state: 

(a) the number of new rolling 
stock, locomotives, passenger coaches 
and goods wagons which are propos-
ed to be put on the rails during the 
Third Five Year Plan period; 

(b) whether any programme has 
been phased to put them in the di1!-
erent years; a:1d 

(c) if so, its details and when the 
first instalment of the rolling stock 
will be put? 

The Deputy Minister in the M"mis-
try of Railways CShri Shahnawu 
Khan): 

(a) LocomotiTes 

Passengers Coaches (exclud- 5,324 
ing Electric Multiple (in terms 
Units and Railcars) bogies) 

Goods Wagons. 

(b) YeL 

1,46,718 
(in terms 
of four-
\Theelers) 

Cc) In 1961-62, the followIDg stock 
were placed on line:-

Locomotive. • 

Passenger Coaches (excluding 
Electric Multiple. Units 
and Railcars 

Goods Wagons 

1214 
(in terms 
ofbogieo> 

19012 
(in terms of 
four-
Wheelers) 

In 1962-63, the following stock is ezpected 
to be placed on line :-

Locomotives . 

Passenger o>aches. .  • 1340 (in 
CexcJudipg Electric Multiple terms of 
Unit and Railcars) bogoies) 

Goods wagons. • 27,300 Cin 
terms of four-
wheelers) 

The balance stock is being planned 
for being commissioned in the remain-
ing years of the Plan. 

{ Shri Warior: 
K1. Shri Bishancbander Seth: 

Will the Minister of Food and Acri-
ealtare be pleased to state: 

Ca) whether a Swiss expert team 
had made investigations in Kerala to 
investigate the possibilities of estab-
lishing a dairy farm with Swiss co-
operation; and 

(b) if so, the findings thereof? 

The Minister of State in the MInistry 
of Food and Agriculture (Dr. Ram 
8ubha&" Singh): Ca) The investigations 
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~  by the Swiss expert team 
have not yet been completed. 

(b) The findings are not yet avail-
able. 

Import of Australian Rams 

342. Shri Warior: Will the Minister 
of FOOd aDd Agriculture be pleased to 
state: 

(a) whether Government have im-
ported Australian Rams to provide a 
foundation stock and supplied the same 
to Bihar State; and 

(b) if so, the details of the deal? 

The Minister of State in the Minis-
ty of FOOd and Agriculture (Dr. Ram 
Subhag Singh): (a) No; The Govern-
ment of Bihar, have arranged to im-
port some Romney Marsh n.ams from 
Austr.a1ia. 

(b) A note furnishing :he details is 
placed on the Table of the House. [See 
Appendix I, annexure No. 44). 

Production of Sugar Cane 

343.8hri Yogendra Jha: Will the 
Minister of Food aDd Agriculture be 
pleased to state: 

(a) whether it is fact ',hat the yield 
of sugarcane in the sugar mill area of 
Sitamarhi in Bihar is likely to be 
very much less this year; and 

(b) if so, the reasons for this dec-
rease in production? 

The DePUty Minister in t.he lUinis-
try of FOOd and Agriculture (Shri 
A. M. Thomas): (a) and (b). Yes, Sir. 
The decrease in production of sugar-
cane is attributed· to the following:-

(i) During the past two years 
there has been production of 
cane far in excess of the nor-
mal requirements of the only 
sugar factory in that area. As 
the gr;wers ·had experienced 
certain difficulties in the dis-
posal of their produce, they 
have chosen to reduce the area 
under the crop this year. 

(ii) The cut imposed on sugar pro-
duction in the last year has 

also contributed to a fall in 
acreage under sugarcane due 
to un-certainty about the dis-
posal of entire cane; and 

(iii) The growth and yield of 
sugarcane has been harnpered 
due to recent floods. 

Railway Loop Line Between .laca-
dhari and Ludhiana via Chandigarh 

r Shri Yashpal Singh: 
344 J Shri D. C. Sharma: 
. 1 8hri Buta Singh: 
L Shri Gulshan: 

Will the Minister of ll.ailways be 
pleased to state: 

(a) whether it is a fact that tbIt 
Punjab Government have been press-
ing the Central Government to sanc-
tion construction of a new railway 

~ line betweel"\ . Jagadhari and 
Ludh:ana via Chandigarh; and 

(b) if so, what are the reasons that 
this has not been approved so far by 
the Central Government? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) Yes. 

(b) The proposal is not included in 
the Railway's programme -1f eonstruc-
tion of new lines during the Third 
Plan as approved by the Planning 
Conunission. 

National Highways in Punjab 

346. Shrl Daljit Singh: Will the Min-
ister of Transport and Communications 
be pleased to state: 

(a) the amount that has been spent 
on the repairs of National Highways 
in Punjab which were washed away 
by floods recently; and 

(b) the names of the bridges and 
highways repaired and reconstructed? 

The Deputy Minister in the Ministry 
of Transport and Communir.ations 
(Shri Bhagawati): (a) .md (b). The 
information is being collected and will 
be laid on the Table of the House in 
due course. 
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Priority to Exported Goods 

34.7. Shri P. K. Deo: Will the Min-
ister of Railways be pleased to state: 

(a) whether railway wagons load-
ed with goods for export will r r ~ 

be marked with the label "Priority for 
Export" for facilltating faster move-
ment ()f such goods; 

(b) who will mark the wagons with 
these labels; 

(c) whether it will affect the move-
men t of other goods for domestic con-
sumption; and 

(d) whether there has been any 
change in the priority already fixeC: 
for such movement due to this new 
procedure? 

The Deputy l\linister in the Minis-
try of Railways (Shri S. V. Rama-
SWamy): (a) and (b). Consignors 
have been pennitted to put a· large 
label on the wagons containing goods 
fur export reading as "for pxport only 
-push on" and not "Priority for ex-
port". 

(c) and (d). No. 

Wheat Ships held np at Vishakhapat-
Dam Port 

348. 8hri P. K. Deo: Will the Minis-
ter of Food and Agriculture be ;>leas-
ed to state: 

(a) whether Government incurred 
heavy losses for having held up five 
American and two Panama ships car-
rying wheat in Vishakhapatnam port 
due to delay in unloading; 

(b) if s~ how much lOSs has .been 
incurred by Government; 

(c) the difficulty in unloading the 
wheat stocks; and 

(d) whether the transport botUe-
neck is to be relieved by transferring 
the stock to the coastal shipping? 

The Deputy Minister in the MinJs.. 
try of Food and Agriculture (Sbri A. 
M. Thomas): (a) and (b). Six Ameri-
can and one Panamaniam ships 
carrying wheat arrived in Vishkha-
patnam in September 1962. These 

ships lightened part Qf their cdrgo at 
Vishakhapatnam before proceeding to 
Calcuta for discharge. The time sheets 
in respect of the discharge. of these 
vessels have not as yet been finalised 
and ~ is not, therefore, possible to 
estimate the exact demurrage !Jayable 
in these cases. It is, however, likely 
that some demurrage will be payable in 
respect of theSe ships. 

(c) The clearance of ship' depends 
an berthing facilities, availability of 
rail transport, clearnace of transit 
sheds, unloading. of ships and output 
of labour. 

(d) About 6,000 tons of wheat was 
moved to Calcutta in September 1962 
and another 6,800 tons in October 1962 
by coastal vessels. A further quantity 
Of about 11,000 tons of wheat is ex-
pected to be moved by coastal vessels 
during November, 1962. 

Tallah Bridge 

3"49. Shrimati Renu Chakravartty: 
Will the Minister of Railways be 
pleased to refer to the reply given to 
Unstarred Question No. 576 on the 
3rd May, 1962 and state: 

(a) how :far preliminary work has 
progressed on broadening and 
strengthening Tallah bridge spanning 
Chitpur Railway yard; and 

(b) when the State Government will 
actually start construction? 

The Deputy Minister in the ,l'Iinistry 
of Railways (Shri S. V. Ramaswamy): 
(a) and (b). This Road Bridge work 
is being done by the State Government 
of West Bengal. It is learnt that the 
State Government have completed 
.plans and estimates and have also 
awarded the contract for the work. It 
is gathered that the State Government 
will take up the actual construction of 
the bridge after. making suitable 
arrangement for diversion of road 
traffic, as otherwise the dismantling of 
the existing bridge would cause much 
inconvenience. ~ 

Covering over Platform on Northeast 
Frontier Railway 

350. Sbri N. R. Laskar: Will the 
Minister for Railways be 91eased to 

state: 
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(a) whether it is a fact that the 
large number of Stations on North 
East Frontier Railway are not '.'lrovided 
with covering over the platforms; 

(b) if so, the total number of plat-
forms which are not provided with 
covering over platforms; and 

(c) what amount if any has beeR 
earmarked for this purpose for the 
current year? 

The Deputy Minister in the Ministry 
ef Railways (Shri Shalmawaz Khan): 
(a) A large number of Stations on 
North East Frontier Railway and also 
on other Railways are not yet provided 
with covering over the platforms due 
to funds and resources being limited. 

(b) 357 stations. 

(c) Rs. 2'50 lakhs. 

Postal Seniee. 

r Shri Tulsidas Jadhav: Shri Shivaji Rao S. 
I Deshmukh: 

S51 J Shri Jedhe: 
. 1 Shri RawaJU!a1e: 

I Shri Kisan Veer: Sbri V. T. Pati1: 
L Shri J. S. Pati1: 

Will the Minister of Transport and 
Communications be pleased to state 
how many villages were covered by 
postal services in Maharashtra by the 
end of Second Five Year Plan period? 

The Deputy Minister in the Ministry 
of r ~ and CommunicatioDs 
(Shri Bhagavati): 35,302. 

Marketing of Agriculture Pro.1uee 

f Shri Rameshwar Tantia: 
15!. L Shri Sham Lal Saraf: 

Will the Minister of Food and 
Apiculture be pleased to lay a state-
ment on the Table showing: 

(a) the names of various statutes 
enacted, by Central and State Gov-
ernments for the regulation of mar-
keting of agriculture produce; and 

(b) how far these statutes have 
been helpful in regulating marketing! 

The l\finister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) and (b). A 
statement furnishing the requisite in-
formation is placed on the Table of 
the House. [See Appendix I, annexure 
No. 45]. 

TickeUess Travellilll" 

353. Shri Kajrolkar: Will the Minis-
ter of Railways be pleased to state: 

(a) the figures of s~ tra-
vellers caught and the amount re-
covered from. them during 1961-62; 
and 

(b) the cost involved in this col!ec-
tion during the same period? 

The Deputy Minister in the l'tlinis-
try of Railways (Shri Shahnawu 
Khan): (a) About 8 millions and 
Rs. 2'03 crores respectively. 

(b) Rs. 2'83 crores (approximately) 
inclusive of stationary ticket collec-
tors at stations. 

Import of Railway Equipment 

354. Shri Kajrolkar: Will the 
Minister of Railways be pleased to 
state the quantity and value of im-
ports year-wiSe for 1959, 1960 and 
1961 in respect of: 

(a) steel rails (BG., MG., or others), 

(b) steel sleeper material, 

(c) wooden sleepers, 

(d) steam locomotives (EG., MG., 
or others? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
SWamy): A statement is laid on the 
Table of the House. [See Appendix 
I, annexure No. 46]. 
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Advertisements by Air.·India 

358. 8hri Inder J. lUalhotra: Will 
the Minister of Transport and Com-
municatiobS be pleased to st3te: 

(a) whether the Air-India launched 
an advertising campaign based on the 
restrictions of the "P" form; and 

(b) if so, the amount spent on such 
an advertising campaign during 
August, September aDd OctobE"r, 
1962? 

The Deputy Minister in the Minis-
try Of Trangport and CommunicatioD8 
(Shrl Mohiuddin): (a) and :b). The 
Corporation have reported that they 
did not launch any specific campaign 
based on the "P" form. However, 
tour humorous designs were painted 
ali Air-India's permanent hoarding 
sites in Bombay, Calcutta, Delhi and 
Madras. The total cost of the art work 
and paintings for the designs at Bom-
bay, Calcutta, Delhi and Madras was 
approximately Rs. 5,000/-. 

Air-India Bookinp 

359. Shri Inder J_ Malhotra: Will 
the Minister of Transport and Com-
mllDicati.ons ~ pleased to state: 

(a) what were the bookings of Air-
India during the months of August-
October of 1961 and 1962; and 

(b) whether any increase in the 
bookings was registered? 

The Deputy Minister in the Minis-
try of 'fraDsport and CommunicatioD8 
(Shri Mohiuddin): (a) and (b). The 
total number of passengers up1i!ted 
during the months of August and Sep-
tember 1962 is 30,491 as against 26,418 
in August and September 1961. 

Air-India Inaugural Flight to Moscow 

360. 8hri Inder J. Malhotra: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) whether Air-India had any in-
augural flight of Boeing 707 between 
Delhi and Moscow in the month of 
September or October, 1962; 

(b) what were the reasons for such 
an inaugural flight; and 

(c) who were the persons taken on 
this inaugural flight? 

The Deputy Minister in the Minis-
try of Transport and Communicatioll5 
(Shri Mohiuddin): (a) Yes Sir. Air 
India operated the s~  inaugural 
flight from Delhi to Moscow on 28th 
September, 1962. 

(b) In accordanCe with Interna-
tional Air Transport Association regu-
lations, a member airline are permit-
ted to operate two inaugural flights 
when a new type of aircraft is intro-
dUCed on a route. Any scheduled 
flight operated within a period of six 
months from the first flight may be 
termed as an inaugural flight. The 
object of an inaugural fljght js to offer 
free transportation for publicity pur-
poses, to dignitaries, commercial ~
tacts, interline friends etc. This is a 
sales promotion measure and also 
valuable from the public relations 
point of view. 

(c) A list of invitees on this inaugu-
ral flight is laid on the Table of the 
House. [See Appendix I, annexure 
No. 47.] 

Diesel Goods Train between Moghal-
saral .. Rosa 

361. Shri Joti Saroop: Will the 
Minister of Railways be lJleased to 
I$.te: 

(a) whether a diesel goods train 
has started between Moghalsal'ai and 
Rosa from 11th September, 1962; 

(b) what is the total tonnage car-
ried by the goods train in the first 
month ending 11th October, 1962; and 

(c) the estimated cost involved in 
introducing diesel goods training ill 
this section? 

The Deputy Minister in the Minis-
try of RailwaYs (Shri S. V. Rama-
swamy): (a) Yes, frotnl the 10th 
September, 1962. 

(b) Total tonnage carried by dieSel 
goods trains during the period from 
18-9-1962 to 11-10-1962 was 3,16,358. 
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(c) The price per loco is about P.s. 
12'25 lakhs. The cost of operation cf 
diesel goods trains will have yet to 
be worked out when the services have 
been fully introduced. 

Railway Track joining Indore 
with Dhulia 

r Shri J. S. Patil: 
, Shri Jedhe: 
, Shri Rawandale: 

36!'i Shri B. D. Deshmukh: 
Shri Kisan Veer: 
, Shri V. T. Patu: 
L Shri Tulsidas Jadhav: 

Will the Minister of Railways be 
pleased to state: 

(a) whether a new railway ~ '~ 
joing Indore with Dhulia from Man-
mad was =ctioned in, Second Five 
Year Plan period but it has not been 
implemented sO far; and 

(b) the reasons therefor? 

The Deputy Minister In the Minis-
try of RailwayS (Shri S. V. Rama-
swamy): (a) Construction of the 
Indore-Dhulia-Manmad line was not 
!\llnctioned during the Second Five 
Year Plan period. Hence there was 
no question of implementation of this 
project. 

(b) Does not arise. 

Rea!ignment of N.G. Kangra Valley 
SectIon 

363. Shri Rem Raj: Will the Minis-
ter of Railways be pleased to refer to 
the reply given to Unstarred Question 
No. 147 on the 7th August, 1962 and 
state: 

(a) whether the survey for realign-
ment of the narrow gauge Kangra 
Valley Section of the Northern Rail-
way has since been completed; 

(b) whether the construction of 
rail-cum-road bridges has been pr0-
vided for on this realignment section; 
and 

(c) the cost of this realignment 
track and whether the Punjab Gov-
ernment have accepted it? 

The Deputy Ministry in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Field work for the sur-
vey of the rea!ignment of the line 
between Jawanwala Shanr and GuIer 
!nations has been completed but the 
project report and estimate have not 
been finalised. 

(b) The estimate for the project 
will contain alternative ('osts with 
road decking and without it, of those 
bridges which are required by the 
State Government to be made into 
rail-cum-road bridges. The State 
Government is being ;-equested to in-
dicate which of the bridges are re-
quired to be rail-cum-road bridges. 

(c) The cost of the project will be 
known only after the estirn ate has 
ben finalised. 

12.02 hrs. 

OBITUARY REFERENCE 

Mr. Speaker: I have to inform the· 
House of the sad demise of Shri 
Hirabhai Kunverabhai Baria who 
passed away at Nelsur on the 11th 
November, 1962 at the age of 59. 

Shri Baria was a sitting Member of 
the House from Dohad Constituency 
of Gujarat. 

We deeply mourn the loss of this 
friend and I am SUre the House will 
join me in conveying our condolences 
to the bereaved family. 

The House may stand in silence for 
a short while tb express its sorrow. 

The Members then· stood in silence 
for a short while. 
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1%.03 hrs. 

.CALLING ATl'ENTION TO MATl'ER 
OF URGENT PUBLIC IMPORTANCE 

RAILWAY ACCIDENT BETWEEN MANJm 

AND BAKULAH STATIONS 

Shri Bishanchander Seth (Etah) : 
Under Rule 197, 1 call the attention of 
the Minister of Railways to the follow-
ing matter Of urgent public import-
ance and I request that he may make 
'a statement thereon: 

"The reported railway accident 
between Manjhi and Bakulah sta-
tions on ·the North-Eastern Rail-
wayan 11th November, 1962 re-
sulting the death of 25 persons 
and injuries to several others:" 

The Minister of Railways (Shri 
.swaran Singh): With regret, 1 have 
to inform the House of an unfortu-
nate incident which occurred on 
11-11-1962 shortly after midnight bet-
ween Manjhi and Bakulah stations on 
N. E. Railway. 

At about 1.30 hrs. on the night bet-
ween 10th and 11th November, 1962, 
when .67 Up Muzaffarpur-Allahabad 
·City Fast Passenger arrived at Surai-
manpur station on Chupra-Varanasi 
metre gauge section of the North 
.Eastern Railway, certain passengers 
reported to the Station Master on duty 
that some persons travelling on the 
roof of the train had been hit by 
overhead structures of the bridge 
while the train was passing over the 
bridge situated between Manjhi and 
Bakulha stations. 

On a search being made on the roof 
of the train at Suriamanpur station, 
6 persons were found to be dead and 
another 5 seriously injured. A search 
party headed by the Station Master 
was also sent immediately by an 
engine and a brakevan to search the 
track upto Manjhi. Simultaneously, 
medical aid was rushed from Chupra 
under the charge of a railway doctor. 
Local railway officers at Varanasi and 
Sonepur proceeded to the site imme-
diately on receipt of information. The 
Chief Commercial Superintendent and 

Public Impol'tance 

the Chief Medical Officer Of Nortla 
Eastern Railway also proceeded to the 
site from Gorakhpur. 

The District officials at BaHia and 
Chupra were also advised immediate-
ly. 

According to the latest informatio. 
available, 25 persons died and another 
3 were seriously injured. The num-
ber of killed includes those who were 
seriously injured and subsequently 
died. The three injured persons are 
receiving medical attention in Ballia 
Civil Hospital and are reported to be 
progressing. 

Reports received show that the train 
was running with its full normal 
composition of coaches. A number of 
passengers mostly proceeding from 
wayside stations to BaHia for the 
Kartik Poornimashi fair got on to the 
roof of the train. Efforts were made 
at Chupra, where the train was de-
tained for about 20 minutes, and at 
Rev'elganj, the last stopping station of 
the train where the train was deained 
for about 15 minutes, to get the pas-
sengers to come down from the roof 
of the train. The assistance of Gov-
ernment Railway Police was also 
sought and obtained for this purpose. 
It appears that despite efforts of and 
exhortations by the railway staff, 
some persons managed to remain on 
the roof. 

The Additional Cominissioner of 
Railway Safety, Lucknow is holding 
an enquiry into the accident today. 

Shrl Tyagi (Dehra Dun): The) 
were on the roof; they were noticed 
on the roof and the train was started. 
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Shri S. M. Banerjee (Kanpur): In 
today's Hindustan Times it is stated: 

''The railway authorities here 
were still unwilling to make any 
guess as to the number of 
casualties. " 

According to the newspapers, it is 
100. They say it is only 25. some 

people were feared to be drowned 
also according to the newspaper 
report. I want to know the actual 
figure. . ;·i 

Shri Swaran Singh: If the railway 
authorities are not prepared to make 
a guess, it is not something w.h.ich is 
unusual or unexpected, because we 
would give the number of. the un-
fortunate deBd people! about whom 
there is certainty. It may be that 
lIOme dead bodies were submerged 
in the river. Some dead bodies had 
been taken· out from the river also. 
"This is the number which is known 
10 us. It it is more and after further 
enquiries or fUlller investigation if 
1Ihe number increases, I will certain-
ly infonn the House. 
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Shri Tyagi: This is an important 
matter. He is confessing the failure 
of ~ whole administration there. 
People are travelling without ticket. 
and it was for the passengers to in-
fonn the railway authorities about 
the accident. 

Shri Sivamurthi Swamy (Kappal?: 
What was the eapacity Of the tram 
and may I know how many tickets 
were ~ at that station? 
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Public Importance 
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Shri D. C. Sharma (Gurdaspur): 

Evidently, this enquiry is going to ~  

made. May I know whether it IS 
going to be made by the Inspecto,: of 
.Railways or by a judicial authorlty? 
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8hri D. C. Sharma: Since the mat-
ter is 3. very catastrophic one, I 
Jlhould ~  that the enquiry sh?uld 
be entrusted to a judicial authOrIty. 
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Shri Priya Gupta: I wanted a 
directive. 

Mr. Speaker: He has given tJbe 
answer. 
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What are the terms o.f reference. 
{of eft ~~~ I 

~  ~  'fit' ~ ~ 
' ~~~ ~~  lit 
~ ~ ~ I If he continues ar<guing 
there will be no end. 
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Shri Tyagt: Sir, Will you obtain one 
information. I do not want to embar-
rass you. But the first report was 
given by the passengers about this 
huge accident and not by the guard. 
What was it due to you, that is what 
I cannot understand. 

Mr. Speaker: Shri Tyagi should 
realise llhat, probably, these points 
also will ·be revealed in the enquiry, 
whether it was really only the pas-
sengers who gave that information or 
any statiOn employee or a railway 
servant also carried that information. 
All thee ~ would be known after 
that enquiry. 

Shri Priya Gupta: Sir, I want to 
make one rubmission. 

Sbri S, M. Baaerjee: Sir, may I 
ask one more question. 

Shri R. S. Pandey (Guna): May I 
know how many children were kil-
led? 

Shrl Tyagi: The hon. Minister has 
already stated that the first report 
was given by the passengers (inteT-
n£ption). 

Mr. Speaker: Order, order. It the 
bon. Members want to have a sepa-
tate discussionl on this su bj ect they 
have their remedy, but in this Cal· 
ling AttentiOn Notice I cannot go on 
indefiatitely. 

Shri Priya Gupta: I have .... 

Mr. Speaker: Order, order. The 
lion. Member may kindly resume his 
seat. I have told him so many times. 
Let us proceed now. 

12.19 bOlUll 

PAPERS LAID ON THE TABLE 

AMENDMENTS TO THE DELHI MoTOll 
VEHICLES RULES, 1940 

~ Deputy Minister In the Minis· 
try Of TraDsport 8Ild CommunicatioDS 

(Sbri Bhagavati): Sir, on behalf of 
Shri Raj Bahadur, I beg to lay on the 
Table a copy each of the followin& 
Notifications under sub-section (3) of 
section 133 of the Motor Vehicles Act, 
1939, making certain further amend-
ments to the Delhi Motor Vehicles 
Rules, 1940:-

(i) Notification No. F. 12/102/60-
Transport published in Delhi 
Gazette dated the 19th April, 
1962. 

(ii) Notification No. F.12/76/00-
Transport published in Delhi 
Gazette dated the 26th July, 
1962. 

[Placed in Library. See No. LT-
517/621 

NOTIFICATION UNDER THE AGRICULTURAL 
o"OQUCE (DEvELOPMENT AND 
WAREHOUSING) CORPORATION 

ACT,1956 

The MfnJster of COllllllllDity Deve-
lopment Panchayati Raj 8Ild Coopera-
tion (Shri S. K. Dey): Sir, I beg to 
lay on the Table a copy of Notifica-
tion No. G.S.R. 1451 dated the 3r4 
November, 1962 issued under sectiOll 
3 of the Agricultural Produce (Deve-
lopment and Warehousing) Corpora-
tions Act, 1956. 

[Placed in Library. See No. LT-
518/12]. 

INDIAN MEDICAL COUNCIL (POST-GRADU-
A'l'E MEDICAL EDUCATION COMMrrn:a) 

RULES 

The Deputy Minister in the MinIs-
try of Health (Dr. D. S. Raju): Sir, 
on behalf of Dr. Sushila Nayar, I beg 
to re-lay on the Table a copy of the 
Indian Medical Council (Post-gradu-
ate Medical Education Committee) 
Rules, 1961 published in Notification 
No. S.O. 1699 dated the 22nd Ju!y, 
1961, under sub-section (2) of section 
32 of the Indian Medical Council Act, 
1956. [Placed in Library. See No. LT-
156/62]. 
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to S.Q. No. 1182 

Statement re: the 1228-
Supply position of 

Shri Barf Vishnu Kamath (Hoshan-
,abad): On a point of information, 
Sir. The word used here is 're-Iay'. 
Was it laid on the Table in the last 
IeSsion also under the rules? 

Mr. Speaker: The period was nol 
completed; therefore they had to re-
lay it. 

12.21 hrs. 

CORRECTION OF ANNEXURE TO 
S.Q. NO. 1182 

HIRAKUD DAM PROJECT 

The Minister of State in the Minis-
try Of irrigatiOn and Power (Shri 
Alagesan): Sir, In reply to para (a) of 
the Starred Question No. 1182 asked 

by Shri Y. N. Singha on 30th May, 
1962 I had stated that about 90% of 
the total compensation had been paid 
till then to all those who had been 
affected by the Hirakud Dam Project. 

In reply to part (b) I had stated 
that Rs. 4,37,72,638.85 n.p. was the 
amount of compensation that had been 
paid. 

On receipt of subsequent informa-
lion from the Government of Orissa 
it is found that the amount of Rs. 
4,37,638. B5 nP. was the compensation 
paid for bhogra and royati lands only 
and did not include compensation 
paid on account of houses, wells, 
tanks and other miscellaneous pro-
perties. The total overall compensa-
tion paid: amounted to Rs. 
8,09,79,032.80 nP. which represents 
about 90% of the total compensation 
payable. 

Shri Bari Vishnu Kamath (Hosban-
gabad): On a point of order, Sir, 
I agree that the House can very well 
understand in certain cases the need 
for correction of wrong answers given 
on a particular occasion, but here it 
appears that though there is time lag 
of some ten days at least-sometimes 
even more than that-between the 
aotice of the question and the answer 
by the hon. Minister in this House, 

Petroleum PToducts 
the information that was obtained for 
the OriSsa Government at that time 
was not correct Or there was no at-
tempt made by the Government to 
obtain this information, which has. 
been given today. from the Orissa. 
Government. That is the position. 
They made no attempt to get any in-
formation at all? Why should they 
be so slack? 

Mr. Speaker: Would that consti-
tute a point of order? 

Shri Bari Vishnu Kamath: Yes, 
Sir; the Government is so slack. 

Mr. Speaker: That is a question 
that has been asked of the hon. Min-
ister. Can he explain whether the 
Orissa Government sent wrong in-
formation or whether that was nDl: 
sought from the Orissa Government? 

Shri Alagesan: This came to our 
knowledge only after we received a 
subsequent communication from the· 
Orissa Government. Since that was 
contrary to the information previous-
ly supplied, I thougt it my duty to 
make this correction and place the 
information before the House. 

12.24 hI'S. 

STATEMENT RE: THE SUPPLY 
POSITION OF PETROLEUM 

PRODUCTS 

Tbe Minister of Mines aDd Fuel 
(Shri. K. D. Malaviya): Sir, I consider 
it my duty to give a very brief 
account Of the position of liquid fuel 
in the country for every type of con-
sumption. 1 have to make this state-
ment because of certain uninformed 
criticism made by some sections of th&. 
press. This creates wrong impres-
sions in the minds of our people and 
should, therefore, be avoided. 

Only recently I stated in public 
that the stock position of petroleum' 
products is being very closely obser-· 
Ted and that the stocks are adequate 
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Petroleum Produ.cts 

[8hri K. D. Malaviya] 

also said that, in a general way, 
Government had no intention of in-
troducing rationing of petroleum pro-
ducts and particularly motor spirit, 
whiCib. we produce in SUI1plus in the 
eountry. I repeat my appeal however 
to the public to consume kerosene oil 
in a restrained manner not because 
there is inadequate supply of kero-
sene but because of difficulties in 
transportation to every part of the 
country. If kerosene is not used freely 
for cooking PIlJ'POses we will be 
saving foreign exchange, which is 
needer! for more urgent purposes. In 
its place we are making arrangements 
for adequate supply of coal which 
could 'be used as a sllIbstitute for 
'kerosene for cooking purposes. 

Supplies Of other petroleum pro-
duct3 are quite satisfactory. AF, has 
'been said some where, incorrectly and 
irresponsibly, there is absolutely no 
fuel famine in the country. When I 
visited some of the East-European 
countries recently in connection with 
our economic collaboration schemes I 
was not rebuffed anywhere. On the 
contrary wherever we went we finish-
'ed our work to our satisfaction. Thf' 
intensification programme of oil ex-
plora lion at this particular critical 
juncture has ,been taken up in all ear-
nestness and all our requirements 
have been sympathetically considered 
and accepted by 1:I1e USSR Gaverr-
ment as well as in Poland where I 
went for creiit availability and tech-
nical collaboration to prodUlCe an-' 
wash more coal aDd also to produce 
mining equipments in our own coun-
try. I did not go to Rumania and 
Italy on my own as the situation in 
my count!''' d"manded my return. 
There was disapointment in Ruman;" 
and Italy on this account. 

We are making all nece3sary arran-
gements for storage and distribution 
'Of petroleum products an,d. it i. htJpe<i 
that very soon more storing fadlities 
will be created under a scheme where 
the public and private sector oil orga-
'nisations are extending their fullest 

cooperation to each other. I take this 
opportunity also to thank our sup-
pliers of petroleum products botn 
from the East 8.Dd West and thei.L 
prompt assistance to us in 01Il' 
schemes of distribution or accumUla-
tion of petroleum products. I regret I 
cannot make further detailed state-
ments in this connection except to 
say that we are constantly examining 
the position of our stock and that the 
Government are very vigilant about 
1:I1e whole matter. 

Shri BaTi Vishnu Kamath (Hoshan-
gabad): On a point of information Sir. 
The hon. Minister has referred to his 
visit to certain European countries. 
May I ask whether he discussed this 
particular matter or any aspect of it 
with the Soviet Prime Minister, Mr. 
Khruschev, or some ot!her matter with 
him? 

An lIon. Member: He discussed 
political matters. 

I\lr. Speaker: He might have done 
anything. We are just concerned with 
the fact that he had gone there. 

Shri Tridib Kumar Chaudhuri 
(Berhampur): The hon. Minister has 
said that the stocks arp adequate. 
We are happv about it; but am I to 
understand'that i" asse,-sing th:s pes'-
tion he has taken i.nto account the 
emergency noeds and that for those 
also our stocks are adequate? 

Shri K. D. Malaviya: All that I can 
say is that all these matters are 
receiving almost daily consideration 
of the authorities. 

Shri Hem Barua (Gauhati): What 
specific steps have Government taken 
or propose to take to protect the oil 
refinery at Gauhati and the Digboi, 
Naharkativa and Morar oil-fields in 
Assam r~  possible air attacks by 
the enemy? 

Mr. Speaker: That is not connected 

with this. 
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mem) Bm 

Amendment) 
Ordinance 

Sui Rem BarO&: There may be 
aome internal sabotage also; so, some 
steps must be taken .... 

Ifr. Speaker: Shri Hem Barua will 
realise that  that is not connected with 
this. Protection from air raids is 
quite a different thing. 

12.%8 hours 

FOREIGNERS LAW (APPLICA'rrON 
AND AMENDMENT) BILL 

The Minister of State in the MInis-
try of RODIe Aftairs (Shri DaUlr): Sir, 
on .behalf of Shri Lal Bahadur Shastri, 
I beg to move for leave ;0 introduue 
a Bill to apply the Registration ot 
Foreigners Act, 1939 and Ihe Forei-
gner s Act, 1946 to certain pE'rsons to 
whom they do not at present apply 
and further to amend the Foreigners 
Act, 1946. 

Mr. Speaker: The ques!'ion is: 

. "That leave be granted to intro-
duce a Bill to apply the Rt:gislra-
tien of Foreigners Act, 1939 end 
the Foreigners Act, 1946 to certain 
persons to whom they do not at 
present apply and. further to 
amend the Foreigners Act, 1946." 

The motion was adopted. 

8br Datar: Sir, I introduce the 
Bill. 

IU9 hrs. 

STATEMENT RE: FOREIGNERS 
LAW (APPLI"CATION AND AMEND-

MENT) ORDINANCE 

Shri Datar: Sir, I beg to lay on the 
Table a copy of t'he explanatnry 
statement giving reasons ler imme-
diate legislation by the Foreigners 
Law (Application and Amendment) 
Ordinance, 1962 (No. :I of 1962) aa 

2052 (Ai)1..S.--4. 

required under rule 71(1) of the Rules 
of Procedure and Conduct of Bu" 
ness in Lok Sabba. 
[Placed in Libr41"/1. See No. LT-

519/62]. 

1Z;29 hnI. 

COMPNAIES (AMENDMENT) BILL 

The Minister Of Commerce IIDcI In.-
iustry (Shri K. C. Reddy): Sir, I beg 
to move for leave to r ~  a BiD 
further to amend the Com;;anies Act, 
1956. 

Mr. Speaker: Motion moved: 

''That leave be granted to in-
troduce a Bill further to amend 
the Companies Act, 1956" 

Shrl Barl VlsIuuI Kamath (Hosbsn-
gabad): On a point of order, Sir. In 
the last session ~  I raised this 
matter and I am constrainer! to r~1s  

it again; I am sorry for lbat. The 
prat'tice has been growing on !n t.'tiS 
'Hollse for the Treasury Bencbes tn 
intl:oduce Bills and then not pur5U1! 
+.hcm or take up them further in that 
tession. They are postponed h tlJe 
next session or even to some later 
session. So. can the G.lvel'nmcnt giva 
8I. assurance now, When we r~ living 
in an emergency? H!lve thl!Y at least 
caught the spirit of ~ r  ana 
can they assure the House that tim 
Bills introduced in this s s~  shaD 
be taken up and ~'  in tbis very 
tc.-ssion? Otherwise, there is no point 
in introducing Bills 'n ~ se!lSion. 

Mr. Speaker: This Bill is to replace 
';:n Ordinance. 

Shri Barl Vishnu Kamath: No, I 
refer to the Bill to amer.d the Com-
panies Act. 

Sbrl K. C. Reddy: This a1.;o is t.3 
replace an Ordinance. He ought tn 
have known it. 

Shri Rarl Vishnu Kamath: That is 
not mentioned here. 
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&Jui It. C. Reddy: It is. 

Mr. Speaker: The question is: 

"That leave be granted to intro-
duce a Bill further to amend the 
Companies Act, 1956." 

The motion WClS /ldopted. 

Dri It. C. Reddy: Sir, I introduce 
ftie. Bill. 

U.3O his. 

STATEMENT REGARDING COM-
PANlES (AMENDMENT) 

ORDINANCE 

The Minister of Commerce and in-
dustry (Shri K. C. Bedely): 1 beg to 
lay on the Table a copy of the expla-
natory statement giving reasons for 
immediate legislation by the Compan-
ies (Amendment) Ordinance" 1962 
(No. 7 of 1962) as required under rule 
Tl (1) of the Rules of Procedure and 
cpnduct Of Business in Lok Sabha. 
[J>lClced in Lib,.ClTY. See No. LT-520/ 
62:]. 

U.30 his. 

RESOLUTIONS RE: PROCLAMA-
, TION OF EMERGENCY AND 
AGGRESSION BY CHlNA-Contd. 

Mr. Speaker: We take up further 
d.iscussion of the Resolutions that have 
been moved and the amendments that 
are connected with them. 
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Sbri Rach1lllllth Sinn (Varanasi): 
My hon. friend is referring to a pri-
vate letter. Can he read it out here? 

Sbri Priya Gupta (Katihar): It is 
not a private letter. It has been a.d-
dressed to him by the Government 
that is by the Prime Minister. 

Mr. Speaker: . Now that another 
hon. Member has given that ruling, 
perhaps there is nothing left for me. 
When the matter is between me and 
the hon. Member why should Shri 
PriYa Gupta. get up and interfere? 

Shrl Priya Gupta: My hon. friend 
Sihri Raghunath Singh spoke, and 
that was why I also spoke. 

Mr. Speaker: If he spoke, was it 
necessary that all other Members also 
should speak? 

ShrI Priya GlIpta: I thOU&ht that 
what I said would suffice for an ex-
planation. 

The Minister of Law (Shri A K. 
Sen): On a ~ of order? ~  I 
IlUbmit that a correspondence with 
1lhe Prime Minister can be referred 
to, if it is relevant to the subject and 
if the entire correspondence is plac-
Qd on the Table of the House, be-
cause then it become part of the 
proceedings? 

Mr. Speaker: I shall ask him to 
place it on the Tahle of the House. 

~ ~ ~6  l{it 'J:U ~  

ilW ~ ~ ~ \1Wfi'T ~ ~ ~ 
~ $ ;;it l{it ~ 'f.T <rcr.rTlfT ~ ~ 

'!il{ if{ ~ ;r@ ~ ~ <fmr ;;IT ~~ 
' ~ '~~~  

~ 'Ii< ~ crT iflfT ~r  ~ "t!'t 
~  

Shri S. M. Banerjee (Kanpur): I 
rise to a point of order, on what the 
hon. Law Minister has mentioned 
just now. The practice in this House 
has been that certain letters exchang-
ed between the Prime Minister and 
an hon. Member or hon. Members or 
between an hon. Member and 
a Minister can be read out. The only 
question that arises is whether my 
hon. friend has taken the permission 
of the Prime Minister to release that 
letter. 

Mr. Speaker: That is a matter be-
tween him and the Prime Minister. 
When correspondence has passed be-
tween two persons, then it is really 
better that the permission of the 
other side is also sought first before 
disclosing it. But that is a matter 
for the hon. Member. 

Nt>W. that the hon. Member has 
referred to certain contents, the 
House is entitled to say and to de-
man,1 that  that might be placed on 
the Table of the House.· 

"Laid on the Table. (See No. LT-532/62). 
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8hri Ragbmu.th SJDc": Yes, that UK 
rJght. 
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Shri D. N. Singh (Muzaffarpur): 
Mr. Speaker, Sir there comes a time 
in the life of every natiOn when its 
independence is tested in the fire of 
an unexpected peril, It is precisely 
such a perlt that has overtaken us. If 
in this hour of tr:al we fail or falter 
or do not prove equal to the response 
of the natiOn and the sacrifice f 
our braVe jawans who ~ given 
their life and who are defending the 
sacred soil of our motherland, the 
judgment of history, is going to be 
hard and harsh and just upon us. It is 
going to be a long affair, This is 
not the time to give way 'either to 
mass hysteria or to our past illusions, 
inhibitions,. conditioning and inertia. 
There is no denying the fact that 
while pursuing our immediate ob-
jective, we should not lOse sight of 
the distant objective and targets as-
sociated with higher human aspira-
tions. But then let us also not look 
at the dangers of today with the 
spectacles of yesterday or try to heal 
today's disease with yesterday's pres-
cription. 

No man who reads the documents 
exchanged w~  1 ~ r:overnment 
and the Chinese Government could 
say that our Government could have 
done more to keep the way open for 
an honourable and just settlement of 
the dispute, and yet the Chinese say 
that what.ever they are doing are do-
ing in self-defence. Never was such 
a work of falsehood and synicism in-
vented to justify aggression. 
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In spite of our initial reverse&-
reverses which we have su1fered be-
CMlSe our troops were out-numbered 
and out-gunned,-the final victory 
will be ours. To quote Mao himself, 
'Some people are intelligent in Know-
ing themselves but stupid in knowing 
dleir opponents and the others are 
the other way round; neither can 
wive the problem of war nor can 
achieve sucess in a war'. 

The way in which the nation has rea-
ponded to the call of the Prime Minis-
ter is a clear proof that the Chinese 
ruling clique are stupid in knowing 
their opponent, and therefore tl>ey 
cannot win. If they think that "in-
creased military pressure would make 
Nehru change his mind and accept 
China's October 24 proposal for the 
oettlement of the boundary issue," they 
are something much more than stupid. 
Hitler underestimated the power of 
democracy and missed the bus. The 
il8llle fate is going to overtake the 
Chinese warmongers and aggressors. 
Let this Parliament assure our brave 
generals and jawans,-the assurance 
that was given by Mr. Churchill: "Ask 
aJ1d it shall be given. seek and ye 
shall find, knock and it shall be open-
ed unto you." Our generals and 
jawans are going to get ~  tools and 
they are going to finish the job. 

The Chinese have not launched this 
massive attack against us only for a 
few thouaand square miles of our terri-
tory. Their designs are deeper al'\d 
sinister. They have launched tl' i3 
aggression to disrupt our political and 
economic life, they have la,mched this 
offensive to humble us in the eyes of 
OUr Asian neighbours, they h!lve 
launched this co-ordinated attack to 
impose their will and per-vert€'d 
l4arxist way of rie on India and on 
the entire South East Asia. 

There is no doubt that the facade of 
the unity of International Communhm 
has cracked ope;' because of the idl"O-
logical conflict between Moscow and 
Peking, and therefore, we cannot bank 
too much upon the mediatory role (f 
the Soviet Union. N 01' is there any 

Em.erge1lC1l and 
Aggression bll China 

certainty that the Chinese will keep 
their words given to the Soviet Union 
for the settlemen,j of this dispute. 

It will not be cut of place to quote 
here from a very recent speech of Mr. 
Hoxha, the die-hard Stalinist and 
Peking's stooge Of Albania. In one of 
hi3 speeches, he described Mr. 
Khrushchev as "a renegade anti-
Marxist because he refuses to accept 
the Albanian-Chinese view that the 
East wind is prevailing over the West 
wind to such an extent that condi-
tions are ripe for an aggressive for-
ward movement on all fronts." 

To quote the New Statesman and 
Nation of November 2. 

'"1'0 accept China's acqui3itions 
as the basis for negotiation would 
place India in the same vulnerable 
position as Czechoslovakia after 
Munich robbed off her natural de-
fences. India must achieve a 
viable line of defence before talk-
ing". 

Then again, we cannot also forget 
the fact that China has not been able 
to solve her food problem and is very 
poor in forest aDd petroleum rejel've. 
Near about 60 per cent of China is not 
good for cultivation, and it is because 
of this that 95 per cent of her po!)ula-
tion live in the South Eastern two-
ftfth of her territory. No wonder her 
o1!ensive in NEFA m,ay have tne prime 
objective of capturing the rice bowl of 
the Indian sub-Continent for the time 
being and of dominating the entire 
Asia ultimately. Our neighbours and 
friends who take comfort m the pro-
fession of Chinese friendship and paper 
pledge should remember that her con-
ception of international boundary is 
mobile and shifting and her solemn 
treaty obligations and border rat'ft-
cation are not even worth the paper 
on which they are written. She is 
out to create a Celestial empire in 
Asia. The democracies of the world 
have realised this. We are thankful 
and grateful to them for responding 
to our call. India will never forget 
and will ever remain obliged to them. 

We should not be afraid of a long-
drawn war. Even if the W8l" goes on 
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Aggression by China 
[Shri D. N. Singh] 

for years, we w~ not allow our 
nationalism and patriotism to degene-
rate into status quo and conservatism 
for our nationalism was never a nega-
tive one. We have always combined 
nat'onalism and patriotism with re-
form. I am sure we will not only win 
the war but win the peace as well. 

To quote our Prime Minister; 

"We have behind us tlw 
strength of a united nation. Let 
us rejoice because of this and 
apply it to the major task of to-
day, that is, preserving our com-
plete freedom and integrity and 
removal of all those who commit 
aggression on !Juii.a's sacred ter-
riklry". 

A, state Of emergeney has been 
proclaimed. ~ the State Gov-
ernment will not be suspended, they 
will be under the complete control 
at the Union Executive, and the ad-
ministration of the country, in so far 
as the proclamation goes, will func-
tion under a unitary system with local 
.\lib-divisions. Fundamental right. IIDcl 
the jurisdiction of the courts have also 
been drastically curtailed and in a 
sense, the Union Executive becomes 
at once the legislator and the adminis-
trator, and to a certain extent it 
becomes a judge of its own action. It 
is not possible to keep Parliament in 
continuous session, as was done in 
England at the time of the second 
world war. Therefore, what I want to 
suggest for the consideration of the 
Government and to you, Mr. Speaker, 
is that a Committee Of senior Mem-
bers of Parliament consisting of the 
representatives of all the groups and 
parties should be constituted for the 
period! of the emergency to be in 
constant touch with the Government 
and for advising it on various mat-
ters connected with the enactment of 
various emergency legislations, Cen-
tral as well as State, so that neither 
the war effort is impeded nor unneces-
sary restriction put on the lilierties 
of the people. 1 hope this matter will 

receive your's as well as Govern-
ment's consideration. 

In 1929, under the lea.der9hlp of 
Nehru, on the banks or the Ravi, ". 
took a pledge to achieve complete 
independence. Under ~ leadership 
today, let us take another pledge in 
this old city of Delhi. 

"With hope and faith, this 
House aftlnns the firm resolve of 
the Indian people to drive out 
the aggressor from the sacrE!Ji sOil 
Of India, however long and hard, 
the stnlggle may be". 

Let us take this pledge. We have 
got a Wliled nation to wage the 
struggle. If We PI"OCeed with this 
resolve, vietory will be ours. 

Shri D.  D. Puri (Kaithal): Whlle 
the House has shown unprecedented 
unanimity and in reaffirming loyalty 
to the Government---every section of 
the House has, as a matter of fact, 
vied with the other in reaffirming 
loyalty. to the Government and in 
standdng as one man behind the 
leader--nevertl1eless, in the course of 
the discussion· some small points of 
difference have arisen due to different 
awroaches brought to bear upon 
some at. the problems. 

I shall very briefly try to examinl! 
some of these· problems and try to 
lift some fog that seems to have des-
cended UPDnl them. The first ques-
tion that seems to have agitated most 
of the Members is as to the nature 
of the !laked and unprovoked aggres-
sion that baSi been unleashed upon 
thls country. Is it international com-
munism spearheaded by China which, 
aecording to a pre-conceived plan, is 
malting India its first major target in 
Asia? Or is it the exhibition of 
Chinese expansionism which inciden-
tally happens to be communist? 
This is the ~ problem which goes 
to the root of the matter II1Id em 
wlo.ich a lot of thought has been I!X-
pressed with a certain ammmt Of fer-
vour. 
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If we try to analyse ihe situation, 
that first POint ihat arises clearly and 
without any controversy is that the 
major democracies have come to our 
help without hesitation, without pre-
varication, lllld instantly. On that 
there is no doubt. Next, the nun-
aligned nations were a bit hesitant to 
start with, and gradually, as time 
passes and they are seeing the picture 
more and more clearly, they are veer-
ing to our point of view one by one; 
c' -en those that showed a complete 
lack of understanding of our point of 
view, like Ghana, are now gradually 
veering round to see the rightness of 
our cause. 
The biggest quest.ion mark on the 
horimn is the attitude of the com-
munist block of nations. Are they go-
ing to declare unequivocally that India 
has been the victim of aggression? 
Are they going to reaffirm that 
aggression, violence aDd war are not 
~ methods to settle international 
problems? Till the arurwer to that 
question takes shape and till the 
position of the communist world • 
known more clearly, what would our 
friends, who very ardently argue that 
this is a war of international c0m-
munism, have the Government do? 
Do they expect or require the Gov-
ernment to make a declaration that 
Russia is not our friend? Do they 
want Government to repeat again and 
again, whatever Russia's attitude may 
be even before it takes Shape finally, 
~  Russia is our enemy? In time 
of war, that would be suicidal, and I 
respectfully submit that rather than 
waste our breath and' effort on all 
these arguments as to the nature of 
this aggression, we shoul':! try to keep 
Russia in gOOd humour, as is the IIC-
eeptea policy everywhere where 
neutrals are concerned. I would sum 
up our attitude towards the com-
munist bloc of nations by saying keep 
them in good humour, pamper them, 
woo them. but be under no Illusion. 
'lbat should be our attitude. If that 
is done I think much of the 
force of the argument loses Its 
validity. I would sum up my argu-
ment in one word by saying that 
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one squadron of MIG aircraft is 
~ more eloquent than all the perora-
tions that are deLvered against inter_ 
national communism, and nothing we 
say or do should impair the help that 
Russia or the other communist coun-
tries may give us. Even if they want 
to remain neutral, why should we 
push them to the Chinese side? What-
ever happens, as the events unfold 
themselves, they will be taken care 
of. At this stage, nothing should be 
said by any member of this House 
w:hich would take Russia or the com-
munist bloc one inch nearer China. 
It would be a disservice to the coun-
try in this hour of peril. 

The second point on which there 
has been a certain amount of oonfu-
sien is our policy of non-alignment. 
A two-pronged attack has been made 
on that policy. Shri Anthony and 

8hri Kamath made admirable and 
eloquent speeches. They did not 
question tJhe basis of that policy. All 
that they have stated is that the ori-
entation that the Government gave 
to that policy had a tilt to the left. I 
will not go into that question. It all 
depends upon where the questioner 
himself >'ta,,"o. Some of us may find 
tilted '" th C i ight some others to tho; 
left. I do not have the time to go 
into al1 that, but from the Congress 
Party itself a frontal attack has come 
on our policy of non-alignment as if 
it was always wrong. never right, or 
at any rate even if i: had appeared 
right, it is now proved wrong. I was 
somewhat surprised that this point of 
view was r ss~1 by no less a per-
son than 81:ri Hanumanthaiah. It 
was somewhat disconcerting tho! our 
own understanding of our ~ 

should be so superficial. 

The pOlicy of non-alignment can be 
simpiifted in two sentences. Firstly 
we believe Lhat joL'ling military blOCll 
creates tensiPn and takes the world 
towards war. Secondly, even though 
we are waging a war and we are in 
the midst of a relentless war, we 
still believe that war is not an 
acceptable instrument for settling ~

temational disputes. If anyone be-
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beves that joining military blocs 
does not increase tension, does 
not lead the -",orld toward war he 
would be entitled to say that' t.h<! 
policy was wrong or that anything 
has happened today to change it. A 
point was made by Shri Hanuman-
thaiah, and also by Dr. Singh vi, that 
we should have gone to the United 
nations. Shri Hanumanthaiah quoted 
article 6 of the U.N. charter stating 
that even a non-member could be 
brought before the bar of the Unite<i 
Nations, and therefore China, though 
she is not a member of the U.N., is 
not immune from action by the Uru-
ted Nations, and so we shouLd im-
mediately have gone to the U.N. and 
80ught a declaration and gathered the 
world behind our banner Bnd led a 
crusade against China. I wish he had 
read out the Charter of the U.N. II 
little further. There is a provision 
for veto, and therefore any action by 
the Government of India at this stage, 
without fully assessing the position of 
the permanent members of the U. N 
who are possessed of the vote includ-
ing the Soviet Union, could lead us 
to trouble. We have enough ex-
perience of proceedinl! against a Mem-
ber, not a non-Member in regard to 
Kashmir, and the situation got bog-
ged dDWn so completely thall for a 
number of ypars nothing much has 
happened. Therefore, it is not advisa-
ble for us, who have the bitter ex-
perience of Kashmir, to rush into the 
same course of action again. 

We are still advocating thl' 
Chinese membership of the United 
Nations. University of membership 
of the UN is an admirable doctrine, 
but let us not put too much reliance 
on the assumption that if China be-
comes a member of the UN. she 
would show any more respect for the 
principles Of the UN than she has 
done to the principles of panchsheel 
or he, commitments to us in regard 
to the India-China border. 

In regard to the 'external help, I 
wish to say that we are extremely 
ira,!eful for the sponuneous help 
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that we have received from tbl' 
United States and the United 
Kingdom and other countries. In-
gratitude is one of the most despico-
ble traits Of human character, and we 
will never be guilty of that. Our 
trying to make it a commercial trans-
action is somewhat laboured. COIIIII-
·der the spontanaiety with which the 
help was given. We asked for it, and 
it was here. They gave us what w~ 
ask"ld them, when we asked them. 
without attaching any strings at all. 
To place any value on the timelineB!! 
of the help itself would be impossibll', 
and would make the entire thing 
sordid. We cannot put any monetary 
value on it, and if we did, anything 
that we have or can possibly rail!<' 
will not be able to meet it. When 
Russia took help from the United 
States,. they did not talk abOut any 
commercial basis. There is nothing 
much commercial about the way the 
help is coming. It is because we hay. 
started feeling that our taking help 
may affect our principles of non-ali-
gnment. It dOd not affect the Russian 
way of life or her communism and all 
that kind of thing. 

Mr. Speaker: The hon. 
should conclude now .• 

Member 

Shri D. D. Pari: I have quite a few 
points more. 

Mr_ Speaker: He would not embar-
rass me now. I cannot give lllON 

than ten minutes to any han. Mem-
mer. That is the limit. 

8hri D.  D. ~  In regard to the 
8\h September line, I would make a 
very brief observation, that cease-fire 
lines have a haohit of perpetuating 
themselves. We had that experience 
with Pakistan, and there is no reason 
to Wnk that we will not have that 
experience with China. Once the 
line is accepted and a cease-fire takes 
place, to think that we will be able 
to drive them out of the territory 
that they will be continuing to occupy 
will be an illusion. To think that we 
could at that stage vacate Chinese 
aggression from the 8th September 
line would be even more unreallstle. 
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Mr. Speaker: That is all. 
sorry it has 10 be restricted. 

am 

Shri Thirumala Rao (Kakina,da.): 
Mr. Speaker, Sir, this is an occasion 
where the desire to speak is not the 
primary consideration that has Impel-
leci us somehow to stand in the queue 
patiently to be called upon sometime 
or the other. The situation is so cri-
tical and awful that the time has p()me 
when the whole country has to stand 
by our leader, the Prime Minister of 
India. A3 a Member of this duly 
constituted representative House 01 
the People representing my constitu-
ency, I thought it my duty to place 
on record the views of my constitu-
ents that we solidly stand behind 
the Prime Minister, whatever politi-
cal affiliation We might have been 
professing all along. I have given 
notice of an amendment which is self_ 
evident. It only puts in writing the 
ideas that have been mentioned bv 
the Prime Minister during the ~
lllg gpeech of this debate. I briefty 
refer to those words: Ohina seeks 
aggression and imperialistic expansion 
and wants to make us victims of new 
expansionism; this is a massive inva-
sion of India and ·a menace to our 
freedom and integrity; all the stand-
ards of international behaviour have 
been upset; India will never submit; 
We accept the challenge. These are 
the immortal words that go down In 
history in letters of gold to inspire 
The future generations. India Is 
standing as one man to defend its 
hard won freedom that is now threa-
tened by unscrupulous rebels the 
grim enemy Wlho has stabbed' us in 
the back who had all along lulled w; 
into a sense Of security and friend-
lhip. The Prime Minister also stated 
that when foreign legions invade 
India, our Constitution provides 
amply the methOd for defending our-
selves. It is China's cruel and crude 
invasion of another country. 

I want to put briefly before this 
House the main consideration Of the 
expansionist idellilism of China. Their 
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leader Mao Tse Tung as a cruel and 
ruthless leader who marcbed 30,000 
people over thousands of miles' only 
10,000 survived that march. He has 
no human considerations or valilell ni 
life. His performance is one of t.be.. 
old Chengis Khan's kind, another 
ruthless aDd cruel leader who invaded 
Asia. Their ideal is only to expand 
and expand in all directions. He nas 
pronOllllced that the dayS of domira-
tion and imperialism of the wes'..ern 
nations have gone; the time for AIIia 
has come and the Asiatic nations 
would dominate the world. The AlIi ... 
tic nation means himself and ~ 
~  Chinese. He is building up 
his philosophy and political strategy 
In a manner to dominate Asia. He 
wants to create his party in every 
country. There is the North Korea: 
then, the North Viet Nam. AboUt 
twenty million Chinese population are 
gpread all over South East Asian 
countries owing allegiance to the main 
country. They are a very powerful 
economic bloc in these countries and 
when the motherland gives the ~
to a man they will stand behind them. 
Until then  they are supplying him 
with money and' other support. That 
is his policy now. India is standing· 
up for certain ideals of democratic Go-
vernment and with a leadership w~ 
strength in the international forum is 
one Of morality and integrity al1l1 not 
of hordes of armies or Air Force or 
other physical power. Jawaharlal 
Nehru has become an eye sore wl>"Ot 
he is intervening on the moral plane 
when there are lapses in international 
standards of behaviour between na-
tions and nations. He could intervene 
when France and England wanted to 
do away with Suez. These are 
nations which are still amenable to-
some sort of a moral per!nlasion. ~ 

what did we do when RIIlssia marched 
into Hungary? Have they cared for 
our moral protests agaiDgt their be-
haviour? Here is a man who is ~ 

~ up this country, 400 and M.d' 
millions of his country on a democra-
tic basis. He is going to be a chal-· 
lenge to the power of the Chine!ll!· 
leaders. India Is an equally big 
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power in the Asiatic continent which 
is competing for popularity by its 
moral integrity and has got ascen-
dancy in the whole world. Therefore, 
it must be put down. Its leader must 
be snubbed alld his country must be 
invaded so that he cannot go in with 
his Five Year Plans: tlhen he will be 
nowhere; We will not allow him 
to pursue his Plans: we would 
make him divert his money for wars 
and armaments and for soldiers. That 
seems to be their aim. Chinese 650 
millions have not got sufficient food 
and their average life is 34 years. In 
all these 15 years of concentrated 
autocracy i:mposed on these millions of 
people, they have been forcibl v march-
ed from town to village and from 
village back to town. They have 
not been able to build an economy 
which gives them sufficient food. So, 
they. are casting their greedy eyes on 
the rice bowls of Siam, Viet Nam and 
Burma and West Bengal, if posaible. 
In between comes East Pakistan. My 
friends 'in Pakistan are playing with 
1Ire to satisfy their anger. In their 
spite, they are cutting their own 
nose. If India is weak Pakistan is 
bound to fail and God forbid a time 
may come when we may have to 
defend East Pakistan, ourselves, 
if they mistake things now. India is 
strong enough to drive out the enemy 
from the eastern side but in a crisis 
1ike this they have to be on the gUard 
and should not rub this country on 
the wrong side. 

Let there be nO mistake about the 
Chinese intensi"ons and let there be no 
quarrel about the so called ideologi-
cal differences. Yesterday, Shrimati 
Renu Chakravartty said that we were 
asking the western imperialist and 
military camp for aid. I do not agree 
with her in her reading of the mili-
tary camp. It is the Chinese com-
munist imperialism. Great Britain 
and America are our friends on equal 
terms. It is they who come to us to 
'aid us when we are in great difficulty 
-as well as the other democratic 
countries. 

On the question of non-alignment, 
enough has been sald. It has .also 

been said that during this great emer-
gellCy the so called rightist forces, 
money bags and big industrialists are 
likely to capture power and perpetu-
ate their kingdom and their r ~ 

ment. I may tell the hon. Members 
who advance such arguments that this 
country has survived fifteen years of 
freedom and after all these so-"Called 
emotional quarrels and disintegrating 
ideologies, this touch of reality has 
come as a big shock. After we drive 
out the Chinese, a new leadership is 
bound to come in this country which 
will not allow this country to deflect 
from the path of socia: :sm. Another 
revolution is bound to come to this 
country if any reactionrv forces want 
to assert and capture the political 
structure of this country. So, in the 
future also, it is bound to be a socia-
list country. 

Shrimatl Sharda Mukerjee (Ratna-
giri): Mr. Speaker, Sir, since the de-
bate started four days ago, we have 
gone through a lot of words and a 
wide range of opinions and rightly 
too. That is the democratic way. The 
reports of these proceedings have 
been ·broadcast not only allover our 
country but in different parts of the 
world. Let it be known, therefore, 
that in this ciritical hour, when the 
frontiers of our country are being 
threatened by a neighbour whom we 
trusted and befriended, we the people 
of India, whatever our differences in 
the social, political or religious sphere, 
stand united and strong in the defence 
of our country. 

Generally speaking, we are a peace-
loving people; Our customs. tradi-
tions and religious beliefs of many 
centuries have tempered liS into a 
civilised race of people too civilised to 
be a war-mongering lot. Today, we 
are called upon to defend the honour 
and integrity of our country and our 
people, and though we are a peaceful 
nr.t:on, that fact in Itself will not 
deter us from flghtinr a total war if 
need be. 
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~ for the armed fOrces, the Indian 
soldier is one of the bravest and stur-
diest soldiers one can come across. I 
submit, in all humility, that having 
been been indirectly associated with 
lJle armed forces for 20 years of my 
life, I can claim some little knowledge 
of them. I know that the jawan, the 
airman or the sailor is capable of in-
domitable courage and supe.·b loyalty 
and patriotism: that in an hour of 
crisis, he will not falter nor will he 
give in easily. 

In the last two weeks, there have 
been wild stories floating about, which 
I am sorry to say, will be detrimen-
tal to the morale of our fighting for-
ces. People have been heard to spread 
rumours that the Chinese scldier is 
tough, that he is 1earless, that he is 
living on almost nothing, that he can 
climb great heights. I say that it 
may be so, but the Indian soldier is 
equally gO'od if not better. In Delhi, 
there i. a certain amount of placidity. 
if I may say so, but in Bombay, from 
where I have just come, the atmos-
phere was far from placid. In f\lct, 
that very sentitive, trading machi-
nery. the stock market, came crashing 
down merely because these wild 
rumours were afloat. 

Now. the first thing to remember' 
about the boraer warfare is that we 
were caught on the wrong foot. Let us 
admit that and from that point it 
wi1l be easier to go on. We were not 
realy geared for war, whereas the 
Chinese haVe an army that is five 
time the size of our army. They 
have been trained for war for 80me 
yea... They have located their 
armies in large numbers in Tibet and 
on our northern fI"Ontiers. Co-exis-
te:lce to them obviously means belli-
gerent co-existence, whereas to us, it 
means peaceful co-existence. ~ a 
result of this way of tAinking, the 
Ch'enes army has been equipped for. 
war. while our army was equipped for 
peace-time. We had never thought 
that we would be called upon to defend 
o\ll'llelves against such a treacherous 

~  
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and massive attack as we had to Oil 
the 20th October at Dhola post. 

What do the armed forces require? 
Primarily. they require suitable and 
adequate equipment. But equally 
important, I might say, they require 
wel):-trained and well-tried com-
manders in whom the man, the ja-
wans, the troops, can have full and 
utmost confidence. The first thing 
namely, the equipment, is not difli-
cui t to get. It is already coming in 
from the West. The responsibility of 
the Government is, therefore. to see 
and to ensure that the commanders of 
our armies are men who have trust in 
their troops and can get the maxi-
mum out of them; that they are com-
manders who can stand up to the 
test in battle and lead the army to 
victory. 

I congratulate the Prime Minister 
that he has availed himself 'of the ex-
perience of retired Generals and that 
he has included them in the Defence 
Council. These Generals know their 
men and their office... They know 
the technique of military strategy 
and, above all, they are Generals who 
are loved and who are respected 1. 
the Indian army. They have ability 
to inspire confidence which is called 
~ rs  quality" is very impor-
tant. A man either has it or does 
not have it. There are no two ways 
about it. The one Who has it will 
inspire his men that when they are 
with him they are in good hands: he 
will command them, he will com-
mand 'respect and discipline for them. 

I would next mention that even ill 
peace-time, our armed forces have to 
undergo hazardous tasks. I know. 
for instance, that the air force, when 
it carried on supply-dropping opera-
ti'ons in the NEFA and Ladakh areas, 
has faced great hazards. When they 
go out early in the morning, before 
dawn, they are not sure that they will 
come back. Sometimes, when they 
are flying over those very narrow 
ravines and valleys, the mist comes 
in, and then it is diftlcult to get back 



Resolutions re: NOVEMBER 13, 1962 Proclamation of 1266 
Emergency and 

Aggression bll China 

[Shrimati Sharda Mukerjee] 

to the base. As you may know, even 
in peace-time the casualty rate and 
the wastage rate are high. Yet, day 
after day, these men risk their lives; 
they leave behind young wives, young 
children; they do it for the love of 
their country. When we expect this 
of them, we must provide them with 
the sort of commanders who will ins-
pire confidence in them, who will 
make them believe that whatever be 
the hazards, they will come back and 
calC":> alive to fight again. So, a 
commander must inspire them to 
victory, for they gamble with their 
lives. In Parliament we talk about 
military reverses; we talk about do-
ing better. But on the battle-fie:d, 
there is no next time. It is a strug-
gle for life. It is either they or the 
enemy. Therefore, it is our sacred 
duty to see that our fighting forces 
are well-equipped and well led. Give 
them good equipment and gO'od com-
manders, and I am sure I guarantee-
that our army will lead this country 
to victory. 

I would like to express one more 
thing. Servicemen are applauded 
during war-time and forgotten in 
peace-time. Let us give them as-
surance: that we shall continue to 
honour our responsibility to them and 
their dependants; that when the war 
is over they will not join the ranks 
of the forgotten army. 

This is no time to ponder or discuss 
about our omissions and commission.s 
of the past, to discuss the why anet 
wherefore of our unpreparedness. Let 
us leave them to the historians and 
the academicians. Let us get on with 
the job. Our country has been invad-
ed. We must go all out to drive the 
Chinese \Jut of our territory. There 
should be no attempt at negotiations; 
110 timidity Or hesitation, till every 
Chinese is ousted from our soil. 
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~  ' ~ ~w~ ~~ 

f.!; ~ it ~ <'Ilti1 ..rt 'flfi '1'f.6T 
~ ~ I 4'ii: f.FcIit lR m-<: ~ ~ 
iTRf ~ f.!; m <'Ilti1 if 'IITm lffi1T '1ft 
;;p:r ~ ~ ~ '  f.F4T, ;;IT tffur ;;r<rr-
~  ~'  ~~ ~ 

~ ~  nr.r * m it ~ '1>1 fiT ~  
~~~'3' '' rr  

~ ~~ ~' ~~ I 

"flT( .,..rnfw 'liT w o;m:lq it 'f'IiST 
~  '3'1' ~~' r ~ ~  

~ ' 1 '~~ r ~ 

~ fif;lfT ;;mrr ~  ~ ft;rQ: Q:1I' ~ it 

~ ~ * ft;rQ: ~ ~ I 'flfif.!; 4'ii: m 
~~ r ~' 1 ~ 

~ ~ ~ ~ '3'1' <'Ilti1 'Ii\" 
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~~~ r r ~ '1 1 

~  

~ ~ ~ ~ m-<: 'If)m;r 
~~ ~ ~~ 

~  ~ it w iTRf ~ ~ ~ 
~' 1 '' '3' '  

mfir.r 'flfi ~ f.F4T ~ I Ii' 4'ii: 
f.r«;r ~ ~ ~ f.!; ..,.mr * <'I1trT 
it Wfi!T ~ ' ~ f.rilm:rr m-<: Q:1I' 'liT 
;wR m'l" ;riff f<'l"lfT, ~ ~ <iT w 
~ 'fl: ~ ~ 'liT, ~ ~ 

'liT 'fiil"IT ~ ~ f..,. ~ ~ if 
;wR 'll1"i'JTT it w ~ it "iT fif'IT( 
SI'liC f.R ~  WT( ~ ~ it; wrnr< 'flTlf 
m ~  eft ~ mqfu 'liT ~ r ~ 

~  'flI'if.!; ~ o;rq;ft ~ * 
fi;;Q; ~ ~ --4W '[, mfur<r. m 
~ m-<: ~ m, 4W Of': m, 
~  {m{ .m ~ ~  Wir ~ it; 
fif;m:T it; l1""Ait ~ <'I1tr ~ ~ I 
'3' '' ~~ ~ I m-<:Wfi!T'!f'iff"( 
'1"<, ~ ~ ~ f.!; Q:1I' eft ~ 
m-<: m 'liT ~ m-<: Q:1I' '1T«f lffi1T 
'liT ~ ~ it; ft;rQ: ~ r ~  

eft ~ ~ ~ ~  ft;rQ: 'f>lft 
~~~  

'3'1' it; t:1;'l' <m<:, '>fT ~ ~
~  it ~ CffiI04" ~ ~  ;;IT f.!; "Ii 
mtJt ml!it "(1iifT ~ ~ I 
, Mohan Kumaramangalam a 
leading member of the ~  
and Council of the communist 
party yesterday warned the States 
and the Union Goverrunent that 
defence production and mobili-
sation efforts would be hampered 
if communists were not included 
in the various committees form-
ed to organise the countrv's 
defence." .. 

* ~ ~ ~ ~ f.!; ~ <iT 'f>lft 
~~ 1 ' r ~ r~ 
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[oir d] 

if ~ ftrIn' 3fI'lf I ~ if ~ fit; ~ ~ 
~ ~ ~ ~ iifTI1ll'T ~ ~ 3fI'lf, 

~' ~' ~~ ~~~~ r r~ 

~~  ~ ~ ~ I 

~~~  

"It would be at the peril of 
the nation that communists who 
control millions of worken in 
iac10ries vital defence prQCiuction 
are excluded from the defence 
committees". 

1 ~~~ ' ~ 

~ ~~~~1  

ftrIn' ;;mi'IT, tIT ~ r  ~ ~ ~ I 

~~~ '~~~~~  
~~ ~~~~~~ 

~~~r  ~~  

tliR{f.Rif it; ~ ~ ~ I Il" 
~ ' 1 ~~ 

~ I <mIT ~ ~ r er-ro, ~ 
' ~~~ I ~  

~~ ~~ ~~~ 

~~~~~  ~~ 

~ iRiIT ~ I ~ ~ ~  ~ 

t ~ ~ ~  ~ <ii.rr{crri 
~~~ ~  

1 ' r~~~ 1 '~  

' ~ ~~  I 

~ ~ ~~~~ 

f.I; ~ ~ eh it ~~ <mr 
~~ I mmcm:it fWmr 
~ '  ~ ~ r 

~1 ~~1 ~~  

iATl1T 'Tll'T 'IT I if oi'Pr ~  ~1  

~ ~ fit; qq;:rr ~ ~  f;;rt'; dlm 
~ ~ ~ ~ ~ II'r.r-rr ~ 
~' 1 ~ I ~1 ' ~~ 

~~ ' ~ ~ 
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m it; ~ ~ '3 1 ~ ~ 

~ ~ I if oi'Pr fu ~ it omr 
~ I ~~ ~~~ 
~~ ~~ ~ ~~  

~ ~ t, T-f ~ ..q ;:m;w 
~ '~~3 '  I ~  

~ ' r~~ I 1 '~~  

~ ' 1 ~~~  ;;iT 

r~ ~~~ I ~  

~~~~ ~ ~ 

m ~  tIT T-f ..q qq;:rr ~ ~ 
<mr ~ ~ I T-f"'" Wemr itm ~ 
~ r  ~ ~~~ r 

~ 'I'i<: mvf I ~~~ 
~ ~ <mr rn, tIT ~'  ~ it ~ 

r r~~ I ~ ~ 

~~ ~ ~ r~ 

'l'i<:fWl 

~~~~~ ~ 

it; lIT'fUI" simfur rn <it ~ 
'R'fT ~  ffif.I; <'l1tff ..q ~ 
~ r~ ~~ 

~~ ~~~ <n: ~ 

~ ~ I <'l1tff..q ~ ~ 
it; ft:r1:!: T-f it; lIT'fUI" "1ft srmfur fiI;1f ~ 
., ~ q"lft ~ ~  ~ ~ 

'Tll'T t I ~ ~ 'l'TfiI;m;r ~ ~ 
~~ ~~~1 ~~ 

~ ~ ~ +TT ~ ~ it; 'ITif, +TT'I-r 
~ ~ ~ ~ srmfur foR 
;orR ~  f;r;r ~ <'l1tff ;r.r ~ ~ 
~~  ' 

~~~1  ~~ ~ 

~~~  ~~ ~~ 

~ <it ~ r ~ ll:T ~ I 
~ forI!, ~ ~ t fit; fuTq-i 
~ Ii\" l!;"If ~ 'l\'ffir.r ~ 0TI'1!; I 
~ if WIT t fili'!fi ~ ~ 'fl: m;. 
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~~~  

~~ ~~~  

m<ritim:rt I it ~ ~~  ~

~~~~ ~~ 

~ ~ ~~ ~ 

<it t I ~ ~ if ~ r r ~ ... iti f.r1:!; 

~11 ' ~' '  ~ lfilr ~ 

~ r' ~~~~ 

~ I ~' ~ r ~  

~ iti m:r ~  'f@ ~ I ;m if oil" 'fiT 
~ r ~ ~~~ r r ~ I 

~~~ ~~~  

;;rqr;r mit ~ I ;;rqr;r ~ $ 'd'if 'fiT 
'B fcro ll'IT I q@ ;;r;ror '!iT<; ~ 'fA' 
'I>'T ~ flm;f iti r.rq-wffi f<;.r ~ 
<rrmr ~ I 
Shri Bakar Ali Mirza: On a point 

Of order, Sir. 

Shri Ansar Uarvani: On a point of 
order, Sir. 

Mr. Deputy Speaker: Order, Order 

Shri Bakar Ali Mirza: On a point 
of order, Sir. It was decided in the 
House that no mention will be made 
about the service personnel. A direct 
attack on an individual wlla is not 
here tQ defends hlmself is! really a 
very. crueL thing. I think, these 
remarks should be expunged from 
the records. 

Shri Yashpal Singh: When the 
Prime Minister has praised him, he 
is open for criticism. 

Mr. Deputy r~ The hon. 
Member may please avoid mention-
ing names. I will look into it. If 
there is anything objectionable, that 
will be expunged. 

'l'T ~ ~ ~ : fitim 'fiT 
~ ~ ~ if <TifTllT ;;rrq I 
qi'q mor ~ ;m 'fiT ~ wr ;;fTt I 
~~~~ 1 ~  

Emergency and 
Aggression by China 

~~ W!ffiU '!iT m ~ I ;f ~ 
~ ~ fit; If>If ~ If>If qi'q mor ~ ~ 
~~ ~r ' ' ' ~~ 

~~ ' ~~ 

~~ ~ 'I>'T ~ 'f@ f1Jor;ft 

~  

fu;!cf '!ili iti ~ om ~ t, 
~ ~~ ~~~ I 

~~ r1 ' ' '  ~ ~ 

~~~ r ~ ~r  

~~~' ' ~ 1 

' ' r1 ~~' ~ ~~ 

' ~ ' ' ' ' ~ ~ 

iti f.r1:!; ~ '!\1i '!iT1f fcro ;;rr;rr ~ I 
f.RAr '!iT1f ' ~  ~ ~~ ~ 

fcro;;rr;rr ~  I ~ ~ 
;it ~ ;f lRT m t, om '1 ~ fit; 

~ ~ ~~ 1 r ~ 00 'fiT ;ftit;U 
~ I ~~~ r r ~ 

i'!Flfu; t, ~ 'fiT ~~ ~ ~ 
crrf.t; ~ ~ ~ ~ q;: If[ ~ at 
;m ~  cf"liT ~ ~  ' ~ 

~ ~ 'f;11f 'R ri I 

~ ;f ~ ~ iIT<f ~ ~ 'IiW'IT 
~ ~ I'!#« '!iT ~ '3'<1 <,,,,f4e<1 ~ fit; 
~~~~ 1 ~~ '  

~~ 'lit crrf.t;cf ~ ~ ~ ~ '!iT 
~~~ I ~~ ' '  

~~r  iti f.rif ~~ I 
r r~~~~ rr r ~ ~ 

at om ~ '!#« '!iT 'Iii ~ ~ ;;mn ~ f.J 
~  W ~ t, ;;)"if 'fiT ~ iI{ 
~ 'fiTlif it ~ ~ I 

q"!ft ~ 'I>'T iIT<f ~ tu, f;lm ~ 
~ ~  ~~ r r 

~~~~ ~~~  

~~~ ~~~~~ 
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~ <IT ~ I ~ ;:r)1r ~ ihrofr ~ if; 
r ~~ 1 ~~~ rr' ~ 

+it r.rm &: I it itt 'mf ~ I ~ ifi"Ilm 
~ ;;rl1f ~ 'fit 'fIT ~ ~ m.: ~ if 
tiT or ~~  ~  if ~ ~  

"1 beg to offer myself and one 
of my sons for the s~r  in 
army at this critical time of 
Chinese aggression. Moreover, I 
beg to state that two of my real 
brothers are at present serving 
in the army. Three Of my sons 
are also serving in the army. 1 
and my youngster are ready to 
give blood for the jawans fighting 
for the country over the northern 
hill fronts." i 

S'f ~'  <rfi" m.: ~~' I .., 
if ~ f.mr ~ f.!; ~ ~r ~ 

~' w  r ~~ rr  

~r ~  ~ om ~ ~r if ~r ;;n<f I 
~ G;;if ;;ft ~ mar ~  '3'fT ;f ~ 

~ ~ ~ ~  

if; ~ for.rr ~ if; ~ ')of if; f<'fll 

~ I ~~ r 1r~~~ 

~ ~~~~ ~ r 

~~'' ~~~~ ~~ 

~~ r r~ I w ~~ r 

r~r~~  ~ ~ '  

~ <'flT<rr tiT lIT Of ~ tiT I 
~ 'R ~ it, r ~~  

if; ~ me: l!ro ~  >Ih: ifT'q" lfT'l qr.f 
;;IT ;:r)1r. ~ ~ ~ ifT1f rorr 

~  ~ if; f\;rir m me: ~~  <ffl>'f 

~ ~  me 1J'I>h ~ ~ I 

mif'lif ~ ~ ~r ~ ~  ll:r.rt ~ 
f.;rn" ;f ~  ~ if; ~ ~ ftr.r<!; 

0fITT fu>rr, '3'fT om or ~ 'I1fuf1!"'" 
~~~~ ' ~  'Wl'fr 

;;rTif ~ if m'<I; <IT, ~ if ~ ;f 
~ ~ ~ ~~~ 

~ ~ I ~ ~  

~ rorr ;;wrr ~ m.: ~ if; ~ 

'liT ~ fiffl;fr ~  ffi ~ ~ 

Emergency and 

Aggression by China 

r rr ~ ~ if; ~  'fit flr.rn't ~  

~ ~r r om +it ~ 'r ~ I 'r r~ 

~ ~ ~' ' ~  ~ ' ~ 

~ ~ wrr~ I ~ ~~ 
' 1 ~ ~~~r~1 

~ ~ ~ 'I'T'fur'f ;r,r ;r.T11 ~  ~ 

~ ~ ~ ~ ~  ~ r'  ~ 'r r if{f 
"f"RIT ~ ~ ~~ 1~ '  

~  if ,",sf ~  '3'fT ;r,r ~ ~1 ' r  ;rt I 

;;ft +it ~ ~ ~ 'l; ;r.T11 it <mf'I' 
iRCTT ~  '3'fT if; '1T'VJ m'1 f.!lhrcrr ;r,r 
~ ;rt m.: ~  'fit 'f.it">: ts ~rr~ I 
RifT ~ 5T'm: '1fT ~  'R ~  

CflIT RifT ~ "IlfI'f 'fit ~ ~ ~~ 

~~' ~~ ~r~1 

~~~~ r ~~~ 

~ ~ ~ ~ ~ r~  +it 
r r ~ I ~~ ~ ~ 

~ r r ~r mmr ~ ~ 

~ ~~~~ ~ ~ 

~ or ~ r Ql ;;mi' or '3'fT 'fit 
1fI'Ii ~r fif.m ;;rr ~ ~ #f;;r ~ 
if ~ 1fI'Ii ~ fif.m ;;rr ~ I '11fT ~ 
~ if mit 'R fwrm 'fft m.: 
mm 1~~ r 1r ~~ ~ 

~  !9fllT t, ~ ;r,r roil" ~ if ~ 
QlifT ~  ~ ;r,r roil" ®;r;fi 'l; ~ 

rr~ I 

;;ft ~~ ~  ~ i[;f m'1 'fit 

~ ~ ~ I ill'I>'t ~ i'\"t flIiR: ~ ~  ~ 

' '1~~ I 

Shri Birendra Bahadnr Singh (Raj-
nandgaon): Mr. Deputy-5peaker, Sir, 
it is after waiting for three solid days 
that I have got an opportunity to 
speak. As one who has been knowing 
the jawans right from Quetta in 1932 
up to Burma, during the days of the 
British army, I would say that if 1 had 
been in the last three days posted. 
with our forces I would have blown 
up at least one or two Chinese posts. ( 
However, I rise to support the resoll1-
tioDII moved by OW' Prime Minister. 
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[Shri Birendra Bahadur Sinih] 

With regard to this policy of non-
alignment and other things, I have to 
say that there had been many fine and 
excellent speeches and I shall be wast-
ing the time of the House by repeating 
them aiain. But the fact of the 
matter is this, that if we had not 
pursued the policy Of non-alignment 
there would have been a battle 
iTound in India long before, not noW. 
If you really take it from that point 
Of view, at the time when we got our 
independence, in 1947, if we had 
thought of this alignment, which was 
very  very easy, then India would 
.lave had to face so many troubles 
which we are now seeing all over the 
world, in Africa and other places. 
But it is onl}" because of our non-
alignment policy that we have been 
free from all that. We had to build 
our own country. We had to do so 
many things. Mind you, a soldier 
does not move on empty stomach. 
We had to consider that aspect also 
and start building up our economy. 

It is also wreni to say that the Min-
istry of Defence was not preparing 
anything. Of course, in the first five 
or six years they were not preparing 
anything. If you go through the 
Defence budget carefully you will find 
that in 1956-57-1 have not got the 
figures at present with me-it was 
something like Rs. 14 crores odd, and 
now it has gone up to more than Rs. 
70 crores. We have been making 
things. It cannot be said that we do 
not have this arm or that arm. It is 
only quite natural. For instance, to-
day war is not only fought with auto-
matic rifles. It is all with missiles, 
inter-ballistic continental missiles. 
Can we afford them today? Should 
we have them planted right on our 
bounoory and try to blow off all the 
other countries right from the coasts 
Or boundaries. Therefore, every point 
has to be pondered carefully before 
we make a decision. 

The other point I want to stress is, 
we'are here in the Parliament. As 
Members we have a responsibility. 
:l:eepinC that respon"Sibility in view 

Aggression by Chine 

we have to make our statements. 
What is our duty before the country? 
Is it the time for us to "tart mud-
slinging and castini aspersions. Mind 
you, every discussion that we make 
here is gO:'ng to tell upon our w ~ 

also. There in lies our responsibi-
lity. We have to speak with some 
caution to see that the morale of our 
jawans is not in any way affected, the 
morale Of our jawans does not in any 
was suffer. We have got to boost up 
their morale. With that task in vee'" 
we have to think and speak what be<t 
we can do. 

However, there is one point on 
which I hope the Prime Mnister will 
be making a statement clarifying the 
position. There seems to be a certain 
amount of confusion in the minds of 
ever)lbody as I see it, whether it may 
be from the Press or in the House or 
outside; Mter all, what is our atti-
tude with regard to 8th Septem'ber? 
Is it only the Thagla Ridge that is 
OUr boundary or will it be the whole 
Of NEF A, Ladakh! I hope ~ Prime 
Minister will dar:fy this because 
there is a certain amount of confu-
sion with regard to tbat. 

Sir, I have got very little time at 
my disposal and therefore I will touch 
upon one aspect. of the matter. So 
far as our jawans are concerned, his-
tory has shown right from 9th. and 
10th centuries that the jawans have 
never failed and they shall never fail. 
According to Gita: 

' ' ~ ~ ~  'll!:" 
Lord Krishna said that for th'e con-
querer diplomacy is a great thing. 
We must remember that. It is only 
the diplomacy which would fail our 
jawans and nothing else. The jawans 
have always shed their bI-ood. If in 
the Past they' gave their 'blood to the 
Britishers and others, dQ you think 
that when India has become indepen-
dent, when it is our own Government 
and our own leaders the jawans shall 
fa'l in doing that. It is only the ques-
tion of diplomacy which has to be 
taken care of, and it is the responsi-
mlity Qf thia Parliament ~ .-rill that. 
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We should not embark upon such 
things which will br'ng trouble in the 
e_d. 

I have to submit that we have got 
to meet this Chinese aggression in 
three fronts. One is our defence, the 
second is our economy and the third 
is resources. From the point of view 
of defence I am glad that the National 
Defence Council has been formed. 
They are very able men. But as I 
lee it from th e papers, I think there 
can be certain adjustments. I would 
certainl)' like some people who are 
not associated with the National Coun-
cil to be taken in. For instance. in 
the last war we had a very able man. 
He is there in the Planning Commis-
IIion-Shri C. M. Trivedi. He has 
been Our Secretary of Defence in the 
last waf. He knows about all things. 
I per.;onally feel that a man of that 
calibre would be of great help if in-
cluded in the National Defence Coun-
cil. 

Sim;larly, we have got retired gene-
rals. Apart from our ultimate policy, 
whether all of them should be taken 
on the operational side or not, I sub-
mit that there must be a committee in 
the National Defence Council of 
retired generals. Mind you. 40day 
we have increased the retirement age 
of the civil officers up to 60-1 think 
I read that in the papers yesterday. 
If that be so, if yOU analyse it. from 
that point r:Jf view, we have got retir-
ed officers wqo have not yet reached 
the age of 60. They should be taken 
in. There should be a separate com-
mittee of operational command where 
all these retired generals should sit 
together to advise the Chief of the 
General Staff, the Chief of the Arm:y 
Stal! and others as to how things 
should move on. There must be an 
Operational Committee within the 
Natoinal Defence Council. It is a 
different thing whether you ~  them 
command or not, but there mllst 1M 
an Operational Committee. 

Secondly, we have got a lot of these 
retired ol!lcers. Today there is soma 

Emergency and 
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confusion in the States People de. 
not know where recruitment takes 
place. The speaker who preceded me· 
just now said that letters have reach-
ed him saying that people want to go 
and give their services, but they do. 
not know where to go. Nothing has 
been done to properly canalise such 
olfers. There is so much of confusion' 
that people do not know where re-
cruitment is taking place. This tempo 
which is there at present should be' 
kept up. It should not be allowed to· 
fan back. This tempo should sonti-
nue Otherwise what will happen is,. 
there is a 'ITI48(l1 in Chattisgarh. 1 
come from Chattisgarh area in Madhya 
Prades'h. There they say: 

~ it 'I': <r.l !q"If ~ it ~ lID" I; 

~  ~ ~  it <IT '1':"",," ~ ~ 
'lNt ~ it lID ~ r.m ;m-,.. it 
'!Tift ttrorr I 

We can·not wait. We have got to act 
quickly witlt, regard to the formation 
of the Recruitment Board etc. We-
should hurry up. Emergency Com-
mission must be introduced imme-
diately for the officers. It is no ;.u;e 
saying that we want officers to eo-
ta the National Academy and all 
that. Emergency Commission should 
be introduced and all officers w<ho 
want to come in should be given a 
chance to take it up. 

Similarly, at present we have got 
the Nationad Cadet Corps. The 
National Cadet Corps is all right for 
youngsters. But there is the National 
Riftes. Military training must bit 
made compulsory in ali the univer-
sities and colleges. To start with, 
there are a lot at sainik schools at 
present functioning. There are also' 
public !IclIoola. Here it is very easy. 
You have P so many retired" 
jamadars, subedars and others, whO' 
can be employed with institutions. 

Mr. DeplatT-Speaker: The hon. 
Member must try to conclud. now_ 
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Sliri Birendra Babadur SiDc'h. Sir, 
belong to a small party represent-
ing the ex-anny. I may be g:ven a 
few more minutes because no one has 
spoken from the point Cl'f view of 
the jawan". 

Mr. Deputy-Speaker: I have got 
about 90 names on the list. 

Shri Birendra. Bahadur ~  

will make a quick attack, I do not 
mind it. 

The other thing, Sir, is about the 
condition of service Cl'f the jawans. 
Their pension system must be im-
proved. There must be a little more 
pension given to them than what 
they get at present. Then, when 
they are recruited and they go out, 
their lands are looked after by their 
family .!members. Those poor ladies 
are uneducated and they do not 
know if they owe any money to the 
banias and money-lenders. Therefore, 
what I say is, these lands must be 
protected by the Government. There 
is the panahayati system _t present. 
As long as the jawans are there, their 
land should not be mortgaged nor 
anything else of that sort should be 
done. It any help is needed it must 
be given from the Panchayat Fund 
or whatever fund the Government 
have. 

Then, all this work has to be done 
at the proper level together with the 
proposals of the National Defence 
Council. There is no machinery In 
the States to do this work. Every-
thing is done at the Secretariat level. 
Therefore, I think, it is high time 
that in each State retired officers Cl'f 
the rank of Brigadier and upwards 
should be appointed as military advi-
sers or defence advisers. They should 
be attached to the Chief Ministers 
who can see to it that all these works 
and instructions by the Defence 
Council are implemented quickly. 

Then, I will suggest another thing 
about education. There is no sYstem 
·of education of the families of those 
jawans who have gone to the front 

Aggression by China 

and are fighting. There must be a 
proper system and the boys and girlll 
of the jawans should be properly 
educated. Education and boarding 
house facilities should be given to 
them 

Lastly, I must say-I will hurry up 
because I have very little time-that 
our agricultural production should not 
go down. Today what is happening 
is this. I will give you only one 
example. In the Chhatisgarh area 
there is a very big famine and no-
body is bothering about it although 
Chhatisgarh District is called the rice 
bOWl area and everybody here knows 
that most of the rice to the various 
states is 'sent from Chhatisgarh. 
Ever}one says that it is the time of 
emergency and Chhatisgarh is suffer-
ing from famine. This should not be 
allowed to continue because it will 
not help agricultural production. 

Shri V. G. Naidu (Tiruvallur): Mr. 
Deputy-Speaker, Sir, in support of 
the Resolutions before the House I 
want to say a few words. Today at 
this critical juncture when we are 
facing a strong aggressor who has got 
a big land force in the world, we have 
got to be very vigilant. In the pre-
sent hour Of emergency the people of 
the country should be united and we 
are united as one man. This is a 
gOOd sign for us. There may be some 
small differences in our political acti-
vities which should not qe given any 
room at this critical hour. I am hap-
py to say that the country is united 
and everybody is behind the Resolu-
tion today before the House. 

The response of the country also is 
tremendous. Today a country like 
China, speaking all along Of Panch-
aheel and other friendly things, has 
9t8!bbed us from the back. No doubt, 
we sustained some reverses at the 
front but in course of time we will 
be able to answer them and put them 
back. We always depend upon justice 
and dharma is on our side. We must 
thank friendly countric3 who have 
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come torward to help us, specially, 
the USA, the UK and Canada who 
have come forward to help us uncon-
ditionally at this critical moment. 

The Chinese have occupied several 
thousand square miles Of our area. 
They have even encroached upon the 
line which they call the 1960 border 
line of the map which they have 
drawn. That clearly shows that China 
is not fighting for the border but it 
wants to commit aggression on us and 
invade our country. Therefore we 
should be very much vigilant. We 
have got so many records showing 
that the MacMahon Line is the bor-
der of our two countries, that is, India 
and China; but they did not pay any 
heed to that. In spite of that they 
wanted to come in and they thought 
that this is the right time for them to 
come into our country. They want to 
put us down in our growth and in 
other ways. 

As the hon. Prime Minister said 
rightly the other day, this war may 
not end in a few days or in a few 
months. It may take a long time. It 
may take some years. For that the 
country should be ready and streng-
then herself. It is true that the 
aggressor will not allow us to do that 
in a short time. Therefore we must 
be prepared. 

Our stand for making peace through 
negotiations is there provided! they 
go back to the 8th September line. 
But they are not prepared for it even 
though friendly countries, both of 
ours and theirs, have suggested this. 
We are prepared to make any reason-
able treaty provided it does not affect 
(lur prestige. 

It is (lUr duty also to strengthen 
ourselves within the country as we 
strengthen ourselves at the front. For 
that, as the hon. Prime Minister has 
sa'd, everybody should become a 
jawan. Whether he is in the field or 
in the factory he must work like a 
jawan. At this critical hour of ours 
it is also our duty to see that agri-
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cultural production is stepped up. That 
c&ni only be done if the farmer is 
given all facilities. I know that the 
farmers are lacking some facilities. 
Sometimes they are deprived of elec-
tricity because more attention is given 
to something else. In some places 
Where the farmers depend llurely on 
electricity, they should be given pri-
ority. Not only that; the fertilisers 
should also be sent in time. No doubt 
fertilisers are given to them but ~ 
fertilisers reaClh the rYots three or 
four months after the demand is 
made. If fertilisers are supplied in 
time then only they will be able to 
grow more food. Therefore, priority 
should be given in the Ra'lways and 
in the transport machinery for fertili-
sers to reach the ryots in time. 

I Mould like to say a few words 
about the price for the produce that 
he produces. They want a fixed price 
line. The price line should be fixed 
in such a way that the producer gets 
a margin on his production over his 
cost of production. Then only there 
will be some encouragement to the 
farmer and he will be able to produce 
more. Therefore, before fixing the 
prices, they should consult the farmers. 

There are some farmers who are 
holding small tractors. These trac-
tors have to be operated. If we have 
to produce more, we must have more 
tractors also. Ploughing and other 
things have to be mechanised. There-
fore, tractor production shOuld be 
increased. Not only that. Spare 
parts for the tractors should be given. 
For this, the Government shOUld step 
up their production and give them all 
facilities. 

Some Of the Members who spoke 
have pointed out that this matter 
should be placed before the U.N.O. 
I do not think it will have any effect 
at this juncture. We have placed al-
ready our Kashmir question before 
the U.N.O. which has not yielded a.D7 
fruit. Therefore, we must try to 
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strengthen ourselves and fight the 

I strongly recommend to the Gov-• 
ernment that strong steps should be 
taken against anYbody who propagates 
against our country. Still, there are 
several people who depend upon party 
politics at this critical hOur also. I 
request such friends to keep away 
from politics and be united with the 
country. I pay my homage to the 
heroic men and officers who defend 
our frontiers and to the martyrs who 
ilave IBid down their lives in defend-
ing the honour Of our country. 

With these words, I resume my lIeat, 
supporting the Resolutions. 
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Shri R. S. Pandey (Guna): What 
was the mandate of the Communist 
Party? What did you say in 1942? 
(Interruptions). It was in 1942 when 
the sl'ogan was given by Mahatma 
Gandhi. At t.'lat time the Communist 
Party betrayed the country. 

Shri Priya Gupta: Probably he was 
not a member of the Communist 
Party then. 
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·14.41 hrs. 

[MR. DEPUTY-SPEAKER in the Chllir] 

Mr. Deputy-Speaker: Now, Shri 
P. L. Barupal. The hon. Member is 
absent Now, Shri Siddananjappa. 
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8hri loaeJun Alva (Kanara): What 
is the position of Members who have 
been sitting here for four days? 

Mr. Deputy-Speaker: There are 91 
names in the list before me. We are 
trying to give apportu.ni.ties to as 
many Members as posstble. 

Shri loaehm. Alva: The point is 
that we have been sitting here tor 
four ~ and so, We are entitled to 
same kind of fairness from the Chair 
in being called upon to speak. We 
have even missed our lunch and sat 
here for four diays, and, therefore. 
we eXJPect to be called upon to 
apeak. 

Shri Hem Raj (Kangra): The 
Members who come from the border 
areas have not been given a chance 
to speak. 

Mr. Deputy-Speaker: Everybody 
wilJ get his chance, and we shall try 
to sit as tate as po8Silb.le for that 
purpose. 

Shri Sicidananjappa (Hassan): The 
Chinese aggression On our sacred land 
started in the beginning in the form 
of incursions and then aggression and 
now it has taken the shape of a naked 
invasion, and this was never eXipected 
of China. And India has received a 
rude shock by these invasions. I. 
fact, not only India, but the conscience 
of the civil'sed world is shocked, and 
not only shocked. but it has been 
roused into action also. 

There are questions raised w ~r 

India was sufficiently prepared t. 
meet this aggression or not. As for 
·myself, I would say that no doubt. 
Government have come forward t. 
give explanations for their unpre-
paredness. Anyway, it is admitted 
that they were unprepared for thill 
massive attack. But. SO far as I alll 
concerned I am not satisfied with the· 

~  offered by Government. 
China has been showinJr signs .f 
a"ression for the last live years, aa. 
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I think there was. time enough ior 
India to understand the real inten-
tions, motives and other sinister 
designs of China behind its professed 
activ.ties. But, all the same, this is 
not the time to go to the 'why' of 
these things. It is nOW the duty of 
one and all to find out and think out 
ways of repelling the Chinese com-
pletely from our territorY. 

When we think of this aggressio!l, 
naturally, our minds go to the jawans 
who have been fighting against these 
wicked and sinister aggressors. Our 
jawans have been doing a verY good 
job, and they have been fighting 
courageously and gallantly, and it ~' 
our primary duty to pay our tribute 
to the gallantry of our jawans. Be-
s'des, so many people have given their 
lives for the protection of the freedom 
of the country, and it is but natural, 
and in fact, it is our duty to pay 
homage to those p .. rsons who have 
given their lives, and also Our condo-
lences to the bereaved families. In 
this connect' on, it has been urged by 
many Members that the bereaved 
families should be taken proper care 
of. and I. hope that Government will 
do all they can to protect those fami-
lies and to educate their children. 

Then, there are so' many things 
suggested for the successful repulsion 
of the Chinese from OUr borders. I 
wholeheartedly associate myself with 
all those suggestions, Since I am 
speaking at this late stage, I am sure 
the House will not expect me to say 
anything new. All that could be said 
has 'already been said. I only take 
this opportunity Of associating myself 
w'th the sentiments expressed on this 
occasion, and I wholeheartedly sup-
port the resolutions so ably moved 
by our Prime Minister. 

The country has responded w ~  

one voice and as one man, and it is 
really heartening that when we are 
faced with this trial the entire coun-
try has stood as one man and assur"d 
and pledged its support in all respects 
to the leader of the nation. 

EmergfmC1l and 
Aggression bll China 

Some Question was raised here 
about the personality cult. I do not 
think that it was necessary to have 
raised that question. But personality 
cult Or nO' personality cult, there is 
no gainsaying the fact that the one 
man who can command the confi-
dence, respect and loyalty of the 
nation-and there can be no doubt 
it-is our Prime Minister Shri Jawa-
harlal Nehru, So, personarty cult or 
no personality cult, we should aU 
raHy round him and see that the 
enemies are repelled in the quickest 
time possible. 

""' ~ ~  : '3 ~ 
~ ~ ~~ 

~ ~ ~ ' ' ~ 
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~ ~ ~ ~~ 

~ ~ <'ITIt ~ ~ <'Nr 

~ '  

~~~ ~~ 

~  

13. ;;j)q;f if ~ <'Nr ~ ;f.'t 
~~~  

Shri C. K. Bhattal:b U'Yya :na;gQ:Jj): 
Prasad. 

Shri C. K. BbattacbarYya ~  

May I make a submis!ion? ~  

Members are called, you rna,. request 
thEm to give their suggestions first 
and speak afterwards. That will help. 

Mr. Deputy-Speaker: I leave it to 
bon. Members. There arp many han. 
Mpmbers wishing to speak. No Mem-
ber should take more than ten 
minutes. 

Shri Sumat Prasad (Muzaffar-
nagar): Before I proceed further. I 
wish to pay my 'homage to the martyrs 
who have laid down their-lives in 
fighting tor the liberty and freedom 
of this country. The country is proud 
of our jawans who are fighting 
against odds. 'Their 'hproic deeds 
wculd be a source at inspiration to 
the nation and the commg generation. 

The debate on the Resolutions has 
been going on for the last Ii-Ie days. 
Every section of the House has pledg-
ed its support to the Prime Mininer. 
The country is behind him. He has 
been great in times of ~  His 
greatness will shine all the more in 
times of war. I am confident he will 
lead this country to victory. 

We are conditioned by our tradi-
tions and culture to peace. It was 
natural for the Prime Minister to 
extend his hand at friendship to all 
the nations at the world after t'he 
country became independent. We 
entered into peaceful relations with 
the Chinese Government. We .tATted 
on a programme of economic develop-
.ent of the country. The natioUi of 

Aggre3slon 0 ij China 

the world gave us support in our 
economic plans. We never expected 
that we shall have to e!lter this war. 
The foreign policy of the Govern-
ment, based on the principle 0: non-
alignment, was intended to remove 
the tension between the two blocs. 
All the time we were busy with our 
economic development, the Chinese 
Government was preparing for war. 
They were conSOlidating theil' posi-
tion in Tilbet so as to make it a base 
of operations. 

They never intended to correct 
their maps, but they wanted to occupy 
portions of our country as s"ho'l";n in 
them. Their friendship was a big 
fraud. Without much resistance. they 
occupied 12,000 square miles of our 
territory in Ladakh. Not satisfied 
with that, they proceeded toward. 
NEFA. They had said on various 
occasions that though they never 
accepted the treaty of 1914 and the 
MacMahon Line but would not C1'OS' 
it in order to preserve friendly rela-
tions. When they were strong enough 
to give a challenge, they intruded into 
NEFA and ultimately un!eashed an 
unprovoked and unparalleled aggres-
sion on our country. 

This war is not of our choice. It 
has been forced on us. We had no 
alternative but to accept the chal-
lenge the' Chinese Government has 
thrown. We have turned a new chap-
ter in the history of India. We had 
become soft. We were without dis-
cipline. We were fighting amongst 
ourselves for petty things. All tht 
has gone nOw and the nation has been 
gal vanised by this Chinese aggression. 
Today the entire nation standli like 
one man to give a fitting reply to thil 
challenge. 

The policy of non-alignmeTlt has 
been criticised in this House. '.fhis 
policy has served us well in peace and 
~ will serve us well even during 
times of war. This is no time to 
antagonise any country. The Prime 
Minister has appealed to the nations 
of the world for their moral and mate-
rial support. The western countries 
have given us their support in 
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abundance. Arms have been flown in 
no time. Keeping our fundamentals 
in view, bhe policy of non-alignment 
can be adjusted to the needs of the 
country. This is no occasion to insist 
upon payme:lt. It will not be possible 
to fight this war without foreign 
assistance, financial and othel wi.e. 
They have attached no ·condition to 
the:r support and the country has 
gratefully acknowledged Uleir help. 

In this hour of crisis, we cannot 
give up our plans. This country has 
got to be self-sufficient in the matt"r 
of food. This is a prime necessity to 
maintain the morale of the nation. 
We cannot afford to import grams in 
large quantities in times of war. 
Similarly industries have got to be 
geared to meet the situation of war. 

There is a wave of enthusiasm and 
a new energy has been created. It is 
necessary to canalise this new energy 
into right channels. A concrete pro-
gramme should be made for every 
citizen. This Parliament should give 
a lead so that when we go to our 
constituec,cies, we can ask the nation 
to follow our leaders and help in the 
prosecution of the war. 

In this connection, I would suggest 
certain measures. Austerity should 
be observed in every activity of the 
Government. Wasteful expenditure 
.:hould be curtailed.  Considerable 
economy should be effected in the 
construction of buildings. Cultural 
programmes may be cut to meet the 
requirements of the country at the 
present time and the members of 
Parliament and State legislatures 
Ihould work unitedly with determi-
nation to face this crisis and repel 
aggression. 

Much has been said about the 8tll 
September line. The Prime Minister 
has told the Chinese that If they were 
prepared for negotiation, they should 
move to the line where they were on 
8th September. It does not mean 
that we want to accept that line. That 
Is only in order to create a climate 

Emergency and 
Aggression by China 

for proper negotiation. It will fur-
there show the bona fides of the 
Chinese. If they accept it, it will be 
an indication of the fact that ,they 
really mean business. 

Words have lost meaning to them. 
While they themselves have commit-
ted aggression, they are accusing 
India of committing aggression UpO:1 
them, but the nations of the world 
cannot be deceived. They know that 
this is a fight for the preservation of 
democracy. The eyes of the world 
are on us and we have to give a 
good account of ourselves and pay 
the price of freedom. 

Thank you. 

Shri Priya Gupta (Katihar): After 
a long time I have been given a 
chance to speak, and I am grateful 
for that. 

First of all, I convey my respectful 
homages to the jawans who have lo.t 
their lives for saving our mother-
land. 

Before I say anything, I would like 
to inform the Prime Minister through 
our Deputy-Speaker that the consti-
tuency I represent, nay, the peopie 
whom I represent, and the railway-
men, 12 lakhs of whom are beinK 
r r s ~  by the All-India Railway-
men's Federation, and other Centr?l 
Government employees, including the 
working class  of this country, I 
myself being a trade unionist, we 
assure this Government of our un-
stinted and unconditional ~ r  in 
driving out the Chinese from our 
motherland. 

We have been born in a ~r  

like India which has a heritage of its 
own, where Mother Sita, the emblem 
of chastity, had also to undergo 
ordeals at the demand of the people, 
howsoever popular she was; and if 
today I say a few words on the 
failures of this GO'lernment, and 
especially on the failures on the part 
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of the Prime Minister, let it not be 
misconstrued as dissociation and 
weake:ling his hands. It is for avoid-
ing a repetition of those mistakes in 
future. 

I believe in non-alignment, I believe 
in ahimsa, I believe sincerely, but I 
cannot understand what is meant by 
ahimsa and non-alignment by the 
champion of freedom, the pioneer of 
peace, the leader of the peace mOVE:-
ment in the world, Pandit Nehru. I 
do not know how a double standard 
has been shown by him ln different 
incidents. Take the case of Suez, the 
invasio:l from France, Britain and 
Israel. He responded quite correctly, 
but when the question of Hungary 
carne in, what did he say about the 
people's upsurge which faced the 
bullets of Russian tanks? No protest 
from our Prime Minister, the lover of 
peace, the upholder of the liberty of 
the country. This double standard of 
non-alignment or ahimsa I do not 
understand. 

Take the case of Tibet. He sup-
ports the Dalai Lama's stay here, but 
'he 'never uttered a single word against 
Chinese suzerainty over Tibet. This 
double s ~ r  maintained bv him 
put us to confusion. We could never 
know what was the real meaning of 
non-alignment, of ahimsa. 

This has been warned by people 
like Shri Jai Prakash Nnrain, Shri 
Rajagopalachni, by people like 
Arobindo GhoS'h and many others. 
It ihas been found that the real and 
sin cere demands of the people are 
being superseded by the will of a few 
people headed by the Prime Minister. 

What definition of ahimsa shall I 
give? Mahatma Gandhi himself ihag 
given it. He has quoted the case of 
the mouse and the cat. and explaine,:i 
what is meant by ahimsa. Rama-
krishna Paramahansa has quoted in 
'his Upadesava 1i the story of a cobra, 
which went and sought a sanyasi. It 
took the mantras from him and 
became a sadhu. and would never bite 
anybody p.ssing by. Everybody 
knew that he was an ahimsa snake 

and even the children used to pelt 
stones at him. T1iis puzzled him ard 
so 'he went to the sanyasi and s ~ 

for an explanation as to why wheQ 
he did not want to harm anybody,' 
everybody was pelting him witil·· 
stones. The sanyasi replied that 
ahimsa did not mean that he give up 
his defence. He said: maintain YOLlr 
hissing, but do not bite. So also YOLl 
have to S'how others that you are 
powerful. If anybody touches your 
land, you will not spare him. Unless 
that attitude is shown, it is cowardice. 

You know the physical patterns of 
extreme cold and extreme heat. If 
you put your finger on a burning fire, 
you will get blisters. If you put it on 
extreme cold like snow, there wi;} 
be blisters. So, you find tile same 
physical action. Similarly, the ex-
pression of a coward and a man of 
ahimsa are'tile same, but there is one 
basic difference that you must show 
by your gestures, attitudes and t<X-
pressions that you are powerful to 
combat any foe. That is what is 
meant by ahimsa. I do not know 
what the ahimsa philosophy is that is 
followed by our Prime Minister. 

I am glad that in the Rajya Sabha 
the Prime Minister has assured that 
an enquIry will be held for rectifying 
past mistakes. If this emergency con-
tinues for four or five years, will the 
enquiry be postponed? Rectifying 
means seeing to it that in this period 
of emergency also the Prime Minister 
and his colleagues do not commit the 
same kind of mistakes. 

Purging Shri Menon is also like 
that. I will quote one thing from the 
Vedas. We in our Matrupuja offer 
black goats as sacrifice. The Veda 
says that it is the prateek of kama, 
and that instead of putting the kamuk 
himself for sacrifice we offer the 
black goat as a token. The entire 

~  has committed a mistake. The 
Prime Minister and his colleagues 
committed a mIstake and !or a show, 
the b'ack goat. the kama prateek, of 
Shri Menon has been sacl';ficed. That 
is not tile end of it. The whole kamll 
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PTavritti remains inside. That has got 
to be shed and burnt or changed, that 
is the point. 

Regarding the remarks made here 
and there by the communists, I pity 
them. The Americans supply the 
arms, Pandit Nehru takes it up and 
gives 'it in the hands of the commu-
nist leader and asks him to fire at the 
Chinese communist. It is a tragedy. 
They are pondering, they are per-
plexed just like Babruvahana of the 
Maha Bharata. When Babruvahana 
caught hold of the Asva Medha Yajna 
horse, he had to pick up a fight with 
his father Arjuna. His father came in. 
front of him. He had to fire yet. On 
1!he one side there was the prestige 
of Manipur, motherland and on the 
other side there was his prestige of 
fighting his father. It is a tragedy. 
The communists should ty:e a lesson 
from Mahabaratha, if they are born 
in India. Motherland is greater than 
father Arjuna, that is Russia. 

Mr. Deputy-Speaker: The han. 
Member must conclude now. 

Shrl Prlya Gupta: I was told that I 
would be given fifteen minutes. 
Anyway, I am concluding, Regarding 
the railwaymen, I may say that the 
entire load of the military traffic is 
passing through the North-eastern 
railway and Northeast Frontier 
"Railway and other railways also. The 
jawans are protecting the m'otherland 
but the railwaymen are protecting 
the jawans and are helping in tllis 
, great cause, blessed by the mothers 
and sisters in the country. Now, ·the 
officers must change their attitude-
the officers in the Central Government 
undertakings in the Railways and in 
Government-so that more work could 
be discharged enthusiastically. The 
drivers and foremen are working 
round the clock. Let them be paId 
their pay in time. There running 
allowances and 'Other things should be 
considered. It is not retrenching a 
clerk  here or a peon there that is 
going to lead to economy. Real 
economy means the shortening of the 
Cabinet people and reduction of the 

Emergency and 

Aggression by China 

luxury expenditure of the Cabinet. 
But the ~ rs of Government, Rail-
ways and other public undertakin::;s 
immediately think of economy by 
retrenching one clerk Or a peon. I 
submit one thing to the hon. Han:e 
Minister also. In the districts of u.P., 
Bihar, West Bengal and Assam the 
police officers should be posted so that 
the local situation may not lead ~  

the firing as at Gorakhpur and anti-
social and anti national elements may 
not take advantage of the present 
situation to exploit the local ~  

They have eX]?loited the situation in 
the past and that leads to situatIOns 
which divert our attention from the 
front. I am s'oITy I am given only ten 
minutes though I was assured fifteen 
minutes Anyway, I thank you 
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The Parliamentary Secretary to the 
l'!inister of External Affairs (Shri D. 
Ering): Mr. Deputy-Speaker, Sir, I 
rise to support our Prime Minister 
wholeheartedly. I feel it is my es-
teemed and sacred duty to let this 
House and the people of India know 
about the feelings of the people of 
NEFA at this juncture. I do not feel 
that I should make a lengthy speech. 

I had been to Tawang just before 
the occupation by the Chinese, and I 
want to say a few words which might 
be of interest to the House. The 
danger to, and the aggression op 
NEFA is not only a danger to NEFA 
but to the whole of India. And that 
is why probably we have got this 
I!igantic re3ponse from all over India. 
I must say here, in this House, that 
we are really grateful to friendly 
countries like the United Kingdom, 



1317 Resolutions re: NOVEMBER 13, 1962 Proclarnat;"" of 1318-

[Shri D. Ering] 
the United States anc Canada for 
their help. 

First of all, along with other 
brothers and sisters of India, I con-
gratulate from the bottom of my 
heart, our jawans who are on the 
front. I pay my deepest and sincerest 
homage to the brave jawans who 
have laid down their lives in the 
front in the cause of our mother-
land. 

I had been to Tawang on 20th 
October. I halted there on the 21st 
Octo ber and visited all Our Govern-
ment institutions and the famous 
Tawang monastery. I was told that 
it is one of the biggest monasteries in 
South-East Asia. The head Lama, 
known as Khempo in the local 
language, was kind enough to show 
me round. You will be surprised to 
know that there are thousands of im-
ages of Hindu Gods and Goddesses, 
which he was kind enough to show 
me. He also showed me thousands of 
religious books and some manu-
scripts written in gold. I was told 
that these manuscripts were written 
:l.bout 250 to 300 years ago. 

The people in Tawang, on that day, 
requested me to convey to our Prime 
Minister their deepest regards. They 
also requested me that they should 
be supplied with arms and ammuni-
tion to fight the Chinese. As you 
know, they have been with us, and 
they always want to be with us. 

I must mention here about our 
civil administration at Tawang. You 
will be very glad and proud to know 
that at the time of the firing incident, 
on that very day also, the staff were 

,still in Tawang. When they came to 
know that they had to evacuate sud-
denly, !hey did so, leaving behind 
everythmg. I feel that everybody 
will appreciate and congratulate 
them. The people there are worried 
and they really deserve sympathy 
from all of us. 

Emergency (J.,..t 
Aggression by China 

1 congratulate our brave jawans. 
When I was returning on 22nd 
October, I was hearing the terrific 
firing sound in Tawang, and our 
brave jawans shouting "Mahatma 
Gandhi ki Jai" and "Jawaharlal 
Nehru ki Jai". ·1 was really moved 
at that sight and I was also excited. 
You will be very proud to see these 
people. I saw them myself with my 
own eyes. I was asked by the people, 
"Why do you not go by the heli-
copter?" I said "No" and added that 
I wanted to see what our jawans 
were doing. You will be very proud 
to hear that these people are full of 
zest. You can imagine this: at places 
which are 14,000 gt. high, at night, 
when it is full of snow, these people 
are working hard, and they do not 
care for any comfort. Even now, 
when people like us reach a spot, we 
feel that we must have some sort of 
comfort; we want to wash our face. 
But those people do not care; they 
are simply shouting our Mahatma 
Gandhi's name and the Prime Minis-
ter's name and enthuse themselves. 
Really those people are praiseworthy. 

Another point that I was noticing 
is this. There is the border roads 
organisation whose chairman is our 
Prime Minister. NEFA is a very 
difficult area, and everybody, I hope, 
by this time knows how difficult the 
conditions in NEFA are. One part 
of the border roads organisation, in 
Bhutan, is called Dragon; and the 
other part in NEFA, on our side, is 
called Tusker. The people have been 
doing really a marvellous job. They 
have been able to lay very nice roads 
even at heights of 14,000 ft. I invite 
my colleagues to see these things for 
their own satisfaction, and I hope 
they will agree with me. 

Regarding the air force people, 
many hon. Members have referred to 
them, and a few moments ago, Shri-
mati Sharda Mukerjee also mt'ntioned 
about them. The Indian Air Force 
people have been doing a marvellous 
job. Late at night, without sleep,-
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day and night--they have been drop-
ping supplies. Yesterday, most of 
you might have seen in the papers 
that one helicopter pilot risked his 
life in rescuing his brother-casualties, 
namely, the jawans. Even in day-
time, such an operations by the heli-
copter is very dangerous. So, I con-
gratulate them and I hope everybody 
will agree with me. 

At this moment, I also agree with 
some of our friends who have suggest-
ed that our present session should 
be cUt short, because all our efforts 
and concentration should be in mobi-
lising men and material and our M.Ps. 
should go back to their respective 
constituencies to help in this work. 
Everybcdy is ag;tated at this moment. 
But we must remember ~  famous 
slokas of Gita: 

~ ~~ ' ~ 1 

' 1 '~' '11 ~  ~~ II 

' ~'1 ~''1 '1  ' ~ ~  

crr",PT+rll'lin: fB:Rr,f'1 4f'1 ~  II 

<i: ~ ~ ~~ I 

rrrn:r'Rfcr '1" ~  \Wl ~ ~ II 

v,' e must not get lost heart. ,\Ve must 
'work hard remembering that 

We really never expecte':! that the 
Chinese people wi!] behav.e in a 
treacherous manner. When I "Qllas 

ho lding a responsible POgt in the 
frontier service, th2re were clear-cut 
instructions in 1957-58 that our rela-
Lons with the Chinese chould be 
friendly. So, really we behaved in a 
friendly way with the Ch;nese, but 
they have behaved in a ~ ' r s 

manner. 

From my experience, I would like 
to suggest that not only in NEFA, 
bu. t in other bo:-dEr areas ,,!so, con-
struction of roads to spec.! up the 
movement Of troop3 and gouds must 
be taken in hand immediat<>ly and all 

the airfields should be made fit for 
all-weather landing ground. 

I am glad that our Railway Minis-
ter-he is not here-has said that they 
are going to link up the place called 
J onai, which is to the north ot 
Brahmaputra, with P.asighat. Joma 
and Pasjghat can be linked up in no 
time. Pasighat is a very important 
place and this will be to our advan-
tage. So, I request our Railway 
Minister to expedite this work. 

Another thing I wish to refer to is 
Our vigilance. There must be a much 
more effective vigilance organisation, 

LaSily, regarding this boundary, 
frOlTI time immemorial, we, the people 
in ",EFA, have been with the 
Ahomikings, i.e., the Ind.ans in 
Assam. We have been always with 
our Indian brothers. do not know 
how the Chinese are claiming that 
NEFA belongs to them. I hail frolll 
NEFA and I know there are so many 
stories. I do not know how Chinese 
are claiming that NEFA belongs to 
them. 

You will be surprised to know 
that when I returned from Tawang, 
there were mammoth meetings at 
Pasighat and I received the same re-
solutions from people all over NEFA 
that they must be supplied with 
arms and ammunition to fight the 
Chinese and to push them back. I 

do not want to claim that our people 
will be really better than our brave 
jawans, but the .. have got certain 
advantages. They know the terrain 
from where they can fight out the 
Chinese and they will be very good 
in guerilla warfare. So, I would re-
quest our Prime Minister to make a 
note of this. Our people fully sup-
port om Prime Minister in this strug-
gle and they are ready to fight the 
Chinese to the last drop of their 
blood. 

SlIri Shiv Charan Gnpta (Delhi 
Sodar): Sir, I have had the oppor-
tunity to hear many of the speeches 
here and the impression on my mind 
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~ that generally all the parties are 
behind the Government. In this Con-
nection, I wish to make One submis-
SiOn that now we have to translate 
our speeches into action. I say this 
particularly in relation to Delhi, be-
C2use Delhi is the capital and every 
day there is one meeting or the other 
where opposition parties participate. 

I was very happy to hear the 
speech of Shri Bade that he would 
support Shri J awaharlal Nehru at this 
critical juncture. But I would urge 
upon him to see what the members 
of the Jan Sangh party in Delhi are 
doing. They sometimes no doubt 
pledge support to the Government, 
but simultaneously they attack the 
personality of Shri Jawaharlal Nehru. 
On thE' on2 hand, they pledge support 
tt' the Government and On the other 
they paint a very black picture about 
some of our jawans who lost their 
1ives on the fran tier. 

Shri Bade: What does he mean by 
personality? It is a wrong word. 

Shri Shiv Charan Gupta: I will 
come to that also. Some of his party 
members will say, 'look at Nehru' 
and so On, Is that the way to talk 
at this hour? If Mr. Bade has got 
any doubt in his mind, I would in-
vite him to go and attend one of his 
party's meetings which might be 
held in Delhi today, without inform-
in his peopJe. At this hour, Or-
ganiseT-I think it.is the mouthpiece 
of Jan Sangh-is carrying tales or 
statements about our retired 
Generals. In one of the meetings, it 
was suggested that Shri Jawaharlal 
Nehru has not taken one General in 
the Defence Council because he is a 
krtttar Hindu an<i the other because 
he is a kattar Sikh. I have no doubt 
in mv mind that the Jan Sangh 
partv ha. in unequivocal terms pledg-
ed support to the Government and 
thev wO'llrl not Jail behind any other 
peT.On in m'ik'nll .acrifire. for the 
cau.e of th.. ~ r  But in our 
anxiety sometimes to exploit the 
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situation for party ends, such things 
happen. In public speeches, we 
should not say something in a man-
ner that it leaves a bad impression 
On the public, demoralises the public 
and does not boost up the morale. I 
would only urge that after we dis-
cuss this matter, we should not try 
to exploit the situation for party 
ends, but we should stand as one 
man behind the Government and 
behind Shri Jawaharlal Nehru. 

The other day my friend, Shri 
Bagri, passed certain contemptuous 
remarks against the personality of 
Shrimati Indira Gandhi. Is that the 
way to discuss the matter here? 
Shrimati Indira Gandhi is the sym-
bol of Youth and Women in the 
country. We should not forget that 
she has earned that place not be-
~ s  she is the daughter of Prime 
Minister Jawaharlal Nehru, but be-
cause of her own place in the public 
life of the country. The other day, 
my friend, Shri Prakash Vir Shastri, 
said something about which there 
was some discussion here later on 
also, after the speech of Shrimati 
Subhadra Joshi. 

Sir, he stated, both here and out-
~  that there are crores of people 
In India who are listening to the 
Pakistani propaganda and we should 
be beware of them. I have certain-
ly a doubt created in my mind as to 
what sort of patriotism is it. Does 
It, in any way, boost up the morale 
either of the jawans or of the coun-
try at this critical juncture? There-
fore, I wish to submit that when we 
pledge support, it should be an un-
equivocal support. It should be trans-
lated into action and we should not 
sayar act in a manner which is pre-
judical to our unity at the present 
critical juncture. 

Sir, many things have been said 
about the Communist Party. No 
doubt, there are persons in the 
Communist Party who are not seeing 
"'Ie to eve with the Re&olution which 
they have passed recently and I have 
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no doubt in my mind that the Com-
musti,t Party should come forward 
to take action against them. And at 
the same time, if there is a doubt 
in anybody's mind that their integrity 
i, ~  well, for the present, 
\.','0 should take them on the;r words. 
There is enough time to curb their 
rrischief, if there is any, at some 
future date. But as far as Delhi i. 
",mcerned, I can say that so far they 
have not uttered one word which goes 
against the Government or which 
goes against the war effort. No doubt. 
something has been said here about 
the Darjeeling and other border areas 
and, Sir, I think, it is the right of 
Parliament to know from the Gov-
ernment-this allegation was made 
against them three Or four days 
back-what is the result of the inqu!ry 
of the Government and what action 
has been taken against those persons 
during the last three or four days, 
after this statement was brought to 
the notice of the Government. There-
fore, Sir, the question is not as to 
who is against the Government. If 
any person, whether he is in the Cmn-
munist Party, Or outside the Com-
munist Party, impedes the war effort, 
impedes the defence effort of the 
country. the Government will surely 
deal with him, whomsoever he may be, 
high or low. So, this controversy, at 
present, I think, is uncalled for and 
we should not waste time on this. 

Sir, just some time back, Mr. 
Siddhanti-I am correctly taking his 
name-mentioned the name of one of 
the Generals here. Now, is it prOper 
that on a General-I am not going 
into the merits of the question-who 
Is, at present, incharge of front' ers 
in NEFA, he should pass these sort of 
remarks in this House. which will be 
broadcast from the Peking Radio this 
night? WiII it be proper for us to say 
all that in this House? 

Then, Sir, some time back Mr. 
Bishanchand :3eth-I have gr'eat re-
gard for him-made a statement here 
suggesting that the President, as a 
Supreme Commander should have, 8 
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War Council of Generals. I do not 
want to deliberate on this point. But 
I would submit that it should be read 
very carefully, because such speeches 
are being made here and there, I am 
sorry to say, with not a very clear 
mind and they have very dangerous 
consequences. 

Now, Sir, I would like to say some-
thing about the policy of non-align-
ment. Many doubts have been raised 
here. But, I think, the policy of nOn-
alignment was never formulated 
favouring or pleasing one bloc or the 
other. I think, we should know that. 
The policy of non-aligmnent has not 
been accepted as a matter of any 
tactics or strategy by India. It has a 
historical background. It has a pers-
pective and it has born out of au," 
dedication to peace and progress both 
at home and abroad. It has born out 
of a long history of India and, there-
fore, if India raises its voice against 
colonialism, India raises its voice 
against military pacts. It is not to 
favour one bloc or to disfavour the 
other bloc. It is a matter of principle. 
It is fact that whatever India feels, 
whatever is the policy of India. India 
goes in the world and announces that 
policy without fear and if one bloc 
if. pleased Or the other bloc is dis-
pleased. it does not mean that India is 
guided by anvbody or India's policy is 
biased in favour of one bloc Or the 
other. Therefore. Sir. I would humb-
ly submit that the policy of non-
alignment is the correct policy and to 
'''g'gest that we should bring in UN 
forces. and do all that. I think. is a 
verv wrong thing' because the policy 
of non-alignment was correct vester-
day, it is correct todav and I have nO 
doubt in my mind that it will be cor-
rect tomorrow. 

Lastly, I want to suhmit anI v one 
thing. I would read nut one r ~s  

and I will finish it with that. It is the 
Message of 28th Octoher. 1962. of the 
Mother of Aurbindo Ashram. It says: 

"This is a Time for gathering 
energies and not for wasting them 
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away in useless and meaningless 
words. 

Anyone who proclaims loudly 
his opinions on the present situ-
ation of the country must under-
stand that his opinions are of no 
value and cannot, in the least 
help Mother India to come out of 
Her difficulties. If you want to be 
useful, first control yourself and 
keep silent. 

It is only in silence that any-
thing great can be done". 

Thank you, Sir. 
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Dr. K. L. Rao: (Vijayawada): Mr. 
Deputy-Speaker, Sir, I wish to sub-
mit a brief review of our crisis from 
a practical point of view. We see a 
wolf which is very heavily dressed in 
sheep's clothing prowling wildly on 
the ridge, and before we shoot it or 
drive it away we have got to know 
its strong points and the weak spots. 
From that angle I would very briefly 
deal in what respects the Chinese are 
strong and relatively weak. 

For example, on the point of mobi-
lisation of manual labour China has 
developed a great technique whict is 
used in ordinary times also. For do-
ing the 20th century works like big 
irrigation canals and so on they are 
using centuries old methods using 
ordinary baskets and without any 
mechanical equipment. Then, they 
had a lot of equipment from American 
sources which were given to Marshal 
Chiang Kai-shek and left on main 
land. There are a number of factor-
ies In Shanghai built by the British 
left intact and also with the help of 
Russians a. few moer were added 
with the result that China has a 
start in defence armaments. 

From the agricultural point of view 
China is much poorer than India. U  a 
man has got one-s'xth acre of land, 
he is considered in China as a man of 
means. Even on railway embank-
ments and other narrow places wa 
find crops grown up. Even so, the 
food that is produced in China is far 
insufficie'1t and below what is re-
quired. There are certain geographi-
cal reasOns for this. Their rich val-
leys of Huai, Yangtze and Pearl 
rivers are always subject to heavy 
inundation by floods. Some amount of 
tlood control works have been done. 
but they are not sufficient. 

Also, China has done less of de-
velopment,,! works than what we have 
done. Their engineers are, I would 
say, definitely not in any way super-
ior. I can say that in some respects, 
they ar", eVEn less informed, because 
I had let of occasions, when I had been 
to China, to discuss with their en-
gineers and I found them of a very 
ordinary type. 

Similarly, in respect of electric 
power they are far behind us. In the 
matter of railways and transport they 
have not done much. The roads in 
China are few and utterly inadequate. 
They' do not have anything like what 
we have in this rountry. Thus China 
is intrinsically much poor compared to 
us. Therefore, the trifling victories 
that they have, the initial successes 
which they have, would only indicate 
that the wolf has had quite a long 
time to probe about and prepare. It 
does not indicate in any way the 
strength of the nation or their super-
Iority over India. 

Now, India from the historic year of 
1947, has done a marvellous work. It 
had to face very many difficult pl"O-' 
blems. It had to deal with the pro-
blem of rehabilitation, and it had to 
bring up the country from a very 
low depth. India had noth'ne of 
fundamental necessities in 1947. There 
was very inS\lfficient amount 01. 
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cement, very insufficient amount of 
steel and electric power was practI-
cally nothing in the country. All 
these are basic needs for building up 
any kind of military defence of 
modern type. Even from the point 
of view of food production, the amount 
of food produced during those days 
was less than 50 million tons and now 
we haVe gone up to 80 miEion tons. 
In these two Plans we had very in-
sufficient time compared to what 
Russia and other nations had. But 
we have progre3sed very much. Of 
course, it may be that in these two 
Plans we have overlooked a little 
factor here and there. We c'ould have 
probably substituted some unnecessary 
items by manufacture of certain 
amount of military items Eke ammu-
nitions and so on. Somethi:og proba-
bly could have been done. But it 
must be realised that anything of a 
mighty nature or a big nature cou'd 
not hove been d'one if we had attemp-
ted five yearS back, because defence 
production requires an industrial 
base. 

Military works, manufacture of 
defence equipments etc., require elec-
tric power and a large number of 
workshops which were not there five 
years back. Now, of course, the posi-
tion is different. Also in these ten 
years there were not many techni-
cians and engineers. They are very 
essential fer the country. It is o:oly 
now that we have built up culleges 
and we are producing about 50,000 
trail.eEl people, engineers besides a 
larger number of diploma ho·ders. 
Practically very little was available 
before. 

Therefore, it is not really fair to say 
that the country hM not attended 
to the qUlOstion of production of mili-
tary equipment. I am not talking of 
ammunitions, rifles and things like 
that. They are very small items. But 
there are far more important equip-
ment, like construction of bombers 
and 'other important military and 
mechanical aids which could not have 
been produced in this period with any 
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kind of speed. If th2 Third P.an also 
was done then, of course, our pace of 
constructiOn would have been far 
more. Therefore we should now 
strive for the ful1llment of the Third 
Plan leaving out the unnecessary 
things and concentrating 'only On the 
main important Items. If we had 
completed our plan in respect of 
power, for example, and some of the 
basic industries like the hen')' engi-
neering and SO on, it would have been 
far more easier fer us to construct 
what is required for our defence. We 
have been able ~ ~ s r  that 
we can do the designs and the cons-
tructio:1 of aeroplanes. Actually we 
have done the construction of aero-
planes but we have not been able to 
do it with speed or in volume. ~  

is becaUSe of our jacking in the basic 
industrie3. That is what we have got 
t'o make up now under urgent condi-
tions. 

I would submit very briefly two or 
three suggestions in this respect from 
the engineering point of view. The 
most important factor for a develop-
ing nation even in ordinary times is, 
what we call, the mis;ing link, the 
skilled personnel. That is not there 
in this country even n·ow. We have 
got the engineers in large numbers. 
We have got the ordinary overseer 
class but not the trained and skilled 
men. That is what We want. In this 
emergency therefore we must get 
these  skiEed men, specially those who 
are skilled in military production, 
from foreign countries as soon as 
pos3ib:.e. We should get them by 
planel'oads if not by shiploads. They 
should be brought in as early alf 
possible because we have got to orga-
nise the armaments and have got to 
build them up. Unle,s we build up 
the manufacture of these thines in this 
country, it will not be possible to 
sustain the tempo by buy;ng or by 
borrowing from other c'ountries. ~  

is the most important detail that we 
have to attend to. 

There are great possibilities of estab-
lishing manufacturing industrie •. 
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There are a  a very large number of 
good workshops in this country. There 
are a very large number of work-
ah"ops. The other day I saw an ex-
cellent workshop near Ranchi at Bar-
kakhana camp ete with residential 
quarters and equipment; but it is not 
being utilised fully. Similarly, in 
the industrially backward Vijayawada 
[ saw one small workshop, building 
an excellent and large sized testing 
machine which would have brought 
credit even to foreign countries, like 
America and England. They had 
done it for the Railways for testing 
rail we'ds. We have got now a large 
number "of workshops and a large 
number of polytechnics, We have got 
about 300 of them whereas we had 
none in the last War. All these faci-
lities should be utilised for training 
and pushing on with our armament 
production. 

What is required now is co-ordina-
tion. Some engineers sh"ould sit down 
and co-ordinate. We should see 
that these workshops run all the three 
shifts, Then, of course, we can be 
quite sure that India would be on the 
top. There is no doubt about that. 
What is required, therefore, is 
mobilizati'on of engineers. There is 
the Institution of Engineers and a 
lot Of other good institutions in this 
country, which can be made use of. 
The engineers should be brought into 
the pictuce as much as possible. 

It is unfortunate that in the Nation-
al Defence CouncH there is no engi-
neer. Of course. there are srientists. 
The scientist is an inventor of an idea 
but the man to translate his VISIon 
and to put th2 ,pullet in the hands of 
Boldier is the engineer essent:a'ly. I 
would, therefore. subm't that a 
Defence Development and Research 
Council should be formed which mmt 
consist of engineers and scientists 
801elv, Their funcHon must be to 
develop and produce as quickly as 
pos'ible. What we want is speed and 
nothing more. We have got all the 

basic things. We haVe got the power 
and the workshops. All that is 
required is to put them together, set 
the wheels in motion and learn a bit of 
\technique here and there. 

Then, there is the agricultural front. 
It is very essential that we should 
prodUCe more food. That everybody 
accepts. It is no use depending upon 
PL 480. In fact, we can use that 
money and the ships for bringing 
more ammunition for us. There are 
quite a large number of possibilities 
of increasing our fO"od production 
alm03t overnight by taking a few 
steps, For example, in the country 
there are 30 lakh acres of land which 
have not been utilised so far though 
the facilties 3re provided. These 
lands should now be brought under 
irrigation. In this one year we sh"ou d 
see that all the 30 lakh acres of land 
are put to me. The Planning Com-
mission should immediately print out 
a list of these various projects, distri-
bute it to the concerned persons and 
seek their co-operation. Probably we 
CRn give incentive awards t"o farmers 
like the credit incentive awards which 
can be cashed after ten years. Simi-
lar certificates were given in 
England during the Second World 
War. We can give incentiVe awards 
provided these people utilise waters 
and produce more food within one 
year. 

The'! there is quite a large acreage 
in this country verv rich and fertile 
r ~  only a sing'e crop. The 
Son? Burage r ~  ~ Krishna-
Godav'ri area, the Mahanadi area and 
so on-8'1 these places grow tmly one 
crop. At a number of these places 
reservoirs have h'en built. If we 
r ~s  thqt ' ~ '  we can grow a 
seco"d crop easily. For eX'imnle. in 
the Godavari are, there are tpn lakh 
acres of land which are producing only 
a sinp-'Ie crOD. If onlv a s ~11 reser-
voi. is s r ~  "on a tributary 
which can be done in six months to 
one vear. we can easily provide water 



1335 Resolutions re: KARTIKA 22, 1884 (SAKA) Proclamation of 1336 

for a second crop on these 10 lakh 
acres which means 6 lakh tons of rice. 
There are quite a good number of such 
good possibilities throughout India. 

Similarly, take minor irrigation 
projects. We should make it a con-
vention that each Member of Pariia-
ment will be responsible for removing 
the bottlenecks of two 'or three minor 
irrigation pr'ojects in his constituency 
and see that the projects are put to 
use. I am sure, the country will be 
able to coordinate and put up a very 
good strength on the agricultural 
front by adopting some of these 
emergent measures and not depend 
solely on the conventi"onal and depart-
mental ones. 

The urgent need of the hour really 
is united and dedicated action. Tl)at 
is most important. As a practical man 
I was rather amused to see long dis-
cuss:ons on alignment versus non-
alignment. I do not think that is 
reaJy the question. We should rook 
into the basis our our policy. From 
the practical point of view the basis 
of this policy is cultivation of friend-
ship with all nations and nothing else. 
Friendship means that when you are 
in need and when you are in a bad 
conditi'on, that frie!'.d must assist you. 
The second criterion of a good friend 
is that he does not ask you for a 
pact or an agreement. We have 
made a lot of good friends and we 
should continue the same policy. 

I would not take any further time 
except to say that by untiring energy 
and untiring work only, working day 
night, We can build up a very good 
bastion of India to withstand these 
attacks of this unscrupulous dragon 
of China which fittingly has got the 
dragon as its national emblem. 

Dr. Gaitoalle (Goa, Daman and 
Diu): Mr. Deputy-Speaker, Sir, I rise 
to pay my homage tD the jawans and 
officers who have laid down their lives 
for the cause of the cauntry. I rise to 
BUpport the Resolution, every WDrd 
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of it. The reasons why I say ~  are 
very clear. 

There have been three types of 
arguments against the Resolution 
mostly by hon. Members of the oppo-
sian parties. They are arguments 
against the non-alignment policy, 
argum,mts agamst the principle of 
planning and against, what We can say, 
unpreparedness 'of the Government and 
the country to faCe this danger. 

As far as the n'on-alignment policy 
is concerned, I believe whatever has 
been said here by the hon. Members 
of the Congress Party and by some 
other hon. Members is enough to prove 
that our policy is perhaps the best 
policy as far as our country is con-
cerned. I would go a little further 
and say that p'o licies are not the 
ro=.:.:lt of the whim of a person or of a 
grGup of persons. It seems that some 
hon. Members on the opposite side 
believe that the policies are made 
according to persons. Policies are n'ot 
made like that. If they are students 
of history, they will know that poli-
cies are the result of historical forces 
and the cultural background of a 
country. I am quite sure that if those 
who criticize this policy were in the 
G:lVernment, they would have follow-
ed the same policy. This, I think, is 
enough as far as the non-alignment 
policy is concerned. 

The second point is as regards un-
preparedness. Those who know his-
tory know perfect!y well that every-
where, wherever there are democra-
tic countries and there has been an 
attack on them, those countrie3 were 
unprepared. I believe everybody re-
members that at the time IIf Pearl 
Harbour the United States was UD-
prepared. England was also unpre-
pared, not only at the time of the 
First World War but at the time r4 
the Second World War also. 

I read iR the papers that somebody 
wanted some type of enquiry about 
this unpreparedness. I oppose this 
way of thinking, IIf havlng an enquiry 
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at this moment of crisis, because that 
will be like conducting a post-mortem 
when the help of the doctor is 
needed for a constructive purposa 

Shrl Pri"a. Gu.1Ui (Katihar) ; 
England was never attacked: it WIIB an 
indirect victim. 

Dr. GaitoDde: The third point was 
as regards the principle of planning. 
1 believe it was Prof. Ranga who 
attacked most the principle bf plan-
ning. 1 do say that we are better 
prepared than what the forei-
gn countries like U.K. and U.S.A. 
were at the time of war, exactl,. 
because of our planning, because we 
hat! planned. And because we know 
how to plan in peace time we are 
likely to plan better in war time. 

That does not mean that I agree 
with whatever waste that has occurred 
during so many years in the imple-
mentation of the plan. I do not. 
But if we strengthen the planning 
today, if we make it a little more 
rational and if the implementation is 
stricter, then I am quite sure that we 
will certainly win the war through 
proper planning. 

I must say that in the freest of 
the free enterprise countries, that is 
the United States, planning was there 
six months before the war started.. 
So even to Prof. Ranga I could sa,. 
that planning is one of the most 
Imp"ortant things in the li!e of a 
nation if it wants to survive. Plan-
ning during peace time is quite diffe-
rent from planning during war time. 
But then we could easily switch on 
from peace-time to war-time planning. 

The problem is how to strengthen 
. it. We can strengthen it if we bring 
on the planning body best ·brains of 
our country; and change the plan a 
little, and we shall have the plan for 
defence. 

My colleague Dr. Rao baa .poken 
about plannin,. I perfect 1" aJrel!l 
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with him, and if the suggestions made 
by him are put into practice, I am 
quite sure things will be changed 
overnight. 

I would like to add a few more 
suggestions. The Americana used to 
say: it we can get guns and butter, 
well and good, but it we cannot get 
both, let US have less butter and more 
guns. The effort of planning at this 
time should be in this direction. As 
regards my suggestions, first bf all 1 
would like to say that We have to 
avoid all waste. That is, we have to 
bring about standardisation of pre>-
duction. Secondly, the multiplicity of 
agencies that we have today should 
be avoided. Therc must be only \:me 
agency to deal with the problem. For 
example, we have So many Boards, the 
Khadi Board, the Handloom Board, the 
Small-Scale Industries Board and so 
On for rural industries. We have to 
combine them into one under a single 
authority. Otherwise it will be very 
difficult to formulate the plan and to . 
implement it. Thirdly, the local 
production should, as far as possible, 
be for local consumption so RII to 
avoid the pressure on transport. 
Fourthly, there should be no room 
ror luxury consumption. Fifthly, we 
should delegate authority and fix 
responsibility on the lower administra-
tive units. If We do these things 
quickly I am quite .ure that we will 
also succeed quickly. 

One point I would like to make as 
a freedom-fighter. That is as regards 
Chou En-lai. Last year the freedom-
lighters against the Portuguese Cole>-
nies. met at Casablanca, and one of 
the first messages that came was from 
Chou En-lai. Do you know what he 
said? Of course he wished us well, 
but most of his telegram was an in-
vestive against other countries thai 
had nothing to do with colonies. I 
waa surprised as to why it was like 
this. Then the idea came to my mind 
that this gentleman who wishe. ua 
well to free ourselves forlat one 
nTJ aimple thin" that they ha4 a 
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colony, a Portuguese colony, on their 
own soil, Macao. Up to now it Is • 
colony. 

I am telling you this becaUSe you 
should not believe in the Chinese c'Om-
munism. You never know what they 
are doing. They may say one thing 
and they may do things completely 
the opposite. As a freedom-fighter I 
am telling you my experience with 
them. 

Again, about the spirit of co-opera-
tion of the pe'ople I must say that 
before I came here I went to many 
villages. I tried to explain to them 
what was happening, and the support 
came in a marvellous way. The en-
thusiasm for sacrifice had no limit. 
But when I come here, inside and 
outside Parliament I find that there 
is a lot of quibbling over minor 
matters. I do not understand it. I 
had the impressi"on, and I continue 
to have the impression, that it is not 
the leaders that are leading the 
masses, but the masses today are 
leading the leaders as far as the war 
Is concerned. We have to channelise 
the energy of the masses. If we are 
the leaders, we must ~  that these 
energies are canalised properly and 
forget abOut quibbling over small 
matters. 

Now I come to two more points that 
I want to make. One point that 
Dr. Rao has raised is about our 
technical people. I know that dozens, 
maybe hundreds, of our best brains 
are working abroad, and they are 
working abroad in scientific lines. I 
would like to suggest to Government 
that they should be recalled imme-
diately .. 

N"ow I come to my last point, and 
that is as regards the replies that our 
Prime Minister has received from the 
.different countries. It is reported that 
our Prime Minister had written to 
111 countries, and it is also reported 
that about 40 countries have replied. 
What has happened to the remaining 
countries? Didn't we help any of 

them? Didn't we help some of them 
even .to achieve their independence? 
Now, what has happened? Is there 
S"omething wrong with our diplomats! 
My personal experience has been this 
that the facts and figures were not 
known in many countries. I am re-
ferring to Goa. When I went last year 
I could see this all over the world: 
facts and figures were not known. 
Who is responsible for this? Certain-
ly it is not the policy. It is the im-
plementation of it. It is the diplO-
mats. 

Another thing I know is that there 
are certain embassies today and there 
are no ambassadors. I think we have 
to quickly send ambassadors there, 
so that we may win some friends. 

Fortunately, we have an unsur-
passed leader today: He has helped 
us to win freedom from the British, 
from the French and from the Portu-
guese. I know that all of us rely on 
him to win this war. We shall not 
fail him. 

Shri Bimmatsinhjl: (Kutch): Mr. 
Deputy-Speaker. we have all gathered 
together in this august HOUSe at a 
time when the whole world and par-
ticularly the free democratic natioIlll 
are waiting to see what positive action 
and policies finally decide to follow to 
counter the aggressive, brutal and ex-
pansionist aims of the great and mili-
tarily strong communist country, 
China. The situation we are facing 
today poses a very grave problem for 
the future security of not only this 
country which is full of grim determi-
nation to repel the aggression com-
mitted on OUr borders, but also for 
the whole of Asia and ultimately for 
all the free nations of the world. 

It is not my intention to take up an 
attitUde of 'I told you so'. For, even 
if I wanted to do that, I am not in • 
position to do so, this being my ftrst 
term in this House. But, as a new-
comer to Parliament and above all, as 
a representative of the people who 
have sent me here, I shall be failing 
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in my duty If I did not express the 
views of those people and the first 
impression I have got of the way in 
which this House conducted itself, par_ 
ticularly in connection with this vexed 
Question with regard to the problem 
we are facing today. 

Many speeches have been made to-
day. I have heard them during the 
last two days. We have wrangled on 
party basis. We have thought in terms 
of the narrow sphere of our own party 
policies. We have not taken into 
consideration the wider sphere of 
national security. It is a matter, as I 
said, that concerns the security and 
well being of the whole world. There-
fore, the main iSSue to decide today 
is not alignment or non-alignment, or 
taking help from this country or that 
country, but what final policy we are 
going to follow. We know very well 
that communism, I mean world com-
munism, has got the aim to dominate 
the whole world by peaceful means, 
by peaceful penetration, subversion, 
even military action as we have seen 
on our borders and all other possible 
organised means that are there at 
their disposal. 'I'herefore, the question 
today, the Issue today for us to de-
cide is whether we are going to fight, 
we are going to do anything concrete 
to see that this menace does not over-
take Us also. It is in this perspective 
that we must look at this problem. 

Many things have been said about 
the Communist party. For much that 
has been raid about them and that 
party, it is only they themselves and 
the way in which the Communist 
party have been conducting them-
selves all along that are to blame. At 
this hour of grave crisis and in future, 
it is not merely brave words or reso-
lutions, but the way in which they 
conduct themselves that will prove 
their bona fides. 

What we are facing today is a well 
planned sn-atr.gy and therefore, this is 
tile time to fonow a right and firm 
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policy. Otherwise a time will com" 
when it may not .be possible to stem 
the surging tide which will envelope 
aDd take into its grip the whole of 
this region. It is not merely brave 
words or determination that will bring 
hOIr,e victory; but only hard work, 
firm policy and thorough preparedness 
both mentally and physically that will 
count. 

To say that we were taken by sur-
prised or that because of the treachery 
of the Chinese, we had to lose ground 
would only be deceiving the nation. 
There can be no greater crime than 
·that. While the Chinese were build ng 
an effident net work of roads in T:bet, 
we did nothing on our side, even when 
they committed aggression, the ~

ti(m was kept in the dark, in spite of 
lack of proper means of communica-
tion, our brave troops were posted in 
vulnerable positions, they had no snow 
shoes and when the actual action be-
gan, OUr boys were using bolt act'on 
weapons while the enemy had auto-
matic weapons. Were it not for the 
difficult mountainous terrain and bra-
very in fighting of the jawans of whom 
the whole nation is proud, one shud-
ders to think what the result might 
h.ave been. 

For all this, it is the Government 
who stand accused and instead of a 
straightforward admission of the 
Himalayan blunder, all that we get 

~  is excuses and vague words by 
way of explanatiQn, while the enemy 
gains another concession. Instead of 
grimly telling them that we shall 
neither talk nor negotiate till every 
inch of our territory is vacated the 
Pl'ime Minister has offered to talk if 
the Chinese withdraw to the line which 
they occupied before the 8th Septem-
ber in the eastern section. The hon. 
Prime Minister said that we accept 
the challenge posed by the Chinese. In 
the same breath he says that he could 
not understand their motives and me-
thods, that We would pay for the arms 
a1d which we require and We shall 
have to wait till we produce our OWD 
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anns before we start to push back the 
enemy. This is not the ti:ne for 
atarting massiVe industries when we 
are hardly prepared to guard and pro-
teet the already existing ones. Much 
is made of the defence industry. But, 
it is only experts who can say whe-
ther we make all the components here 
or whether we get some of them from 
. outside and assemble them here. In 
the meanwhile, the nation knows that 
We were also producing espresso coffee 
machines and other commod:ties not 
fit for use for the defence of our coun-
try. 

One feels bewildered at the way in 
which suggestions from Members of 
the Opposition are being received with 
not 0,,1), scant attention, but they are 
ridiculed and denounced in an irres-
ponsible manner by persons who are 
supposed to be resp·onsible for the 
safety, integr:ty and honour of our be-
loved country. If I may remind the 
House, when the leader of our group 
!JUggested on the 13th of AUg·.Ft on 
the floor Of the HOUSe that we should 
have joint defence together with other 
COU!1tries of this ~ r  and that we 
~  take arms aid from other coun-
tries, the Prime Minister said,-I here 
quote his words-: 

''His remedial measures are to 
convene .... to ask military aid 
from some countries to meet this 
menace .... " 

The hon. Prime Minister also said, 

"I wondered whether he 0'· the 
group he represents really under-
stands the position, has given 
thOught to it or merely thinks in 
terms of a cold war and wants 
India to jump ...... etc." 

I might now quote a very pertinant 
pessage from that speech which was 
delivered on August 14th: 

''Whenever India has been con-
quered or defeated, it was not be-
caUSe of any wonderful deeds of 
the conqueror, but because Of our 
own feebleness .... better weapoDll 
OIl the other Bide .... .. 

Mr. DePUty Speaker: The 
Member's t.ime is up. 

bon. 

Shri Himmatsinhji: Two or three 
minu<es, Sir. 

Mr. Deputy-Speaker: Just a minute. 

Shri Himmatsinhji: In the other 
HOuse also the Prime Minister has 
sald that the Rajputs and other martial 
races fought with valour in the past, 
but they lacked the wisdom and fore-
thought which brought about the col-
lapse of the resistance. What hall 
happened during the recent past is 
nothing more or less than that. I have 
much more to say, but perhaps it 
would be a repetition oi what has al-
ready been said in the House. There-
fore, I crave your indulgence to let 
me have only two or three minutes 
wherein I can give some suggestions.. 

Mr. ~  The hon. 
Member should try to conclude now. 

Shri Himmatsinhji: I would like to· 
make one Or two suggestions. Much 
is said about the press and its role in 
this country, hut it would not be right 
to criticise the press or castigate it. 
As far as I know, there is no liaison 
between the press and the Govern-
ment. In some respects, and to a cer-
.tain extent, the press should be taken 
into the confidence of the Government, 
and proper guidance as to the way in 
which the reporting in connection with 
this emergency should be done should 
be given. This is not the first time 
that a war is being waged in the 
world. During the world Wars the 
reporters were allowed to go up right 
near the front lines from where the 
reporting was donf in a balanced way. 
In our case, there is no question of· 
any war in the real sense of the term, 
fOr we have neither declared a war on 
China nor have we even ·broken oft 
diplomatic relations with that country. 
However, this problem of the preSs in· 
oor country is rather a ~  one· 
and refluires careful handling for the· 
importance of proper reporting at the-
present Juncture cannot be ruled out. 
or neglected. 
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I must congratulate the Prime Mi-
.nister for the start he has made In 
-warning and cond:tioning the people's 
minds to the possible consl'quences 
·that may follow as a result c,f any 
further action that this countIY may 
have to take for the defence of our 
freedom. 

In this respect also, the press can 
make a valuable contribution in pre-
paring the nation for all eventualities 
in a manner that would avoid un-
necessary excitement, nervousness or 
panic. 

I might add, as many Members 
have done, that there will always be 
the danger of the country, of the peo-
ple, the working people and the poor 
people facing the hardship of black-
marketing, hoarding etc. No punish-
-ment will be severe enough for those 
people, and I repeat that suggestion. 

Shri .Joachim Alva (Kanara): I am 
. grateful to you for having called me 
after my having waited for five days 
without lunch and after my having 
warmed the benches. My keenness to 
speak on the China debate has made 
me sit down here and participate. 
Otherwise, some of us would not have 
participated. Anyhow, I am indebted 
to you for this small mercy, and I hope 
yOU will make it up by giving me a 
little more time. 

Some Bon. MembeTS: We have all 
-been sitting here for five days. 

Shri .Joachim Alva: This has been 
the gravest hour in our history, since 
the time of Independence. Though 
the clouds are very dark, I recall that 
rainbow at five o'clock on August 15th, 
1947, when the rainbow was on the 
sky, and We felt thrilled that a rain-
bow protected Us from any kind of 
danger. Blood flowed on the next day, 
after the Partition, but still we are 
free ancf'we have kept our heads erect. 
We do hope and pray to GOd that that 
sign of a rainbow will still protect US 
-against all dangers that are there now 
• and hereafter. ThO!le o! us wOO lived 

to see that rainbow in Delhi at 5 p.m. 
on August 15th, 1947, shall never for-
get the memory of that rainbow, the 
glory of that canopy that held us erect 
and may that also protect us against 
the great danger from China I 

Now, what are the three requisitef 
fOr winning this war? They are: mo-
rale, leadership and the securit:y 
forces. The morale of our people is 
very high, right from the children up 
to the oldest. Not diamonds and gold 
and silver, but real hard sacrifice, the 
sacrifice of the past years, the great 
years, about 150 years old when our 
young men mounted the gallows, II 
what is required. They never wanted 
their names in the headlines of the 
newspapers, but their children and 
their grand-children remember the 
sacrifices made by those men, by 
thOse young men, by those heroes and 
heronines Of Chimur and Ashtl, by 
those eighteen men who were sentenc-
ed to death by Lord Wavell's Govern-
ment-those are the people who will 
!bring freedom to us and will keep 
US strong as a nation. 

Then, what about the leadership? 
Suggestions have been made that w. 
should change our leadership. How can 
that eVer be done? The Prime Mini,... 
ter Shri Jawaharlal Nehru has not 
only been a great leader in the free-
dom fight but he is going to be the 
greatest war leader of our country_ H., 
was not born a leader overnight. He 
has not been produced out of a hat. 
He has spent 14 years in jail, and he 
has lived a hard life with the woes, 
travails, worries and oppressions of a 
partitioned land, and he has held us 
aloft_ How dare theSe gentlemen sug-
gest that his leadership should be 
changed? Can it be suggested that we 
should change him? Is his integrity 
to be challen.ged? Can hi, ~ r  of 
sacrifice be challenged_ 

Then, they talk o! Rlignment; after 
being routed on the first point, they 
come to the point of alignmml Let 
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them turn to Europe. Europe has 
seen a sea of blOOd for centuries on 
account of their policy of alignment. 
All the pacts and treaties, the Anglo-
German pact, the Anglo-Japanese 
pact, the Nazi Pact the German-
Turko pact, the r~  pact and 
wbat not, every pact has brought 
Europe to the brink of destruction. 
Europe has not yet been free from 
the treaties of alignment. But we 
awe it to our great grandfathers of 
the Vedic period down to the tolerance 
of the Moghuls and all that long his-
tory out of which We forged a policy 
of non-alignment, and that came down 
from Mahatma Gandhi to 8hri Jawa-
haria! Nehru, and thus We have held 
ourselves aloft. 

But for the policy of non-alignment, 
the Russians would have been here, 
and the Americans would have been 
here and made India into a battle-
ground. Let US not forget about it. 
The policy of non-alignment has held 
up aloft for the last fifteen years. I 
wcmld not say more about this be-
cause I have to hutty up and get 
along with my other points. 

Then, what about the security forces? 
In 1958, I devoted an entire speech of 
mine for the Air Force of India, and 
on that day, I said that we had to 
build an Air Force bigger lIfl.d strong-
er than that of anyone of the seven 
neighbours arourd our neck, Afgha-
nistan, Iran, Pakistan, Burma, Ceylon, 
Indonesia and even China. China is 
reported to h 1'1'" the third largest air 
force in the world. But where are 
we? We are the sixth or the seventh. 
It is true th!lt the Prime Minister haa 
said that we should have a great base, 
a great industrial and agricultural 
base on which we can build up our 
country. And we sacrificed the Air 
Force far the sake of the industrial 
and agricultural base, rmd that is what 
is strangling us today. If China has 
the largest army In the world, we 
must have rm air force that will match 
with hers and fight with her to stop 
her from the process of the slaw 
destruct:!on of our motherland. 

There is one other point which baa 
escaped, the attention of everyone. 1 
had been to China. I am alarmed by 
the strength Of the discipline there. I 
am alarmed also at the indiscipline 
that We have here in our countl'J". I 
went to China with regret, ,but I came 
back without any regret. China is 
anned to the teeth. Young boys and 
girls walk the streets with swords in 
their anns like thie. 

16.;13 Ius. 
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And We cannot fight China unless they 
have a healthy respect for our armed 
strength. Do not make a mistake 
about it. Unless our defence forces 
are strong, unless We instil fear in the 
Chinese that they cannot tamper with 
us and that they cannot trifle with 
us, unless we instil fear L'l the Chinese 
that the military, aerial and naval 
strength of India is strong. I am 
afraid of OUr future, and I am afraid 
they might rule us here, but they shall 
only come here over our bones! We 
have to hand over our heritage to our 
grand-children safe and sound. 

The communists talk of internation-
alism; the communists believe, the 
Chinese communists believe in the in-
evitability of II third world war; ther 
are struck doWn with the paralysis of 
radicalism. They believe in the in-
evitability of a third world war, be-
cause even if half the world is des-
troyed, and even if 300 millions of 
Chinese will be destroyed, they shall 
still live safe and sound to have an-
other world with the balance of popu-
lation for themselves. They are fana-
tical. And when they have come 
down the slopes almost on our plains, 
we cannet have truck with the enemy. 

Who is having truck with the Chi-
nese now? Are some people going to 
hold their hanifs......,I shall not name 
them; they are well-known-like this 
and IRlY 'Come into my parlour?' They 
can come only on our dead bones rmd 
ashes and unless we are fired by such 
an inspiration, we cannot wrvin. 
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This is the danger that we are fac-
ing. About the Chinese, I would say 
this. Sixty thousand Chinese swim-
mers from the Chinese Army were 
asked to swim in polluted waters. 1 
am not quoting anything to you which 
is not a fact; I am quoting from what 
one of President Kennedy's advisers 
referred to in his book-Author Rus-
toy on China. Therefore, 1 am quotint: 
nothing which is not printed authori-
tatively. Sixty thousand swimmers of 
the Chinese Red Army were asked to 
swim in polluted waters which con-
tained anything from sugar to secre-
tion, and they came back with bad 
livers; and thus the attack on Formosa 
was off. Thereafter the Seventh Fleet 
was put up there, and the Seventh 
Fleet is knocking on the heads of the 
Chinese alongside Formosa. Because 
the Seventh Fleet is knocking on the 
heads of the Chinese, must they 
stretch their legs across Tibet and the 
Himalayas and harass us. They ha\'e 
put our friendship down to the dust. 
To use a Biblical phrase, We have 
thrown pearls at swine! Today We .. re 
in this pass. It is better to be deceiv-
ed in time than to be deceived later. 
Today We are concerned with nothing 
but the unfettered freedom of cur 
land. Our friendship with even Rus-
sia is hang'ng bv a slender golden 
thread. We do not forget past friends. 
We owe a debt to Russia for her veto 
on Kashmir and Goa at the UNO. But 
alI the ~  We would also like to 
test friends when we are in need, in 
desperate need. 

Mr. Speaker: The hon. Member 
must conclude now. 

Shrl .Joachim Alva: I want a f_ 
more minutes. 

Mr. 'Speaker: I shall not be able 
to give any more minutes. 

Shrl .Joachim Alva: I am coming to 
practical points. I have waited for 
five days withDl1t going DI1t for lunch. 

Mr. s,eaker: I am sorry. The hoD. 
Kember is p}ll(.ing me in an emIJen.s-
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sing position. All those Members who. 
are wishing to speak today have been 
sitting for five days. 

I might also take this opportunity to· 
say one other thing. In the US Con-
gress, it is the practice of a Member 
When he speaks to move this way and 
that and in the passage, both sidES. 
He has that free scope. Here we have 
to speak from our own seats. There-
fore, I wilI request him to speak from 
his seat. I remember once callL-tg 
Shri J aipal Singh to order on this very 
matter. 

Shri Jaipal Singh (Ranchi West): I 
hope you wilI call me again. 

Mr. Speaker: Yes. 

Shri Joachim Alva: What are the 
Chinese tactics ag3inst us? M30 has 
laid down: 'When the enemy advances, 
we retreat. When he escapes, we 
harass. When he retreats, we pursue. 
When h!i! is tired, we attack'. 

In the first great war, on behalf of 
the British, India sacrificed 985,000 
combatants and 472,000 non-comba-
tants. Can we not sacrifice more peo-
ple? Are we not ready to :10 thata? 

The second thing is that we must 
take ruthless measures to hold the 
price line. The price line must be the 
body line of our country. We cannot 
allow the rich to become richer at the 
end of the war when la·hourers are 
making their sacrifice by working all 
the three shifts and also on holidays. 

Our Intelligence services must be 
sharp, not so weak as to aIlow foreign-
ers to come with arms to Palam air-
port as recently occurred. Our pro-
paganda must be very strong in films, 
on the radio and in newspapers. Our 
propaganda is built on truth. It must 
be strong and virile and must beat 
back the enemy. We shall build not 
on lil!$ but on the great Une of truth. 

I have one more suggestion. It is 
time that our boys and girls in uni-
versities studied the ~ language. 
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There is no weapon which can pulve-
rise the enemy SO effectively as the 
knowledge of his language. I have 
done my best in regard to this point 
by submitting my representation to 
the highest authorities, but I have not 
yet succeeded. Our boys and girls in 
Universities must learn the Chinese 
language SO that we may confront he 
-Chinese, when the danger comes, with 
the fact that we know his language, 
which can be the most s ~  wea-

1Xln. 

My last point is ",bout South East 
Asia. The Chinese will cut across 
South East Asia 1:1<" " knife through 
our !belly. I have been there during 
-this year. I may tell you that those 
'COuntries from Calcutta to Canberra 
-are in a state of ala·m. They will not 
tell us so. The cat is desperately in 
-search of her prey. The chickens are 
afraid of the cat. But the hen of 
india should protect these little 
chickens. With Ceylon, Burma, Thai-
land. Indonesia, Laos, Viet Nam and 
Amrtralia, with all these countries we 
must have cultural relations and active 
friendship. During the last war, Bri-
wn sent emissa -leg to these countries 
on a similar missions. 

With these words. I sit down. But 
here is a great challenge to us. We 
bav" to build up our resistance. Un-
1es. every fami'y is ready to >acrifice 
(me male mpmher, d"liv"rance shall 
not be knocking at our door. 

C;"I,r; Braje'!hwar Pra .... " (Gnya): 

Mav I s'!ek your indulgence to spook 
"IIiWng? 

Mr. Ilpeaker: Yes. 

Shrl Brajesyar Prasad: T"e bene-
volf"l1t attitude of Russia and the 
speed and vo'ume of air! given to India 
by the United State. of America have 
radir"'Ally chan/!ed the ~ .. Of the 
stT'lIl1;l1;!e botween IndiA and China. Our 
obiertives are of a l'mited ",har>tcter. 
'W" do not want a toM! war. Hf"I1ce I 
SU"!!,p,t that the rood which the 
-chin ...... have 'bl,l1.t acra.s our ter-itory 
connl'Ming Tilbet wifh Sinkiang 
should be internationalised. 

Good comes out of evil. Since the 
dawn of Indian history, the people of 
India have never stood so united as 
they stand today. There would be a 
violent reaction if the status quo 18 

not changed rapidly. China has 
become a catalytic agent. 

India is On th'l! threshold of revolu-
tionary changes. We should never 
break off diplomatic relationship with 
China. China must bear the responsi-
'bility for breaking off dipJ.omatic rela-
tionship with India. Breaking off dip-
lomatic relationship connotes the out-
break of a full-f\.edged war. 

The Prime Minister should be em-
powered to decide when to negotiate 
lind On what conditions, if any. I 
thoroughly disagree with the view that 
there should not be any negotiatIOns 
with the c.JUnese till they have com-
pletely withdrawn from NEFA and 
Ladakh. It is childish to think that 
China willlbecome incapable of attack-
ing India once she withdraws from 
our territory. Today or tomorrow, 
India and China, whoever may win or 
105e. will have to come to some settle-
ment. Germany and France have 
become friends. Politics is the art of 
the possible. The interference of the 
m'3ssl!s in the sphere of fO!"eign policy 
will lead to disastrous consequences. 
Only the elite can understand the 
problems of foreign pol'cy. ~ Prime 
Minister is the ph'Iosopher-King. 
Whatever the views of individuals 
here and there, the people of India 
will solidly support the terms of settle-
ment which the Prime Minister may 
accept. 

Popular enthusiasm is both an asset 
a.nd a liability. Our foreign policy has 
been a resounding success. Todav prac-
tit-any the whole world stands behind 
India. No fo-eign policy can prevent 
another nation from resorting to 
aggression. It is due to the nuclear 
stalemate, and not to "nv s-pecia! merit 
In Russo-American foreign policies, 
that war ~ not hroken out between 
Russi"n Wr,s come to Tnitia. the ~
Rml"i"n MIG. rome to Initia. the con-
f\.ict between India and China will 
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come to an end. They are Rip Van 
Winkles, who say that we should join 
the American Ibloc. There are no two 
blocks noW. Russia and America 
belong to the same camp. Russia and 
America are not going to fight an 
opposite sides for any cause whatso-
ever. Wherever there has been any 
conflict between them. the result has 
been either a political settlement or 
the continuance of the stalemate. The 
conflict between them on the question 
of Iran led to the withdrawal of the 
Russian troops from that country. 
Russian bases in Cuba have been dis-
mantled. Austria was neutralised. The 
natus quo is being maintained in 
Germany. Korea and Viet Nam. The 
Sino-Indian conflict may lead either to 
a political settlement or to a stalemate. 
The task of statesmanship is to win 
over Russia to our side. 

Russia is not a friend of China. The 
friends ~ Russia are thOse who are 
the enemies of China. The conflict 
between Russia and China is of an 
elemental craracter. The long-tenn 
and the short-term goals of Russian 
foreign policy via-a-vis China are per_ 
fectly co-ordinated. Russia is a great-
er friend of America than of India or 
~ China. It is so because of Sino-
Indian. Sino-American and Sino-
Sovie1 differences. Russia is a greater 
friend of India than of China. Russia 
would be integrated with the Afro-
Asian land mass on a democratic basis 
if India and China come together. 

Shti Krishna Menon's resignation 
from the Cabinet is a great loss to the 
Government. He should be sent to 
Moscow •.••• 

Shrii Bari Vlslmu Kamath: For 
what? 

Shri Braj-shwar Prasad: If it is true. 
as I maintain it is. that Mr. Khrush-
chev and Mr. Kennedy either direct1y 
or indirectly are going to determine 
the boundary line between India and 
China. The late Lord Lothian and the 
late Sir Stafford Cripps exercised 
powerful influence over the Ameril'3n 
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and the Russian Governments respect-
ively during the time of the Second 
World War. 

I do not think t.'J.ere is any possibll-· 
ity of the bombardment of Delhi •... _ 

Shri Hari Vishnu Kamath: Why 
even mention it? 

Shri Brajeshwar Prasai. .  .  . and 
far 1ess of a prolonged war between 
India and China. The Chinese know 
that not only Peking. but other urban 
and rural areas of China as well 
would be subjected to the same treat-
ment to which Hiroshima and Naga-
aaki were subjected by the Uniti!<l 
States 01. America. The Chinese have 
to reckOn with the Seventh Fleet. 
Russia would remain neutral if such a 
thing comes to pass. Russia and 
America belong to the same camp. The 
certainty of the collapse of the present 
regime in Peking would prevent the· 
Red Mandarins from bombing DeIhl. 
A prolonged war between India and 
China would lead to the division nof 
only of India and China Ibut of the en-
tire Afro-Asian land mass into twD 
spheres of influence. Russian and· 
American, if both Russia and America 
become allies of either India or China. 
It will lead to the total destruction of 
the world if Russia and America join 

3 ~  side., If both India and 
China become weak. the result may as 
well be the integratiOn of all the Isla-
mic States into one political unit. 

Wax leads to dictatorship. and Will' 
between India and China will lead to 
the establishment of either rightist or 
leftist dictatorship in India. There is 
another possibility. A war between 
IndIa and China may lead to ~ 

establishment of a Sino-American en-
tente. Before Hiroshima and Naga-
saki were ruibjected to atomic bomb-
ardment. the prospect of a secret deaf 
between Russia and Nazi Germany 
Uged to haunt the imagination of the 
late President Roosevelt. If a war 
breaks out between India and China. 
and if in the course of t'te war, the 
Chinese poIiition Is weskened, there is 
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a possibility ot China climbing down 
to Ameri= terms. It this comes to 
pass, the war between India and 
Chiha will come to a close on r ~ 

favourable to China and Amenca. 
China is a buffer State between Russia 
and America, China is the greatest 
enemy of Russla. America would 
Rever like to liquidate China. 

Mr. Speaker: That should be enough 
I think. 

Shri Brajeshwar Prasad: One sen-
tence more. China could not have in-
vaded India it an Indo-Russian alli-
ance had rt>een tormed. Now the ~ 

have changed. 

Shri Jaipal Singh (Ranchi West): 
Of our brave jawans who have laid 
dawn their lives for the defence of the 
realm, of them ...... e can only say with 
the British poet of the 1914-18 era: 

They shall not grow old as we that 
are left grow old; 

Age shall not weary them, nor 
the years condemn; 

With the going down of the Sun 
and early in the morning, we 
...... ill remember them. 

My name is associated with two 
amendments, Nos. 15 and 16. Amend-
ment 15 relates to the question of un-
preparedness. I arn glad the Prime 
Minister, however guarded he may 
have been in his admission and con-
fession, accepts the ~  of our un-
preparedness. 

The second one is a substitute mo-
tion about our acknowledging and wel-
coming the moral and material support 
we h"ve been receiving and we shall 
continue to receive and we shall con-
tinue to need to prosecute what might 
be a long-drawn war. 

Before I go on to these two amend-
ments, may I pay my own tribute to 
the railwaymen who have been work-
ing right round the clock, some en-
gine drivers driving as many as 18 
to 20 hours, far in excess of what 
they are supposed to do, round the 
clock. Whether we like it or not, 
it is a total war. Let us not deceive 
with technical definitions. We shall 
have to think not like an ostrich; as 

Aggression by China 

we have done in the past. We have 
to be realistic. Now, here is a parti-
cular problem of movements. As the 
present moment, in that particular· 
line only about 14 trains run a day. 
How are you going to make this 14 
into 28 or some other thing? We shall 
have to think of a centralised traffic 
control system. This can be done. It 
is not an impossible suggestion. You 
cannot suddenly double the line, but 
a centralised traffic control would 
mean that we can double the present 
carrying capacity of that particular 
line. 

Similarly, we shall also have to think 
in other directions. After all, we '-1'e 
fighting a war. I would like our Prime 
Minister to shake himself up again 
and find whether all his colleagues are-
war-minded or not. Are they fit 
enough in this particular situation in 
which th'ey are placed, we are placed, 
are they geared up for the war efforts, 
'or are theY still very competent for 
peace time? I do not wish to make 
any reference to whatever changes he 
has made or he wants to make. Thi3 
is not time for an inquest. He has 
promised the country that a probe 
would ~  made in due course about the 
causes of the initial reverses. 

In his speech the other day I was 
shocked that he was accusing us of 
ignorance of facts. I would like to 
challenge him on this, ~ I have pro-
mised you that this is not the right 
forum for it. Some of us do happen· 
to know something, may not be a3 
much as he does, but certainly much 
more than most of his colleagues in the 
Cabinet. It is very unfortllT'ate Utat 
at a time when we should be dignified, 
when we should command the confid-
ence and co-operation of everybody, 
that type of harangulng comes from 
the lips of the Prime Minister of India. 
It is not good. I regret to have to say-
this, but it is very necessary, because, 
after all, the danger is the -arne for 
everyone of us. This is not the time· 
fCJT talking in political party terms. 

I hllve been am"",ed how various 
speakers have !been attacking certain 
parties. So much time baa been wast-
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.ed by most speakers pointing out that 
it is communist China that has attack-
.ed, and therefore we have to gl:ar our-
selves up to push them out. Does it 
matter whether China is communist or 
.. otherwise? A country has attacked us 
.a."ld challenged our integrity. Should 
1fe go and ru;k whether it is commw.ist 
or capitalist or anything else? Sup-
posing one of our n'eighbours who doE'S 
not happen to be a communist attacks 
us. will it be a different thing? I think 
it is a sheer waste of time to think of 
the colour of the country that has its 
ambitions on our territory. I am pre-
pared to accept the assurances given 
by various pOlitical parties, even the 
political parties that have been called 
·'suspects. They are on trial and it is 
'for them to show whether what they 
say they mean or they do not mean. 
· While I say this, I like to appeal, par-
"ticularly to the Communist Party of 
India to realise that this massive in-
· vasion in the northern eastern fron-
·tier has hit at one of our most im-
portant economies, that of tea. Tea 
· is perhaps the biggest foreign 
exchange earner. I would appeal to 
·this Party as well as to the other 
parties who are trade unionists that 
during this emergency at any rate. let 
· them not indulge in su'bversive ncti-
vity or something that will upset the 
1>roductior. because the more and more 
we produce tea. the mo!'e we have the 
wherewithal to get the sinews of war. 
I would like to pay mv tribute to the 
tJersonnel-the tea garden labOur-in 
those areas. F!'om my Own home area 
the,,. "'re as many as 20.25 iakhs of 
Ad;"asis, from the Jharkhand area. 
'Thov are there. mostly permanent set-
tl"r. They have shown tremendous 
equiooi"" in this critical. hour. Not only 
thes!' ordinarv coolies an'! others but 
the m.nag!'T1lent also. One shou'd 
have ~  that the panic which 
bo!!"n firet in r ~ district ~  

~ ' spread to the ot1-)"r areas also. No. 
. Th"." st',ck to their J)osieiO'1s. They 
wprp a<kpd:  whAt about bringing the 
wompnfolk e"lleciallv. Thev were 
wau 1 elaim to r ' ~ w  are 
mainly the British personnel. They 

said: no; We will stick to our posts. I 
think we should not forget 1.11St. 

Shri Manaen (Darjeeling): Old he 
say that there was panic in 
Darjeeling? 

Shri Jaipal Singh: Perhaps my Eng-
lish i.s not good enough. I do not say 
there was universal panic. Panic can 
be in pockets also. All the schools 
were evacuated I think m;,· Iriend 
who rep:·esents that district will ac-
cept this ~  What I am trying to 
say is this. What looked like Il begin-
nmg might have spread to other areas 
also. But it did not spread; it is a 
great credit. 

I do not wish to speak very long. We 
have made mistakes in the past. In 
1956, if I remember right, there was 
this programme for manufacturing 
automatic rifles in this country. I 
would like to know why it was stay-
ed. Are we going to fight with guns 
of the Boer war? Men may cherish 
different for this but they have to 
fight the same guns. Let us remem-
ber that. Let us not talk about how 
we are going to get equipment. So 
long as friends are there willing to 
help, so long '8s ·we are a nation united 
and determined, the war will be won. 
It may take a long time but it will be 
won. 

I do not know whether this is B 

fitting occasion for me to ask whether 
we are in any way forestalling aerial 
warfare. In the last war I was the 
chief warden of air raid precautions in 
the town of Ranchi. I am not saying 
that aerial warfare has come but I do 
think some th<lUght has to be given to 
it becausce in the light of the 
treachery that has been seen by us 
this thing can happen any day. Let 
us not be ~ that war has not 
been formally declared and therefore 
it will be just fighting with lathis, 
just face to face and nothing more. 
There is very much more I could 
say. But I want to tell the Prime 
Minister that as far as I am concern-
ed and the people who listen to me 
and whom in a humble way I claim 
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to represent-we are solidly behind 
any Government that may be on that 
side. Any Government, I say. This 
is not an occasion where we have got 
to be distributed. Personally, I 
would have preferred a national Gov-
ernment were engaged in this effort 
during this period so that party-
thinking could be banished and we 
would all have one united, firm re-
solve in our purpose. 

Shrj Balkrishna Wasnik. (Gondia) : 
Sir, I rise to support the Resolutions 
moved by the Prime Minister. There 
have been many great speeches by 
great men during the last five days 
and many great things have been 
talked in this House. There have been 
speeches in this House by thr patriots 
of this country questioning the sin-
cerity of some of the non-aligned 
friends of ours. President Nasser and 
other friends have ·been sincerely 
working to avoid the situation created 
lOy the Chinese attack on our land. But 
some Of the speeches that have been 
made in this House, I think, are not 
aimed at encouraging these friends. I 
am sorry to note that by such speeches 
our relations with these countrIes may 
deteriorate. There have also been 
speeches in this House by some of the 
great statesmen who )lave talked get-
ting foreign troops on our land to meet 
the Chinese aggression. I do not know 
whether they think 1bat our troops 
are not brave enough to meEt the 
aggression. We know that our Army 
is known for Its bravery and for its 
eourage and for its fighting capacity. 
It sUfficient arms are given to our 
Army we can surely fight back the 
Chinese and clear our territory of the 
intruders. But some great politicians 
here feel that pnless foreign troops are 
brought in our land t9 eject Ulis in-
vasion, we shall not be able to push 
lback the Chinese troons. Some of our 
friends have also criticised our policy 
at. non-alignment. The Prime Minister 
dechred during the last two days that 
USSR would not be going back 011 the 
mntract of supplving MlGs to India 
and of constructing a factory to build 
them in India. When we are involved 
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they are coming forward to fulfil these 
contracts. Is it not a triumph of our 
policy of non-aligrunent? What is iJ 
after all? There are two groups and 
at the time of such a crisis, both the 
groups are coming for our help. I do 
not know why some friends doubt the 
gestures of the Soviet Union. As a 
matter of fact, in the hour of illis cri-
sis, efforts should be made to llDproV'll 
the relations with our friendiy coun-
tries, whoever they may be. W1I 
should not speak in such a way that 
instead of improving our relations 
things go from b3d to worse. 

Some of our hon. friends have doubt-
ed the leadership of our great Prima 
Minister. Shri Ranga said that he i5 
all right for peace-time leadership but 
asked, "what a'bout war-time leader-
ship". I want to tel! him thal in ~ 
country, our Prime Minister is the 0011-
man around whom the whole countI7 
shall rally round. To question ~ 
leadership, to question his ability at 
this time of crisis is not proper. Some 
of the leaders of the various parties 
have tried to make most of their p?rty 
propaganda at the time of this crisis. 
They have been telling many things. 
They have criticised the Congress-
party; they have criticised the social-
ist pattern; they have criticised thR 
policy of non-alignment; tbey have 
also criticised many of our basic poli-
cies. One thing they have not been 
able to avoid is the criticism of our ex-
Defence Minister, Shri Krishna MenoD. 
They have all along tried, not only 
today but for the past few years, III 
stab him to his political death. But 
they have not 'been able to do so. We 
know the result of the last election. 
All the machinery that they have at 
their hands today and also the w~ 

papers were gearPd up at the time 01 
the election. Lakhs of rupeeg were 
spent, and  anv amount of propliganda 
that they could make was made. Every 
possible effort was made to make him 
extinct from the political arE'T!B. but-
at the time of the election. the peonle 
of India. the peoDle of his constitu-
encv. reposed faith in· him and .-eposed 
faith in the If'Qdership of the Conl1:res)! 
and in the leadership of thp. r'~ 
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what they could not do at the time of 
the last election. they have been able 
to do at this hour of crisis. When 
there is a crisis in the country, it is 
not proper that some people should 
try to make extinct somebody from the 
political field. This is not a fair game. 
t must say. 

The Prime Minister has declared that 
he will hold an enquiry into the de-
fence mistakes. I would rather re-
quest the Prime Minister not to lose 
time in investigating into these mat-
ters. Let the whole country know as 
to who are responsible for whatever 
failures, whatever lapses that have 
b.een committed in the matter of our 
defence. That will be a better thing. 
I. am not able to understand that if 
&lIch an enquiry is made at this time 
there might be some controversy this 
way or that way. We have to put an 
end to any kind of controversy and 
the best way to put an end to this 
kind of controversy is to hold an en-
quiry into the defence lapses or 
mistakes. 

With these words, I close. I am 
grateful to you for the opportunity 
you have given me. I support the 
resolutions. 

Shri C. K. Bhattacharya (Raiganj) 
t"'ose-

Mr. Speaker: Shri Gajraj Singh Rao. 
I will call Shri C. K. Bhattacharyya 
later. 

Shri Gajraj Singh RaG (Gurgaon): 
.r. Speaker, Sir, I am very thankful 
tOr the opportunity you have given me 
to speak on this occasion. Firstly, I 
should like to pay my homage to the 
martyrs and pay our gratitude in 
honour of those who are fighting this 
war in such highly adverse circum-
stances. It is our jawans who are 
fighting that we should think of now. 

It is very easy to criticise that this 
has not been done or that that has not 
;been done and by whom it has not 
been done, etc. These are not the 
things to be talked of at this juncture. 

At this juncture, what we have to talk 
about is this war, which is a war, 
declared or undeclared. It has been 
described as the Chinese expansionist 
war or an inter-communist war. We 
do say it is 8 Himalayan war. The 
Himalayas have been our defence since 
long, long ago, of revered mem:)ry. 
They have been our great defence in 
the north. The attempt of the Chinese 
in this war is to penetrate either in to 
NEFA or Kashmir or it could be on 
both sides. It is not only a war that 
has endangered us. At one stage, it 
was also called incursion; and then it 
was called expansionist war. Now, 
the Chinese deny the McMahon line. 
Nobody knows what the Chinese 
claimed line exactly is. We do not 
know the Chinese line or any line 
which they would show as that which 
is their line. 

Now, what would be the fate of 
posterity and of future India in case 
the Himalayas are allowed to be cross-
ed? What would be the cost of defellce 
if this line is broken? So, as prac-
tical men, the whole country must be 
behind the jawans. Ev'!ryone of us 
should not only become but show by 
our action that we are soldiers-we 
are 44 crores of soldiers-and that ..... e 
are ready to fight and give our fullest 
support to those who are fighting, and 
they must take heart that the whole 
nation is with them. We should not 
fight about one word there, that neg<>-
tiations should be from this date or 
from that date, that negotiations should 
be on the basis of such and such data, 
etc. That is not the thing to be talked 
about. The thing to be talked about 
is that the Chinese are to be turned 
out of our country. We have to fight 
the Chinese with all ollr force. 

Mahatma Gandhi, the greatest man 
of this age, also admitted at one time 
that a Himalayan blunder was made. 
In the Himalayas we may lrave ~ 

mitted blunders; we might have com-
mitted the blunder of being unprepar-
ed or on any other score. It can be 
so. But, can we not, a nation of 44 
crores, depend on our jawans who call 
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fight under adverse conditions so hero-
ically as they have been doinl(? 
Of course, if We do not depend upon 
ourselves as one united whole, we can 
fail them. Otherwise, they would not 
fail the nation. That can be a sure 
thing as has been evidenCed from their 
actions. 

I would only make a few sugges-
tions. Certainly, a most brutal, a most 
treacherous and most unfortunate part 
of this aspect has been that the nations 
Or groups whose cause we have been 
espousing, even to the detriment and 
even to the chagrin of some other 
nations, have all aligned against us 
or at least they are not sympathetic 
towards us. But in this hour, we must 
pay our gratitude to the United States 
of America, Britain, France and other 
nations who have come without any 
condition to help us at this crisis and 
we shaW. certainly bt> grateful to them. 

The only thing lacking is the sup-
ply of modern weapons. If proper 
modern weapons are supplied to our 
army, no question of our being driven 
back would arise. This is the time 
of crisis, and in a time of crisis, there 
shOUld be one voice from this nation, 
namely, without any condition, this 
condition Or that condition, we all of 
us should stand as one nation now. 

I have one or two other suggestions 
from the practical point of view. Our 
Home Guards, N.C.C. and other things 
should not be nominal as they are 
mowing t11at we have also got these 
forces. They should be real; there 
should be real training given to them 
and they should be real second guard 
so that our soldiers Who are in can-
tonments and other places in India 
should be ready for any emergency on 
the northern frontier. It should not 
happen that we have raised volunteers 
and we are not giving them proper 
training. 

I would 9I1bmit that to the remotest 
village, there is enthusiasm that we 
are Indians; we are going to fight for 
India and we are going to sacrifice our 
life for India. This House has also 
expressed unanimously its desire that 

Aggression by China 

we would fight for India and drive 
out the Chinese. It may be a difficult 
task, but we have taken it up. We 
should mobilise this huge human force 
of 44 crores and the friendly weapons 
which we get used scientifically and 
in a proper manner, so that the ener-
gies may not be wasted simply in 
speeches and public meetings. We 
should put OUr energies together and 
plan scientifically how we have to 
defend and how we have to help our 
soldiers and their families at home. 
We should see how this atmosphere 
has to be utilised for the best advant-
age of the nation. 

These suggestions may seem ordi-
nary things to be said, but we know 
the places from which actually the 
jawans come and are fighting. There 
are some false rumours and false pro-
paganda which dishearten them. If 
something real is done here, they will 
certainly get double or triple the 
strength. 

From our ilakas and constituencies, 
from allover India, our nldiers have 
gone in very large nur.1bers and are 
fighting in the NEFA and in Ladakh. 
I know most of them personally. They 
are very stout at heart. I would not 
cast any aspersion on Members, but 
the jawans are better patriots than we 
politicians, who only make speeches. 
If they are properly"he1ped and if the 
whole nation is behind them, certainly 
they are going to win against China. 

If the Chinese are to blame for ex-
pansionism, I would frankly admit 
that to some extent We are also to 
blame for our linguistic, suba and 
other smaller controversies encourag-
ed them. There are also fifth column-
ists who have been saying that the 
Indian nation, like other nations, 
WO!lld be divided, the army would 
fight amongst themselves and the 
Chinese could just enter India. But 
that has been ~s  by the voice 
heard here for the last five days and 
throughout the nation at large, in the 
field and on the roads. If anybody 
hear these voices, their belief, with 
which the Chinese invaded India, ha! 
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been falsified. I would say, ~ are 
not going to say anything against 
Russia or against anybody. We are 
thankful to them and to anybody who 
is coming to our help. We should be 
thankful to the jawans and keep up 
the spirit by unanimously passing the 
resolutions. It would have a great 
effect on the world. Our academic 
discussions would not be so useful as 
our passing a unanimous resolution. 
Everything is contained in that. 

Mr. Speaker: I had first proposed 
that I would ca:1 the Prime Minister 
tomorrow immediately after the Ques-
tion Hour. But now I would request 
him to speak at 4 o'clock or quarter 
to four. So, tomorrow also we will 
continue ·this-dis-cussion. But we have 
that non-official business. I propose 
that that might be taken up day after 
tomorrow. Tomorrow we will con-
tinue this. 

Some Hon. Members: Sir. 

Mr. Speake!': Shri Deshpande: 

Sbri Desbpande (Nasik): Mr. 
Speaker, Sir, ever since the achieve-
ment of independence, in the int.er-
national field we were working very 
hard for a better and happier world. 
We had placed before us certain high 
ideals. In the life of an individual or 
in the life of a nation. it often times 
happens that one who keeps high 
idea's before himself is required to 
face difficult situations. Opportunists 
may get easy time, but we should not 
regret oUr having to face these diffi-
culties. 

While We were trying for a better 
and happier world, a mistake was 
committed by us perhaps, that we al-
together forgot the world as it was. 
We have been stabbed in the back, but 
We should not be cowed down by the 
difficulties that we have to face. I 
have no doubt that with determina-
tion and hard work the nation will get 
out of it very soon. 

I haVe seen the awakerung and en-
thm<ia.'ml of thp mR"''''''' ,nr! of thl' 

people in general in our national 
movements in 1920, 1930 and 1942. 
think this time the atmosphere is 
much better than what it was during 
all thOSe periods. The nation today 
is determined to fight and no sacrifice 
is considered by any section to be 
too grea t to throw out the Chinese 
from our country. I have listened 
very patiently to the speeches deli-
vered in this House by hon. Members 
of the communist party. Till now the 
role of Indian communists in inter-
national affairs has been to do and 
die for the poliCies framed by others 
and never to question why. For the 
first time, some of them have taken to 
an independent line and they have 
asked the question why. But I would 
say to the hon. Members of the Com-
munist party that taking into con-
sideration the history of the Indian 
communist party, if the country would 
say that they would be judged by 
actions and not by words, I think they 
shall not blame the country. 

What has happened? The commun-
ists have passed a resolution, but many 
of them have differed from that reso-
lution. In Bombay leaflets contairung 
very objectionable matter were pub-
licly distributed by certain individuals. 
Some people, even after the massive 
invasion of our country, were walk-
ing through the streets. telling peo-
ple that our country was not invaded. 
What have the communists done about 
it? They have not passed a resolution; 
they have not said a word against 
them. How can the communists be 
taken seriously about the resolution 
that is said to have been adopted? 
They should consider the situation 
themselVes. 

Apart from the parties, Government 
cannot forget one thing. I do not be-
lieve that there are thousands and 
thousands of traitors in this country. 
The country has enough patriotism in 
it to meet the menace that we are 
facing. At the same time, we can-
not forget that there are individual. 
who are playing the role of fifth 
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columnists in this country. They are 
playing that role on borders and they 
were playing that role in a highly 
industrialised city, which is important 
centre for production, namely Bombay. 
The Government have to be wide 
awake about it and they must take 
prompt action. That is one thing. 

Then, Sir, I was pained to listen to 
the speech delivered by the Socialist 
Member, Mr. Bagri. The way in which 
he was talking against the personality 
of the Leader and his family was 
highly objectionable. He said, he was 
a patriot and he wanted to fight for 
democracy. I doubt whether he has 
any faith in the democracy. The way 
in which his party is working in the 
country and the way in which he des-
cribed some of OUr popular Minis-
tries-what he said was, they are Ali 
Baba and his party-I think, the des-
cription is very apt so far as his party 
is concerned. 

Shri Tyap: They are less than 
forty; it cannot apply to them. 

8hri De.hp:mde: They will make 
up very soon. 

So far as the Ministries in the pro-
vinces and at the Centre are concern-
ed, many responsible people have sug-
gested that during the war time, the 
number should be reduced. That is 
a reasonable suggestion that may be 
considered. But whatever Ministries 
popular Ministries, are functioning. 
They are doing so with the support of 
the people, they are not here against 
the wishes of the people. That is the 
only thing I wanted to say. 

Sir, though this time the atmosphere 
is much better than what we witness-
ed during the two world wars, still we 
cannot say that the country is totally 
free from unsocial elements who will 
not come forward to take undue ad-
vantage and feed themselves fat upon 
their ill-gotten gains during these hard 
times. I congratulate the Planning 
Minister for being very careful and 

Emergency and 
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for having taken some important 
steps to see that the prices of essen-
tial commodities will not rise. But 
that will not be enough. He will have 
to be very harsh and hard against un-
social activities of some of tre indi-
viduals that are likely to make head-
way as the war would go on. 

Sir, We have to prepare ourselves 
for a long-drawn fight. Many people 
have said certain things here. Some 
said, this will happen and that will 
happen. If the thing ends soon, it is 
better. But we should not try to meet 
the situation with the imagination that 
the matter would end soon. We must 
prepare ourselves for a lonli!-drawn 
fight. The atmosphere is very good. 
Intensive steps ought to be taken for 
military training on a wide scale 
throughout the country. Before com-
ing to this session of the House, when 
I left my constituency, r addressed a 
rally of college students and I found 
out that the determination of the 
youngmen was so wonderful that 
everybody was prepared to fight on 
the frontiers and they said to me, 
"China is a big nation, but we are not 
small and they should be told that our 
reserves are inexahaustive." 

Sir, with this determination, if we 
try to fight, I have no doubt that the 
final victory will be ours. 

Thallk you, Sir. 
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Shri MIUl&eD (Darjeeling): Mr. 
Speaker, Sir, I am very grateful to 
you for giving me this opportunity to 
participate in this debate. First of 
all, I support the Resolution moved 
by our Prime Minister wholeheart-
edly. 

Shri H. N. Mukerjee, lihe Leader 
of the Communist Party of India, 
said during the course of his speech 
on the 8th last: 

''Full scale war between two 
countries whiCh comprise more 
than a third of humanity is some-
thing which cannot even be con-
templated without a shudder to 
the deepest roots of our under-
standing. That is a kind of per-
spective which threatens to open. 
That is why our country's Gov-
ernment even now lays this stress 
on peace, peace with honour: 
never at the cost of honour." 

The thought of a full scale war, a 
total war, does not make us shudder. 
What makes us shudder Is the thought 
of slavery and of losing our freedom 
and our sovereignty. The hon. Mem-
ber, Shri Mukerjee and his Party 
should bear this in mind, and bear it 
clearly, that this country will not be 
threatened and cowed down by the 
Chinese military might. 

He has spoken about peace. The 
world knows that we love peace. No 
individual has contributed for the 
cause of peace and for the preserva-
tion of peace more than our beloved 
Prime Minister. I personally feel 
that one of the tragedies of the cen-
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tury has been that a prince of peace 
had to give a call to the nation to 
take up arms. But we know he has 
given the· call-not of the soldiers 
alone but of every single individual of 
this country not to plunder, not to 
conquer, not to expand the frontiers 
but to uphold and defend the sanctity 
of the motherland. 

Today the people of this countrY 
have rallied round Our Prime Minis-
ter and they have taken a vow to 
defend the motherland. Cease fire, 
whether Mr. Khrushchev wants it Dr 
any other power desires it, will not 
be possible unless the Chinese bri-
gands go back to the position that they 
had occupied before the 8th Septem-
ber. 440 million people of this coun-
try, of this ancient land, have given 
their verdict. The die is cast. The 
people of this country have told the 
Mao of China, "Move your marauding 
brigands to your position held before 
the 8th September or we shall fight 
to the bitter end." 

From this sacred forum I take the 
liberty to call the people of this coun-
try to stand solidly behind our Prime 
M'nister and take a vow not to cease, 
not to rest until the Chinese are thrown 
out of our frontiers or until all of 
them are destroyed to the last man 
and buried within our territory. Pious 
rumination that we have to deal with 
a treacherous and an unprincipled 
enemy is not going to help US one Way 
or the other. What is required is im-
agination and, a rocklike determina-
tion. Let us turn this battle against 
the Chinese attack into a crusade and 
we shall come out triumphant through 
this ordeal because we know we are 
On the side of righteousness. 

It may be a bitter pill to swallow 
~ the truth has got to be faced 

There is no denying the fact that this 
massive Chinese invasion did not take 
place overnight. This has been hap-
pening for the last five years. I am 
happy about the hon. Prime Minis-

ter's statement in Rajya Sabha that 
the allegation about OUr unprepared-
ness to meet the Chinese attack would 
be looked into. I am glad that he 
made that statement. I am not pre-
pared to accept that Our army intelli-
gence was sleeping all these five years. 
I have learnt from a knowledgeable 
source that our army reconmnssance 
parti..,. had reported about six months 
ago about heavy massing of troops on 
the other side of the NEFA border. 
Anyway, I would not like to pursue 
this matter in view of what the hon. 
Prime Miniser has said. He has said 
that it can be done at a more suitable 
time. So, we can wait until that 
suitable time comes. I only thank 
Go:i that We opened our eyes in time 
and the slumber was not too long. 

Our jawans fought in Ladakh and 
NEFA with antiquated weapons and 
gave /the Chinese whatever beating 
they could. With proper and sUffi-
cient arms and with preparedneg 
perhaps such a large number of 
jawans would not have been slaugh-
tered and the Chinese could not haVe 
made such advance into our territory. 
Let us not excuse ourselves by say-
ing that we did not expect this mas-
sive invasion. May I very respect-
fully ask: If we did not accept any 
invasion 'from the Chinese, what was 
it that we expected? To save this 
country from the present invasion 
and also from possible future inva-
sion' we have to fortify our frontiers. 
The Prime Minister said in the eotlrse 
of his speech that our jawans could 
not be rushed to ten thousand and 
fifteen thousand feet heig'/lts before 
giving them an opportunity for aceli-
matisation. I entirely agree with him. 
But if we had an army, a battalion, of 
mountain people alone, perhaps such 
a necessity for acclimatisation would 
not have arisen. I am even told that 
some responsible quarter had broach-· 
ed such a proposal some years· back. I 
propose therefore for the serious 
coltSideration of the Prime Minister 
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and also of the House that an army, 
a battalion be formed of mountain 
people such as the Nepalese, the 
Bhutias, the Lepchas of Darjeeling, the 
Garos, Khasis and Lushais and other 
mountain tribes of Assam and other 
mountain people of U.P., Punjab, 
Himachal Pradesh, and Kashmir. I 
am confident that if such a Himalayan 
anny is fanned and is armed with 
modem automatic weapons and train-
ed in mountain warfare, we can give 
a currect answer to the Chinese ag-
gressors at present and also in the 
future. 

will suggest, let us have a few 
divisions of Khampas in such an army. 
There are forty or fifty thousand 
Tibetan refugees in the country, and 
quite a large number of them are 
Khampas. I say, even if we cannot 
have the Khampas in the regular 
anny, let us arm a few thousand 
Khampas with modem automatic 
weapons for guerilla warfare against 
our common enemy. 

B"sides this, there are about thirty 
or forty thousand Gurkhas ex..ser-
vicemen in this country. Out of them 
over ten thousand are able-bodied and 
in fighting trim. Given the call, these 
people will come forward and lay 
down their lives for the defence of 
the frontier. 

Why only the Gurkha ex-service-
men? We all know that there are 
about three million Nepalese, three 
million Gurkhas in this country. They 
are citizens of this country. Given 
the call. they will come out in thou-
sands and lay down their lives for the 
defence of the country. I c()me from a 
very vital border area in north-east 
India. Perhaps I happen to be the 
only Nepali Member in this House, 
and I can speak from' personal ex-
perience that the Nepalese and people 
belonging to other c()mmun;ties liv-
ing in the district of Darjeeling have 
taken a vo .... that the north-east fron-
tier of India the north-east gatl:wl!Y 

or India, as the Prime Minister chose 
to call it when he was there will be 
defended with the last drop of their 
blood. 

Mr. Speaker: The hon. Member's 
time is up. 

Shri MaRaen: I beg to you, Sir, 
to graciously give me a few more 
minutes. 

Mr. Speaker: I will request him 
not to put me in an awkward posi-
tion. 

Shri M::.na.en: Sir, I have not 
touched certain important points 
about the border area. . 

Mr. Speaker: Very well. Let him 
not lose time. 

Shrt ManaeD: 1 will cut my ob-
servations sh()rt. 

What actually worries me is the 
activities of the C()mmunist Party in 
Darjeelih";. The leaders of the Com-
munist Party-this is a very im-
portant point and I am glad that 
Shrimati Renuka Ray also took up 
the question and Shri Tyagi also 
mentioned it-the Communist Party 
leaders have been going into 
the tea gardens and remote villages 
and telling the innocent people to buy 
what they call the party ticket, saying 
"If you d() this, when the Communist 
soldiers will come they will spare you 
an" they ,vill give y()U food and cloth-
ing". Sir, wherever they have their 
following they have been going and 
telling the people to prepare to wel-
come the Chinese c()mrades, (Some 
Hon. Members: Shame) because they 
sav the Chinese are invincible. The 
~ s  Members from Bengal are 
not present here. If they are pre-
pllred to deny this. I invite them, let 
one or two of them join me and come 
along with me and go into these areas 
and tell the people that communist 
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China is an aggressor and that we 
have got to push them out 

I have quite a number of. instances. 
I can mention one in the Dooars in 
Jalpaiguri, even after October 20th. 
In the Dooars the Communist Party 
organised a primary-school teachers' 
strike. And when one teachers want-
ed to move a ruoJution condemning 
thP Chinese aggression this mover of 
~ resolution was ~  only nearly 
thrown out along with the resolution 
bu t be had to take to his heels; other-
wise he would have been given a 
thorough beating. 

Sir, my time is up. I only wish to 
say this. Our jawans have shed their 
blood in our northern frontier, and I 
am sure, Sir, this blood has baptised 
our nation and that this baptism of 
fire and blood will bring forth a new 
nation and that out of the scrifices of 
our jawans will be born a unity, a 
sense of brotherhood which will help 
us to push out the Chinese. 

One word about our Jawans. If I 
do not do that I wil! be guilty of. the 
biggest crime. Let me pay my tri-
bute to the jawans who have laid 
down their lives in the cold moun-
tain. of Ladakh and in NEFA. Thou-
sands have died, many young hus-
bands and young fathers. Many 
wives have become widows and many 
children have become orphans in or-
der that many more wives can have 
vermilion sparks on their brow and 
many more children can play fondly 
at the feet of their fathers. 

Lastly, I join those who have ex-
pressed gratitude to thOSe countries 
who have stOOd by us in the hour of 
need. Really the people of this coun-
try will not forget the timely aid 
given to us by U.S.A. and U.K. 

Lastly I must say .... 

Mr. Speaker: Shri C. K. Bhattac-
haryya. 

Emergency and 

Aggression bll China 

8hri C. K. Bhattacharyya (Ra}-

ganj): Mr. Deputy-Speaker, Sir .... 
(Laughter). I am sOrry, Mr. Speaker, 
Sir .... 

Mr. Speaker: Doesn't matter. That 
does not make any difference. He 
might not lose time. 

Shri Tyagi: He is deputy leader. 

Shri C. K. Bhattacharyya: As I 
look upon the border situation created 
by the Chinese invasion, the whole 
thing appears to me as an integrated 
picture: beginning from Pakistan in 
the west, passing along the borders 
of China by Nepal to Nagaland, the 
entire border appears in a disturbed 
condition. Pakistan is openly hostile, 
China is aggressive, Nepal is sullen 
and Nagaland is uncertain. When we 
deal with this position we must keep 
the picture in mind as it is. Only on 
November 8 the Foreign Minister 
of Pakistan has announced in the press 
that Pakistan will not allow the pas-
sage of arms help to India through 
her territory. When Pakistan' secur-
ed armaments worth about Rs. 1500 
crores from Washington, we remained 
a s ~ spectator. As a return for 
that they are doing this thing now in 
our hour of crisis. And they got it by 
bluff, and we are requiring it in a 
case of dire necessity. Even then 
Pakistan is trying to prevail upon the 
Government of U.S.A. not to allow 
this arms help to us, and a Defence 
Department spokesman in Washing-
ton had to come out with a statement 
assuring Pakistan that in spite of the 
arms help that has been given to 
India, the forces of Pakistan are still 
bettpr ~  and so the balance 
lies in favour of Pakistan. With this 
position Pakistan is still maintaining 
a very hostile attitude towards us. 

18.18 hrs. 

[MR. DEPuTY-SPEAKER in the eh.air] 

Kin!!: Mahendra has announced in 
the press that N epa! is like a calf 
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standing between two fighting bulls, 
so he will maintain a policy of non-
alignment. 

We find from reports in the papers 
that China is trying to push through 
Walong into the the L!>hit Valley in 
order to secure contact with the hos-
tile Na&as. 

This is the picture of the entire bor· 
der. India seems to be surrounded 
by a ring of fire. 

In this discussion many Members 
have dealt with the responsibilities of 
Defence and External Affairs. I shall 
speak about the Home Ministry's res-
ponsibility. I am glad that the Home 
Minister visited Tezpur and had, I 
hope, a first-hand experience of the 
situation in Assam. My friend Shri 
P. C. Barua yesterday in his speech 
referred to a particular incident in 
Assam. Pakistani infiltration into 
Assam on a mass scale has been agitat-
ing the public mind for long, and 
now, to add to that, comes the 
Chinese invasion. With the PakIS-
tani infiltration on the one hand and 
ChineSe invasion on the other, Assam 
finds itself sandwitched between two 
hostile camps. Mr. Borooah referred 
to an incident to which I feel I 
should also refer. 

A Chinese spy was rr ~  taking 
photographs of the new Brahmaputra 
bridge from different ~  That 
spy was allowed to go out on bail, 
and the very day he was ailowed to 
go OUt on bail he disappea,·ed. And 
up till now the man has remoined un-
traced, and as far as my information 
goes no action has been taken against 
the bailor also. This is a VEry bad 
state of affairs in Assam. May I sug-
gest to the Home Minister that he 
should look to the administration of 
the State now at least in the interests 
of India's safety. If he cannot look 
to the entire administration, let him, 
through the Governor of Assam, 
assume the administration of at least 
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the Home Department of Assam. Let 
the Governor of Assam ass LIme the 
administration Of only ~ Home' 
Department, at least so long as the 
emergency lasts, on behalf of the' 
Centre. That is my suggestion to the 
Home Minister. 

Then, I should go to the Iniormation' 
and Broadcasting Ministry. Reference 
has also been made to thAt Ministry. 
The All India Radio should be utilised' 
to inspire and energise the people for' 
putting up their entire :'!n"rgy for 
meeting the aggressor. Cou io:! I sug-
gest to them that they might r ~ 

cast day to day the immortal lines of 
Vande Mataram which inspired us in 
the fight for freedom: 

~~~~~  

~ ~  

~~ ~  

~~ '~  

~~~  

Let these inspiring lines be broadcast 
by the All India Radio day to day 
throughout the length and breadth of 
India. People will find themselves 
thoroughly inspired to n::eet the 
aggressor. Also, along with that, they 
should broadcast messages Irom Vive-
kananda, Tilak, Gandhiji, Tagore and, 
Netaji appealing to the nation to make 
their supreme sacrifice in t]-, e inter-
ests of freedom. That they did in 
the past. This should be repea;"d 
now. 

I would bring in this connection the 
Ministry of Transport also. In the 
war situation which faces Us now, the 
only route of supply from C"::alcutta 
to Assam lies throuh Nationa' High-
way No. 34. It would be a surprising 
information, this only arterial way 
from Calcutta to Assam remains 
incomplete and un-usable because 20 
miles of the road could not be cover-
ed for want of 8 culverts. I appealed 
to the Ministry again and again. 
In fact, years back, I warned them 
that suddenly a critical situatiOll: 
would arise and they would find 
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themselves in difficulty. For cons-
truction of 8 culverts, the Minister 
said that l1e could not find money. The 
Planners did not give him money. The 
planners may find money to meet Rs. 
47 lakhs to be paid for demurrage in 
Rourkela. They cannot find a few 
lakhs to complete the only arterial 
route from Calcutta to Assam, the only 
means  of supply. When the military 
trucks have to pass through the nor-
thern part of Bengal, r know the 
area. they have to pass a long round-
about route because this national 
~ w  has not been completed. 

Shri Tyagi: Are 
or what? 

they big bridges 

• 
Shri C. K. Bhattacbaryya: Culverts; 
no, bridges. There is a bridge also, 
a comparatively small bridge over the 
Mahananda That bridge has been 
sanctioned. but that has not been con-
structed. Anyone going there would 
see big military trudks standing in 
line to be carried over to the other 
side by country boats. Is it in this 
way that this war is going to be car-
ried on? This bridge could have 
been constructed a year ago. Any 
one might go and see military trucks 
standing along the banks of Maha-
nand&, one after another, country 
boats coming and taking them over 
·to the other side. The Chinese have 
come over the Himalayan border to 
invade us. Our constfuction of roads 
remains incomplete within our own 
terri tory and trucks have to be car-
ried over country boats. That is not 
the position in which we may fight 
-this war. They should see to it that 
the highway is completed. 

Shri Tyagi: I hope the hon. Minis-
ter will make a note of it. 

Shri C. K. Bhattacharyya: The need 
of the hour. as I have said, is crea-
tion of a feeling of urgency among the 
people. When I speak about people, 
I include officialdom. I lay particu-
lar stress on officialdom because un-
less the officials are energised and 
feel the urgency of the situation, these 
-things will not be carried on. Also 

some arrangement should be made 
with the press so that the press may 
be guided in pUblishing proper news 
about the situation. 

My communist friends have stated. 
certain things. I do not want to com-
ment upon them. As a newspaper 
man, I scrutinise. the newspapers. I 
am quoting from their party organ, I 
would ask them to feel for themselves 
what it means. On the 20th of 0cto-
ber, the invasion by China took place. 
On the 21st of October, the Commu-
nist organ in Calcutta gives out the 
whole news under this heading. 

"Fierce fighting in both parts of 
India-China border." Is that the 
heading when India has been 
mvaded by China? I would ask 
my friends who are not here to think 
about this. On the 22nd, again the 
same heading was there:, 'E1ighting 
continues unabated on both sides of 
the India-China border'. On the 
23rd also the same heading was there. 
There is' no mention in the heading 
that India has been invaded by 
China. On the 24th, the Chinese sol-
diers advanced over the McMahon 
line, and there was no knowing where 
they would go and what they would 
do. Contrast with this their attitude 
towards the American blockade of 
Cuba. When that blOdkade took 
place, big headlines were there 
'American aggressors on Cuba must 
'be resisted', This was the headline 
for Cuba and that was the headline 
for the aggression by China. Does it 
require any comment? Could not 
that sympathy shown for Cuba be 
shown to India at least to a hun-
dredth part? 

On the 22nd, the broadcast took 
place by our Prime Minister appeal-
ing to the people to resist the inva-
sion, On the 23rd and the 24th there 
was no editorial. On the 25th, the 
editorial came. Anyone readinl! the 



.1391 ResoLutions re: KARTIKA 22, 1884 (SAKA) Proclamation of 13~ 

J:merge!lC1l and 
Aggression 61/ ChiT14 

editorial will feel that the Prime 
Minister was only appealing to the 
nation to stop the activities of the 
blackmarketeers, profiteers and hoar-
ilers, and there is no mention that 
,China had invaded or attacked India. 

Then, I would say a word about 
the 8th September line. About the 
resolution itself, I would say this. 
The keynote of the resolution lies in 
the last line, namely: 

...... this House affirms the firm 
resolve of the Indian people to 
drive out the aggressor from the 
sacred soil of India. ". 

I repeat it, and I would submit that 
our stand should be this. Let us not 
'stop at the September 8th line. The 
resolution sayS that we must throw 
out the aggressor out of the sacred 
soil of India. Let us keep true to the 
resolution. The problem of India has 
been the problem of receding fron-
tiers, and the latest recession took 
place in 1947, when our western 
frontier receded from the banks of 
the Indus to the banks of the Sutlej 
and the easter,n frontier receded from 
Chitta gong to somewhere near about 
Calcutta. We have seen that before 
our very eyes. Let us not see another 
recession from the north to complete 
the misfortune that we suffered in 
1947. 

In conclusion, may I remind thi, 
House of the words of the late Pandit 
Motilal Nehru of revered . memory, 
uttered in this very hall on a similar 
<Jccasion, when he was appealing to 
the nation to make a final effort to 
throw out foreign domination? His 
apneal concluded with these words: 
'Fight on, fight out, fight dead, fight 
to the finish', I place the-same ap-
peal before the Prime Minister. 
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Shrimati Jyotsna Chanda (Cachar): 
Mr. Deputy Speaker, Sir. while I rise 
to ~ r  the two motions moved by 
the hon. Prime Minister in this 
House, I convey my homage to the 
jawans who have laid their lives at the 
altar of the country. I take pride to 
admit that the high morale of the 
people of Assam is still maintained 
though the Chinese have transgressed 
our land. At the same time, I express 
my regret that due to lapses on the 
part of the Defence Ministry our 
jawans had' to lay down their lives 
being unprepared without having ade-

~ arms and ammunitions. Being 
a mother, I feel that we have done a 
great crime to those jawans. Sir. it 
raises some questions as to how could 
we be unprepared. Though we know 
that for the last five years the Chinese 
were constructing roads, making 
check-posts on our border, we were 
sleeping. This reminds me of a story 
of my childhood-that 'sleeping 
beauty' the princess was sleeping for 
hundred years and when the prince 
came with a garland to wed her, she 
was awakened. This has come to us 
as true. We were in a long slumber 
and we have been awakened when 
the Chinese have come to . invade 
India with arms and ammunitions. 

Sir, I do not want to go into details 
about which a lot has been said by 
many hon. Members. But I would 
like to make a few suggestions for 
consideration of Government because 
I come from Assam which is a stra-
tegic State. First of all, I must say, 
the NEFA Administration has its head-
quarter in Shillong and we cannot 
expect them to administer the NEFA 
area efficiently by having their head-
quarters in Shillong. So, I request the 
Government to consider this question 
also. Secondly, I would like to draw 
the attention of the Governmm1 10 
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the news appeared in the papers day 
before ye;lerday that the Chinese 
were dropping pamphlets in the NEFA 
area confusing our people. I would 
request the Government to distribute 
pamphlets written in local languages 
showing the maps where the Chinese 
incursions have been 'made counter-
acting the Chinese propaganda. 1 
think it will strengthen the morale of 
the people. I also suggest that edu-
cated men of NEFA area be given 
immediate employment in Defence 
Services and also the youngmen may 

. be given military training for, I 
think, they are acclimatise. to the 
high altitude. 

Sir, much has been said about black-
marketing, hoarding and profiteering. 
I think Government should rise to the 
occasion to keep the price level to a 
standard so that the people not only 
of Assam but of the whole of India 
would have more confidence in the 
Government. 

I would like to draw the attention 
uf the Government to the question of 
road communication to Assam. My 
colleague Shri Bhattacharyya h811 
already mentioned about the need for 
having proper road communication 
from Calcutta to Assam, and therefore 
I do not want to deal with it elabo-
rately. I also want to draw the atten-
tion of the Ministry of Railways to 
one thing that is the broad gauge line 
has been extended up to Siliguri. So 
far as I know, up to Alipur Duar the' 
area has been surveyed. I hope they 
will think over it and extend it up to 
Pandu or Amingaon. 

I express my thanks to the foreign 
countries who have come forward to 
our aid with arms and ammunitions. 
But I note from yesterday's papers 
.. that--I do not know how far it is 
true--our Government has not placed 
yet the requisition for arms and am-
munitions. If that is true, the Gov-
ernment should consider expediting 
it because it is high time that we 
should place the requisition for our 
requirements. 

Emerge1lCY and 
Aggression by China 

Some of our colleagues have said 
that we believe in the policy of non-
alignment and, therefore, tlley have 
expressed the view that we can not 
allow foreigners or foreign soldiers to 
come to our land and fight for us. I 
do not find anything wrong nor do I 
think that we will deviate from the 
policy of non-alignment if we allow 
those foreign soliders to come and 
fight for us. It will be on payment 
basis, and if it is so I do not think 
we will owe any allegiance to any of 
those countries by doing that. I 
would request the Government to 
think over this matter, whether some 
experts or experienced people could be 
brought from foreign countries to train 
our countrymen in guerilla war so that 
they may be able to fight on our 
borders. 

I do not :lind any reason for throw-
ing mud on other parties at this time 
of crises. Our country will consid2r 
or judge the parties who are showiPII 
their allegiance or non-allegiance to 
our country by their actions. 

About the pOlicy of non-alignment, 
I feel that although we follow the 
policy of non-alignment it implies that 
one country should be self-sufficient 
in military equipmmts. But what do 
we find in reality during the last few 
years of our independence? At the 
same time, India is industrially un-
developed. We cannot expect her to be 
well equipped by producing adequate 
arms and ammunitions. All these 
years the ordnance factories produced 
consumer goods. From the audit 
reports it has been revealed that 
colossal wastage has resulted out of 
these things at the cost of defence. 

I have nothing more to say. Again. 
I pay my homage to the departed 
souls. At the same time, I say from 
the side of the womenfolk 'of India 
that India's tradition is such that the 
womenfolk of India never lagged be-
Ihind in their duty and responsibility. 
So, I assure that Our women of this 
day stand by our sons, husbands, 
brothers and fathers at our national 
crisis. 
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Shri KamalDayan Bajaj (Wardha): 
Mr. Deputy-Speaker, Sir, I pay my 
tribute to the jawans and my homage 
to the martyrs for their chivalry, 
beroism and sacrifice which were of a 
measure that any nation or people 
could be proud of. In this emergency 
and crisi" the response of the entire 
people in the country has been magni-
ficent. It has given a SOrt of a lesson 
to many people in Delhi. As a matter 
of fact, before I came to Delhi the 
enthusiasm to fight the aggression was 
more in places outside Delhi than it 
Was apparent here. I am not surprised 
at it because in a democracy the 
administration takes a longer time to 
gear up for the war administration. 
That we are coming upto it reassures 
us and for that reason we are very 
crateful. 

We have fought for the freedom of 
our country successfully with the 
capitalist imperialism. Now we have 
to fight to eliminate the ruthless Com-
munist aggression and dictatorship not 
only for the sake of our country but 
for the sake of the entire humanity. 
In the modem cootext, with improved 
weapons of destruction and the fast 
communications, no country's ~ 

dence can remain in isolation. So, if 
ally country is attacked, it is an attack 
on all the freedom-loving people all 
over the world. For that reason if such 
a menace is there anywhere in the 
world, the freedom-loving nations all 
over the world have to unite to fight 
.. "IlCh an aggression Or a menace and 
eradicate it fer all times for the sake 
of humanity. 

As far as military aid is concemed, 
with our policy of non-alignment I 
am entirely in agreement. I do not 
think in this emergency our nation is 
called upon to change our policy or 
principles. There might have been in 
the execution of that pOlicy some 
omission or commission, but this is 
not the time to consider that. No 
nation, specially the democratic 
nations, has attached any strings or 
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condition before it has so magnani-
mously, given us whatever military 
aid we have asked for so far. 

It has been suggested by some of the 
hon. Members of the Communist Party 
that we should not accept military aid 
from the democratic countries. They 
imply thereby that We should accept 
military aid only from the Communist 
countries. I would only say this to 
argue with them that if a woman is 
being attacked and her honour is at 
stake, should she  say that only her 
husband or brother or son should save 
her and no one else. When our honour 
is at stake, from whichever source and 
from whatever country military aid 
is coming, it is quite honourable, per-
fectly dignified and absolutely moral 
to take such an aid not only to defend 
the honour of our people and of GUJ' 
country but also in the interest Gf 
justiCe and fairplay for the entire 
humanity. 

Shri Tyagi (Dehra Dun): Govern-
ment has accepted this policy and they 
are acting up to it. 

Shri Kamalnayan Bajaj: am 
answering the cOmniunist people, not 
you, my friend. 

It has also been argued by our com-
munist friends that international com-
munism is different from the Chinese 
communism. It has been said that 
international communism stands for 
justice and peace. If it is true--we 
are not very much convinced about 
this-but if it is true, then certainly 
the international communist countries, 
whatever they are, will, I hope, bring 
their moral force and physical effort 
to see that the Chinese aggression is 
vacated. The Chinese may not agree. 
If the Chinese do not agree, at least 
openly these countries shOUld declare 
that they are not with China but that 
they will assist India. If they come 
out with that kind of declaration 
their bona fides will be justified be-
fore the freedom-loving people of the 
world. 
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The Communist Party of India has 
been telling SO far that they dO not 
agree that China has committed 
aggression. It has now passed a 
resolution. But what have they done 
with regard to those communists who 
have not agreed with that resolution 
and who say that no communist 
country can ever commit aggression 
anywhere? Their loyalty to the coun-
try is that of Caesar's wife who can 
commit no sins. And we do not have 
faLh in them. For that reason I am 
very happy that the Maharashtra 
Government has come out and 
arrested the confirmed traitors in our 
country. I am very sorry to say that. 
because many of them are my friends 
also We studied together and fought 
for . freedom together. But tod'ay 
when they are traitors to my coun-
try, with grief and agony in .my heart 
I have to express my happmess and 
joy that these people have been 
arrested by the Maharashtra Govern-
ment. At sQ!Ile other places also 
they have been arres ted. Even if 
their loyalty is suspected they should 
be put under arrest and Government 
should keep a close watch on such 
people. Otherwise we may be invit-
ing trouble for us. We must not be 
deceived by their lip service. 

We are also grateful for the military 
aid that is coming to Us from those 
countries, from wherever it is coming. 
We should not only take weapons ot 
all kinds, right from aeroplanes to the 
weapons which are required for the 
infantry-I need not go Into those 
details-but we should also take the 
technical know-how as to how to fight 
the war, if it is necessary. And we 
would like to assure those who are 
giving military aid that it will not be 
used far any aggression anywhere; it 
w:ill be used only to retain our free-
dom. Not only that. Those weapons 
and the aid which .will be coming to 
us will be equally matched by cur 
blood and our toil-the tears I would 
like to reserve until after the success-
ful end of the war. 

During the last Great War even 
great countries like Russia-my com-
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munist friends forget this--had to take 
American aid under Lend-Lease. There 
were no strings attached to that mili-
tary aid at that time. Accordilng to the 
conditions of the Lend-Lease, after 
the end of the war, whatever the 
miIitHY aid they had got they should 
have returned acco;·ding to those con-
ditions. But Russia somehow found 
some pre:ext or the o:her, and most 
of it was not returned even after the 
war, which I dO not regard as honor-
able for any nation. 

The people's enthusiasm has reas-
sured us and has given us great con-
fidence. But unles some programme· 
is given to them it would not be their 
fault if the enthusiasm of the people 
withers away. For this purpose there 
should be a code of conduct, something 
like "Do's and Don'ts", SO that the 
people, from the child right up to the 
old man, can do something daily to 
participate effectively in our war 
effort. 

I would suggest a few things in this'. 
direction. With regard to imported 
goods which are luxury items or 
otherwise superficial, eXcept medicines, 
the people shOUld be asked to consume· 
the least that is necessary. Even the 
industrialists should be asked to con-. 
SWUe the least quantity of imported 
goods, and whatever they can have 
indigenous alternatives they should 
avoid getting the foreign goods and 
thus save foreign exchange. We can 
very well do away with things like 
dairy products, honey, fruits, vege-
tables, paper, paper boards, oilseeds, 
oil nuts oil kernels glassware, barring 
certain 'things w ~  are used mainly 
for industrial pUrposes, just like 
cashew nuts which we import and 
af:er processing we reexport and get 
more value. In fact, even in these, we 
will save about Rs. 25 crores. I have 
roughly calculated the figure. Similar 
ly, there are many articles like te.a. 
tobacco, black pepper, vegetable OIl, 
cotton textiles and many articles like 
that. If we ask our people to con-
sume them less so that our exports 
can increase, we can eam more foreign 
exchange. While taking tea, the child 
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[Shri Kamalnayan Bajaj] 
will tell the mother or father, please 
don't take tea, we have to save tea to 
export it. Thus moral will be built 
up in the entire nation There could 
be many other t1iings .. Such things 
should be done. 

Regarding food, we are consuming 
.about 33 million tons of rice in the. 
COuntTY and about 17 or 18 millioD 
tons of wheat. We are importing not 
more than 5 per cent. of the foodstufl'. 
I am not against importing foodstuffs. 
Even if we import, we should keep it 
in storage for bad times. Until then, 
we should tell our people that even if 
they lose two days meals in a month,-
without wheat and rice; they may take 
other grains-even then, this deficit 
could be amply met. We should not 
deoend upon any imports of food 
from outside so long as this emergency 
remains. All the ships which go to 
bring food can bring weapons and 
other nec.essary articles which are 
required by us. 

I would also make a request to the 
industrialists whoever they are and 
the chief executives who organise and 
administer. The talent is there. Many 
ehiet executives ill top industries are 
getting about Rs. 50,000 Or a lakh and 
more annually. The Government will 
not be able to pay. Some of them 
would be able to sacrifice. Otherwise 
the industry can pay the difference 
and so on. But, their services should 
be utilised at a time at our el"'lergency. 

I would also make a request regard-
ing our prisoners. We should not 
forget them. It there is rej oicing in 
the nation, we release them. Similarly, 
when there is war and the country is 
in peril We should not forget them. 
They may have committed crimes be-
cause at lust, becaUSe at animosity, 
becaUse at power, because at greed-
we should not deprive them of the 
right to fight for the nation, when the 
nation is in danger. You can make 
&orne discrimination as far as treason 
and same other acts. But, at least 
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those who have served half of their 
sentences, and thOse whose release is 
less than 5 years should be released 
and should be used for war effort 
wherever that is possible. 

The owners of trucks, cars, motors 
and many other things, motor cycles 
and things like that, which are there 
in the country, should be told that 
whenever we like, we would requisi-
tion them. They should be asked to 
keep them in tip-top condition SO that 
when the Government takes them or 
the military takes them, they need not 
go in to the repairs or main tenance of 
them. These people should be given 
priOrity to take instead of the truck 
Or jeep, some civil car or scooter or 
some other vehicles which are not 
used for military purposes. 

I would also request that military 
training should be imparted in colle-
ges and also in industry. It is not ne-
cessary that the Government should 
spend. anything on it. Only such re-
tired military people who are past 
the age of any field service should be 
given to us so that we can give the 
uniform which is required, even buy 
weapons and give training to the wor-
kers who are suitable. If need arises, 
they can go and fight. They can be con-
versant with the use of weapons and 
at the same time, it will enhance the 
morale in the country. 

Finally, I would say only one thing, 
and then I shall conclude. We have 
seen almost a massacre. I am not sorry 
fOr it. To retain our freedom, even if 
half C'f our population is wiped out 
honourably and in the proper way, we 
must bear that, but we have no right 
to take liberty with the lives of our 
jawans until and unless we are equal-
ly nlthless and disciplined with our-
selves, also with the pe:llple and with 
those who are in power or in com-
mand, and once we do that, the morale 
of the jawans as well as the country's 
confidence will go up tremendously, 
and these are ·the things which count 
very much. 
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[MR. SPEAKER in the Chair] 

~ <niT <f.i ' ' ~ 'liT '!G"IT 
iA"f ~ ~ ;ft;ft ~ r 'l; mlf.t 
>i!"ii!T'IT ' ~ m-.: wf.r ~ 'liT ~ .iT 
~ ~ ~ I ~ 'lTC1 if \T"'f.r 
;;jTq;f it 'fi"lfr +iT u ..... v, ~ 'liT "fll"" 
~ ,,"""AT ~ I '3<r '!iT \T"'f.r om: +fT ~ 
~  I 

Mr. Speaker: Shri Mahlda. He is 
the only Member perhaps who 
remains out of that list which was 
prepared day before yesterday. Is 
the:e any other Member whom I 
may have promised? 

~ ' 1 ' ' ' ~ ~ ~ 

~  "4' if ~ ~ ~ "fllf ~ 
'IT 

~~ ~~~~

;ftlr ~ ~  <it '3'f i!i't "4' GIR it 
~ oi;rr I Now they should be very 
short. ~ Only suggestions . should be-
given. Otherwise, everything has been 
said. Now only association is re-
quired. 

Shri Narendra Singh Mahida 
(Anand) :  I will be the shortest possi-
bly in the House. 

Shri Shashi' Ranjan (Pupri): If 
there is a little chance of others being 
included, their names may ~ taken. 

Shri Narendra Singh Mahida: So 
much has been said that a ?Crson like 
me feels diffident in wast;n;: the time 
of the House and my breath. 

I consider that these are days when 
people should restrict themselves and 
speak in all dignity belittmg our 
country and ourselves. These are days 
Of emergency. As I have known 
since my days in London, we are 
known as a nation of talkers. Though 
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I also belong to this class, I would 
,have requested many of my friends to 
be brief as much as possible and not 
to throw mud at each other, I have 
been much pained to note that most 
of the Members have thrown much of 
mud at' each other, and a person like 
me, a nationalist, feels rather sad that 
even in such a case of emergency we 
cannot restrict ourselves and refrain 
'from casting aspersions on each other. 
I therefore prevent myself from saying 
'anything at all agamst my :JIember 
Or any party, and I welcome all those 
who come forward in a r.a1,:onalist 
way and support the Government 
'Whether we like it or not, in a ~
cratic way we have to &.ccept this 
'Government, and I have man:.' times 
said that I am proud of this Govern-
ment. I say with all emphasis that, 
whether you like it or not, this Gov-
ernment is in power and we must be 
fully at the back of it in the present 
emergency. 

I who have been wearing this pesrlri 
'turban for the last 17 years, and aIr.. 
one of those associated with Sardar 
'Patel and also Netaji, have been say-
"ing all these years that weari.,g this 
t'-1rb3n is like wearing a kafan. I 
wear it not for exhibition, but 
because these are the days when 
I should prove my worth. I am proud 
to say that by my activitie, in 1947 I 
had raised a volunteer force of nearly 
'. lakh of people in Gujarat, and it was 
considered a very nationalist moye-
~  with "bout 135 INA officers. At 
the time elf Gandhiji's death many 
voluntary organisations were wound 
up, and I wa, requested to wind up 
'my organisation alga. I lost a few 
lakhs cd: rupees. I am not saying all 
these things to ,boast of what I did. but 
to offer myself again unstintedly, as I 
haVe done today to ·the President, 
along with many Members of this 
House. We have sent a letter to the 
President, and I again say that I am 
]lrepared to go from village to village 
as I had done in the days of 1947 with 
the national flag, saying nothing about 
the parties, and enlist at least a lakh 
of volunteers on behalf of Gujarat. 
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These are not empty words. i am a 
fully militarily qualified person I know 
wha1 anns, what wars, are. I have also 
been a pilot, I wish to bring it to 
the notice of the Members that they 
should not under-rate China at aU. 
We must fully understand what China 
is. It is a world power, and no amount 
of mere shouting will do any good. 
Every Indian will have to raise to the 
occasion and be prepared to lose his 
sons, brothers or cousins to the ex-
tent of one-third of the pernons, and 
unless every young and able-bodied 
man ·takes up a rifle in his hands .. no 
amount af volleyes of the3e words 
will save you. Through yoU, Sir, I want 
to emphasise on the Prime Minister 
that every young and able-bodied man 
in this country sha<uld be given full 
military training. We are not yet 
aware of the seriousness of the situa-
tion. The first emergency call should 
have been to call up all the young, 
able-bodied men between the ages of 
17 and 25. What are we waiting for! 
From whom do we need orders to 
train up these lads? Why can't the 
Members of Parliament bring 
fOI"Ward to the ~  Of the Prime 
Minister and say, "Who is .going to 
fight for this country-the elders? 
People who are speaking a lot and 
doing less?" This is not a small battle. 
Do not belittle the situation. It is a 
major war. How many of us can 
reach the height of even 14.000 ft? The 
task is Himalayan, and we have to 
fight the battle in the Himalayas. The 
b'lttle will not be fought at Tej;mr 
or at Delhi, it will be fought at the 
foothills of the Himalayas. If we 
fail there, then the battle will be 
'fought in the open country. and un-
trained people will not be able io save 
the situation. 

All able-bodied persons should take 
up refles. I have suggested to Shri 
Karni Singhji that even Members of 
Parliament should take up rifles. 
Every morning, instead of having a 
daily walk. let them learn what 
arms training is, and that will give a 
good lead. The country requires a 
lead today; not speeches at 
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Connaught Place or at other public 
places. 

I am glad that many of the hon. 
Members of the Lok Sabha-I am 
proud of them-have signed and offer-
ed their personal service.. I am sure 
a day will arise when we shall 
go to the front and offer our ser-
vices. I may be a laughing-stock. I 
have heard some Members 
teiling me. "You are doing all this for 
propaganda purposes. Y"'Il want your 
name to appear in the new3papers." 
But I tell them that I just take it in 
a democrati" way. If the call comes, 
I assure you, I shall even without 
seeing my wife go to the front 
straight. These are days of giving 
inspiration and action. 

Shri Yashpa! Singh (Kairana): She 
will also accompany you! 

Shri NareDdrasingh Mahida: I oller 
the services of my ()W11 self, of my 
ehildren, my wife and of my mother 
also. I offer my total nationalization; 
ao reservedness and no c::anpartments. 

I am also a signatory to one of the 
amendments to the resoluti COl. of the 
Prime Minister and I shall say some-
\bing about it tomorrow. I do not 
want any Member b restrict the hands 
of the Prime Minister. He must be 
given unstinted support. Whatever 
party to which we may belong, we 
should not cast any aspersion on the 
Government at this juncture I am 
prepared to stand by the Prime Min-
ister and our President in this hour 
or ordeal. There should be no talk 
of any division. There should be no 
talk of any censure motions. I am 
surprised when senior Members also 
do not hear me. I am surprised when 
some hon. Members talk of castigating 
Shri Jawaharlal Nehru, one of our 
great sons. This is not the occasion 
to sav anvthing about him. We must 
all stand by him, and I am sure t!lat 
Shri Jawaharlal Nehru, who has 
been talking of pea"e all these years 
will now have to chan!(e and suit 
himself acc:>rding to the conditio,,"s 
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that obtain now. He has received 
training from Gandhiji. He shall 
have to receive training in war also 
and we all shall have to receive train-
ing for war. These are days when we 
have to make the hands of our Prime 
Minister as strong as possible and not 
flicker n:>r falter. 

As I said previously. I shall not 
speak much. But through you, Sir. 
and through the House, I assure m7 
fullest support for the country. 

Shri p, Venkatasubbaiah (Adoni): 
Mr Speaker, Sir, I thank you very 
much for giving me ,this opportunit7 
to speak. First of all, I wish to pay 
my homage to the valiant soldiers, the 
jawans, who have laid down their 
lives for safeguarding our frontiers. 
I also send my heart-felt greetings to 
the brave sj-Idiers who are guarding 
. our frontiers. Several Members have 
spoken about the treacherous and 
naked aggression that China ha3 com-
mitted on us. Our friendly hand has 
been spurned away and they have 
committed an unprovoked aggression 
as never in the annals Clf history. 
Many Member.; have spoken about it 
and I dl. not want to speak much re-
garding the aggression that has been 
perpetrated. But in this grave crisis of 
our national emergency, I would put 
forward certain suggestions for the 
eonsideration of Government. 

This aggression by the Chinese has 
come to us as someothing which is a 
blessing in disguise. It has forged 
unity. Unity in diver3ity has been 
forged in this country. My suggestion 
is that the administration and the 
Gorvernment should be streamlined. 
For this pUl'DOse, my suggestions are 
firstly. regarding s ~  up food 
production in this country: we have 
to form a second line of defence anlt 
fortify the industrial and agricultural 
base of this country. I humbly sug-
gest that a small committee should be 
constitued with the concerned Food. 

U'.L Ulkers. .. 
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and Agriculture Ministers of the sur-
plus States as members and the Union 
Minister as Chairman to see that every 
financial assistance is given to step up 
food pr::duction and to streamline the 
administration. The Union Food Minis-
ter should undertake a tour of the 
States immediately and find out what 
every State can afford to give to the 
country in this hour of crisis. 

We have not been very much up to 
the mark so far as the pr:>paganda 
Ministry is concerned. I suggest that 
the Ministry of Information and Broad-
ca:;ting should invite important editors 
of newspapers in this country and 
form a committee to advise them on 
the day-to-day prapaganda that has to 
be carried on in this country. 

Wasteful expenditur that is g:>ing 
on, for example about community 
development, should be given up and 
only the agricltural part of it should 
be stabilised. The personnel that ha,s 
been engaged in community develop-
ment areas should be geared up. 

At present recruitmnt is only taking 
place in towns. Recruitment boards 
sh:>uld be constituted and they should 
go into the villages also for recruiting 
people to be enlisted in the army. 

During the emergency period, the 
defenCe ordance factories that are 
going into production Should not be 
'fettered by any re3trictions about 
recruitment of personnel. They should 
be allowed to recruit their own per-
$()nnel for these defence fact:>ries. 

Sir, I would conclude by again pay-
ing homage through you to the valiant 
jawans who are fighting for the free-
dom of the country. We wholehearte-
dly support the resolution that has 
been put forward by our Prime 
Minister. 

Mr. Speaker: I would only wish 
that other Members would emulate his 
example. 

Shrimatl Luml BaJ: Shri Ramesh-
war Rao. 

Emergency and 
Aggression by China 

Shri Liladhar Kotold (Nowgong): 
Mr. Speaker, Sir, I rise to support the 
two Resolutions moved before the 
House. I find b:;th the Resolutions 
are self-explanatory and, therefore, 
nothing much need be said about 
them. I want to emphasize only one-
or two things. 

Sir, so far as the policy of non-
alignment is concerned, we have seen 
that in spite of that policy, we are 
getting help from various nan-aligned 
countries and, therefore, there is no· 
reason why we should -go back from 
the p:>licy that we adorn so much. 

Now, Sir, I would like to submit a 
few suggestions so far as the eastern 
sector is concerned to which I belong. 
Ge:>graphically situated as it is-linked' 
with the rest of India by a narrow cor-
ridor having meagre means of trans-
port and flanked by an unfriendly and 
unhelpful neighbour against the 
powerful thrust by the ruthless 
enemy-thh regbn presents various 
special problems which warant urgent 
measures to be adopted in view of a 
long drawn war. I hope, Sir, the Prime 
Minister will take special interest to 
see that the measures are taken with-
out any delay. We have, in the mean-
time, made certain suggestions to the 
Railway Ministry and also to the 
Ministry of Transport and Communi-
cations, suggesting wha t specific and' 
concrete measures should be taken in 
this direction in keeping the supplr 
line undisturbed. 

Sir, I can assure yOU and this House 
that the pe:ple in this sector, which 
is involved in the actual war now, are 
maintaining a very high morale and 
they have already taken the initiative 
in r ~  the civil defence with-
out waiting for any direction or lead' 
to come from the Government. But 
what they need is, they should be given 
the ~ ss r  training facilities in mat_ 
ters of air-raid precautions and the· 
like 
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One ihing which I would very ear-
. nestly suggest for the consideration of 
·ihe Agriculture Ministry is this. Our 
.agricultural pr::w::\.uction is abways 
hampered ·by either floods or droughts. 
'We have rains for four months and for 
eight months we dJ not get any rain 
'Or irrigation facilities. Now, dur.ing this 
emergency, we should take immediate 
'steps to provide irigation faciLities so 
that c·ur farmers can grow not only 
enough food for them3elves but ~  

sufficient ~  that can be produced 
~  for a large number of armed 
personnel and other personnel who 
are coming there to defend our e:>un-
. try. In this connection, I would also 
like to suggest that the Agriculture 
'Ministry 'Should render all p'>Ssible 
hel.p in esablishing as many farms for 
poultry and goat as possible. These 
will be required for meeting the needs 
'of the Defence personnel. 

Sir, one thing that is delighting is 
that cur civilian population, men and 
women. particularly youths including 
eve" boys and girls from s:hools, 
have been trying to g·ive all help that 
they can tour armed forces whenever 
they pass thrcugh OUr towns and vil-
lages. Very recently, they helped the 
Army in widening a narrow road to 
enable the heavy army vehicles to pass 
thr;lUgh and the did it in one da:;. 
Similarly, our WO:!len are running 
canteens v:;.luntarily and giving en-
couragement and inspiration to our 
armed r~ s The:;e ~s r 3 have 
been very muoh appreciated by our 
armed forces themselves from the 
fr:.nt. 

Sir. I do not want to take any more 
at your time. I only want to ass:>ciate 
myself with all the s ~ that 
'have beeon expressed in the second Te-
'solution paying tribute to our jawans 
'owh') have laid down their lives and 
sending compliments and greetings to 
'our brave soldiers who are fighting 
valiantly facing so many odds and also 
'Offering our gr·atitude to all f'iendly 

Emergency and 
Aggression by China 

countries who are giving us voluntar:J 
aid . 

Shrl Basomatari (Goalpara): Mr. 
Speaker, Sir, we meet here in a grave 
situation. Our House was scheduled 
to meet only on the 19th and when 
it was submmoned to meet on the 8th 
the people outside felt that we were 
doing some goad work for the nation. 
Many things have been said here. 
You have suggested, Sir, that we 
should only offer suggestions. There-
fore, I do not want to go back over 
thOse speeches. 

I have heard some people question-
ing whether the Prime Minister should 
be our leader during this-war time. 
But I do rrot see any point in such 
an argument. He is not only the 
leader of this country and this House, 
'but he is the symbol of the nation. 
Therefore, there is no doubt about it. 

Sir, we come from Assam which is 
a frontier State where fighting is 
going on. Pe'Ople ask me, what is the 
morale of the people of Assam. I 
have to'd them boldly what I saw 
. in my parts of the country, that the 
people of Assam have kept their 
morale very  very high. There is TIO 
question of their losing their morale. 
Sir, the pe'ople of Assam defeated the 
Moghuls 17 times. Not an inch of 
land was given up by them. Still 
people have doubts about the morale 
of the people of Assam. There is no 
question of their having any kind 
of fear or anything else. We only 
need help from the Government. In 
the present stage We cann'ot fight with 
lathi. We will have to fight with 
modern weapons. We ask the Gov-
ernment only to SUppl.y such weopons. 

There is the question of civil 
defence. This is the most important 
factor during war time. I want to tell 
something from my personal experien-
ce. The ther day I was going from 
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Bombay to Assam. The train stopped 
at Bijni siation. r was surroUBded 
by CrD officers-I do not want to 
mention their names, I can give it in 
writing if necessary. They asked 
whether they should guard the rail-
way line, defend the bridges or guard 
the villages. I asked them what they 
meant by villages. They said tllat 
there was only one tiny metre gauge 
line which was to be guarded from 
Siliguri to Gauhati, whereas there 
were s'ome villages-I am not able to 
mention their names-which they 
"Suspected were harbouring some mis-
ereants, some infiltrators. They said 
that it was difficult for them to make 
out who were infiltrators anI! who 
were not. Shri Harvani was saying 
that he stood for the 50 million 
Muslims. I quite appreciate his feel-
ings and sentiments. But the point is 
whether all those people can be 
trusted. This fact has to be taken into 
consideration. 

Another thing is, at the beginning 
of the war only river transport 
thr'ough the Brahamaputra river run 
~  the Joint Steamer Company had 
suspended their activities for four 
mO:1ths due to illegal strike by Pakis-
,ani crew. I do not know whether the 
Government has tried to do something 
about that. It is a monopoly of the 
J'oint Steamer Company and the crew 
who are all Pakistani people have 
b'ccn instiggted by the Paki3tani Gov-
ernment. Therefore you can imagine 
if <uch " t':,:.· happened in the 
b,-ginning of the war what would be 
the fate of Assam. 

Shr; Kotoki was saying that our 
eo'mtry is surrounded by foreign 
countries. On One side there is 
Burma, on two sides, that is, On the 
sou th and the west there is Pakistan 
and there is Bhutan in the north. So 
you can quite imagine the weakness 
(If this tiny line through the 40-mile 
corridor through West Bengal. We 
have been asking our Railway Minis-

2052 (Ai) LSD-IO. 

Aggression btl China 
ter-he is not here-to strengthen this 
line and have been putting forwar1l 
very many suggestions. Of course, I 
am grateful that they have given us 
one bridge on the Brahmaputra, but 
what will we do with that bridge 
when the line is broken? There are so 
many parts of that line which are 
submerged by floods. The other day 
I wrote to the hon. Railway Minis-
ter about it and in reply he said that 
there is no money provided for it in 
the Third Plan. What a sad thing it 
is to reply like that? I do not under-
stand this. He said that this line has 
been strengthened now' and the rail-
way line is not submerged. I would 
write to him again asking as to how 
many days during the last July-
August floods it was submerged and 
suspended. 

Another thing which Shri Bhatta-
charya was suggesting I do not like 
to repeat. In the area I come from 
there is (lnly one line, that is, the 
highway. Since the bridge has been 
c'onstructed on the Brahmputra, the 
national highway has been diverted 
from North Salmara to Pandu which 
is about 46 miles. On these 46 miles 
seven big bridges are required On the 
Ai, Manas, Bhalukadonga, Beki and 
other rivers. These are turbulent 
rivers and 'they need bridges. There 
is not a single bridge. If it is not 
done now during the winter season, 
when summer comes I do not know 
how 'we will be able fa manage the 
war. So, these things have to be seen 
carefully. There is no use of talking 
big here and saying, "We can sacri-
fice our lives; we can do this and 
that". Supply is the main thing in 
wartime and if supply is sus-
pended, Ihow can you fight? You 
cannot fight with a hungry beily. 
Therefore there must be a flow of 
supply. There is not a single hon. 
Minister here. The hon. Deputy 

~ r is here and he is from Assam. 
I request him to take note of this 
and construct all the bridges which 
are required for the supply of food. 
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About the airline, our aeroplanes 
laave to 11.1' over Pakistan. You know 
Ilow hostile Pakistan ia. Only the 
-'her day they made a statement thai 
we must not deport these iDfltrateci 
people. You cannot believe them. 
They may take advantage of this 
danger. With this advantageous poli-
tion they may not allow our aircraft 
18 fl.y over Pakistan. That has to be 
taken note of. -I, therefore, request 
the Government to be vigilant. WheJI 
ether hon. Members were speaking I 
was looking to the faces of hon. Minis-
ters. They are not so serious as they 
eught to be. I hope they will be 
serious at the present juncture. 

Mr. Speaker: Shrimati Renuka nevi 
Barkataki ... Albsent. Shri Shree 
Narayan Das .. Absent. Shri P. R. 
Chakraverti . .Absent. Shri C. II. 
Chaudhry . .Absent. Shri Mohammad 
Tahir. 
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Mr, Speaker: Shri Rame!lhwar 
Prasad Singh. Shri Shashi Ranjan, 

Sbri Sbasbi Ranjan (Pupri): Mr, 
Speaker, for the last five days, enough 
has been said. It is so goud that al-
most all of Us have lent support to 
the Resolutions moved by our Prime 
Minister. of course, some with minor 
amendments. I also rise to support 
the ',ame with Jut any amendment,. 
for, I think it is not the opportune 
hour to deal with minar issues, just 
to make slight adjustments here and 
there. 

It is quite true that we have had 
to pay a very heavy toll for our good-
ness and for sticking to' dharma . 

3ut at the same time, it is 
gratifying that aur' soldiers have died 
fighting for dharma against adharma. 
So, according to' Lord Krishna, they 
must haVe achieved swarga. The sac-
rifice of their martal body is worth 
emu'ating, and I bow my head in the 
han our of the departed souls. 

There cannot be two apinions that 
we are passing through a great crisis, 
and we must be very serious' and 
thaughtful af the situation. In my 
humble 'Opinion, this is nat the oppor-
tune moment to' pass sweeping 
remarks against each other and try 
to show down any individual or any 
party unless their actians are anti-
national. ' 

I agree with the previous spea-
kers that little af war.'iedness and 
anxiety is apparent amangst the 
per.rons responsible far carrying em 
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the Government. But at the aame 
time, at this huur of emergency, we 
should also not try to make capital or 
to gain prominence out of the exit 
or establishment of a certain Minister. 
This mentality goes to create groupism 
and divide us in compartments, wea-
kening our joint effort to combat the 
menace from outside along our 
borders. 

I personally do not find anything 
new or conspicuous in a democratic 
set-up if a Minister tenders his resig-
nation for the failures of his depart-
ment. This is just in acc'ordance with 
the established principles of demo-
cracy and is good and healthy for Uhe 
growth of democracy. Compari-
sons have been drawn by some of 
the Members between our Prime 
Minister and Mr. Chamberlain and 
Mr. Churchill. I shall most humbly 
say that this comparison is analogous. 
The pe'ople of England have been 
shaping their democracy for many 
decades under the atmosphere of 
plenty and prosperity while our 
democracy is only one and a half 
decade old under great duress and 
difficulties passing through manifold 
problems. Secondly, Mr. Churchill or 
Mr. Chamberlain were leaders 'of their 
party members with no suffering or 
sacrifice, while Shri Jawaharlal Nehru 
is the leader 'Of the masses of this 
vast sub-continent with supreme 
sacrifices and sufferings. 

Our policy of non-alignment has 
been thoroughly elucidated in this 
House, and I need hardly say more, 
but I shall only say that credit goes 
to this policy that all the peace-loving 
countries and the governments based 
on democratic idealogy have extended 
their unc'onditional support. The 
credit also goes to our planning and 
the present leadership, for much 
before the call to the nation was 
given and the Proclamation of emer-
gency was declareill., the entire coun-
try had united, irrespective of caste, 
creed, parties and policies. 

It is an open fact that there are 
two blocs in this world. 'one lea by 

Aggression by China 

the USA and the other by the USSR. 
with the communist ideology, and 
China is a Member of that communist. 
bloc. Through this House, with great. 
humility, I would like to caution the 
USSR that if they allowed China to 
proceed on with this expansionist 
and imperialist move, the time is not. 
far off when communism will be com-
pletely wiped out with hatred and. 
humiliation from the surface of the 
entire globe. There is still time left 
when the Government of the USSR in 
the name of socialism should inter-
vene and use their good offices and 
persuade the Chinese Government to 
abandon this expansionist and impe-· 
rialistic move. 

At this hour. I would like to say ~ 

word regarding the Indian c:>mmunists 
who have endorsed the recent resolu-
tiim of their party and who have 
pledged their unconditional support to-
our Prime Minister. It is not just and 
proper that we should still doubt their 
bona fides and humiliate them for 
their role in 1942. Of course. the· 
Indian communists who are engaging 
themselves in anti-national activities 
in the border areas. as stated by 
some of our hon. friends. must be 
dealt with m'ost severelv without any 
delay_ But I think whoever comes 
with an open mind and open heart, 
we must welcome him and take him 
together to present a united front 
against aggression. 

One thing I would like to say about 
the Chinese people as a whole and, 
not the Chinese Government or the 
party running the Chinese Govern-
ment. It is known to everybody that 
today in China there is only one party· 
which is also running the Govern-
ment. and the party membership is 
not even 2 per cent of the total papu-· 
lation. So it will be too much to 
thmk that all the Chinese in China 
endorse the view of the GovernmE'nt 
there and are anti-Indian. There :ire 
pro-Indian elements also. After all. 
Chiang Kai-shek and his followers are' 
aU Chinese. 'So We must be clear in 
our thinkinl lAlat we are posed .. 



Re80tutiotlB re: NOVEMBER 13, 11162 Procl4matioR 01 14042 

[8hri Shashi. Ranjan]. 

:the present regime there which ia ex-
pansionist in its move and imperialia-
.tic in its approach. 

I would now like to make a fl!!'ff 
.suegestions. The services of experienc-
oed civil and military officers who have 
retired or who are abroad should be 
requisitioned under an advisory com-
mittee and they should be given defi-
nite assignments ,with power and res-
ponsibility. The hours of working of 
the Lok Sabha, Rajya Sabha and State 
Assemblies should be increased, if 
needed, but the duration of the s ~

sions should be reduced to saVe tIm!' 
and to work for defence. All non-re-
munerative schemes should be s ~

pended for an indefinite period an;! 
~  skeleton portions of remunera-
tive schemes should be operated. 

Mr. Speaker: What is his suggestion 
about prolonging the hours of sit\lng 
-or Lok 8abha? 

Shri Shasbl Ru,ja.n: We should sit 
longer hours and shorten the durati,)"l 
'Of sessions. 

Schemes for building of residential 
'Cluarters should not be taken up for 
the present. The period c:J! use at the 
English language as official language 
should be extended till We are not at 
rE:st. There should 'be strict cen 'or-
ShIP on all official and ~ .. l 
news items" control on movement of 
military and government officials; and 
ali journals which do not advocate 
Ir.dia's cause should be banned forth. 
'W! lh. There should be civil defe.le" 
.ai"l'angements throughout the country 
a"d in case of necessity, let that civil 
dEfence bJdy take over charge of the 
administration. Border travelling, r~ 1

way, roads, steamers etc. should b" 
taken over by the military depart-
ment. This was also done during .he 
ii<>t war on the EB Railway when It 
W:ls taken over by American soldiers. 
RE'strictions on newsprint should be 
relaxed to facilitate wide publicity in 
t.he interest of defence of the couI'!:ry 
and to keep up the morale of the peo-

hlerge!IeJI GIld 
Aggroe&!ionb1/Chift4 

pIe. All consumable commoditiel 
should be so controlled that ~ » 
otllowed to create artificial shortaee . 
Severe steps should be taken against 
such doers. Fire-arms 'Should be II'ade 
a"ailable to the maximum number af 
pe!"SOllS in rural ·border axelU. Top-
heavy expenditure in GovernmeJ>1: 
lIhould be reduced to the minimum 
in the light of what has been said by 
previous speakers. 

In the end, I will only repeat the 
say ing of a great statesman that de,l'o-
cracy is alwayS two or three y.,al'll 
berind dictatorship but in the end it 
is bound to succeed. 

Mr. Speaker: Shrimati Yashoda 
fleddy. 

lift "'0 "'0 ~ (1fQm) ; ~ 
iror ~ ~  If' ~ 5IWf fu:rr;rr 
~~ 1 ~~~~ 

~  

lift "'0 ,"0 ~  1l fl!;m Ifi11r 

~ ~ ;r.rr ifllT 'fT I 

~~ r r~~ 

~  tIT !q'('q' 'fit ~ qh: Ifi11r ~ ~ 
qh: ~ ~ ~ iIffl ",l!i.,61!i$ ifl"'{, 

r ~~~  

itu ~ ~ ~ fi;.rm ifllT t 
~ ~ 'fiT ~'  I 

~~ '~~r ~  ;;IT 

~ ~ r r~ ~  ~ tIT ~ 
~ ~~~~~ ~ 

iil<;;rr ~  ~ ~ ~ fl!; ~ ~ ~ I 

~~~~ ~  

iF ft;if ~ ~ (Interruptiona.) 

~ ~ f;rn;f ~ ~ iil<;;rr 
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~  I 

15ft' ~  ~ ~  : 'IN 
1r ~~~ ~~ 

~~ ~~~  

~~ ~~~' r ' 

~ f.ti'liOl' ~ '~  

15ft' ;to ,"0 ~ : !A'lR 'IR ~ 

~ ~' ' ~~ ~ 

t 
' ~~ ~~  

~~ ~ ' '~ 

' ~~ r ~~~~  

~~ ' '~~  I nr-r 
~ ~ 'liT Il'it lJRUiT ;fi 1Pft', 
~~' ~~  ~ r 

~~~ ~~ 1 ~~  

1 ~ 1~~~ ~~ 

;r;mitll' ~r r ~~~ l;rr;r-
.,nr ~ q-q;ft q-q;ft lr.Jtr ~ ~ I 

Shrimati Yashoda Reddy (Kumool): 
I must at the very outset confess that 
I may not have any originai things 
to say, but the occasion ~  such, 
I cannot but say a few wo.ds, bec"use 
I want to express my sentiments 
through you to the PriI':e Minister 
and to the nation. 

I am a proud citizen of this coUDtr7 
because today India has come out .. 
one body, one person, and we are 
,oing to defend ourselve. .gainst 
China, whatever it may cost. 

I am also proud that we have got a 
leadership like that of Nehru, who 
was a leader in peace time, but who 
certainly is going to help our country 
even during the war as g!oriol1Ely as 
he has led us during peace. 

Thirdly, I would like to pay my tri-
bute and homage to our brave soldier. 
who have lost their lives for our 
country. Not only do I pay my 
homage, but I congratulate every 
mother who has contributed such 
brave sons to this country. Glory 
unto them, and let there be more 
mothers like that in case we need. 

The Chinese war against us has 
more than one aspect. Militarily it 
wants to come and sit on our heads 
and subjugate us, so that it may have 
military control. It wants lO control 
Bhutan and it necessary Nepal, and 
have military control over us. 

Economically it wants to give us a 
headache in the northern borJer lIO 
that our economic policies and the 
Third Five Year Plan may be defeat-
ed, and it wants to subjugate us in 
that way. 

Politically it wants to keep up conti-
nuous pressure on the north to make 
Us give up our non-alignment policy 
and turn to the West more and more 
80 that it may embarrass Russia, 
which is today giving aid. 

Ideologically it wants to convert 
India into a communist cou:llry . 

So, militarily, politically, economi-
cally and ideologically we are going 
to fight it. Let China remember that 
when a nation like India and its 
patriotic indignation is roused, 
China can neither harm us, humi-
liate us, n'or intimidate us and cer-
tainly not defeat us. Let it be under-
"toad. 

Today our aim should be to drive 
out the aggressor whatever the cost" 
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and We are going to do it irrespective 
of ideas and ideologies. We are going 
t:> get aid from any nation that give<;, 
East or West, to drive out the aggr es-
sor. Certainly we are going to stick to 
non-alignment, becaUSe today Ind;.n is 
proUd that it is not a satellite of any 
country in the world. Today 
every other country in the 
world. even in the communist world 
has recognised our bold policy and 
our moral right. Certainly Russia is 
neutral becausp. of our non-alignment 
policy. What it may be tomorraw. t 
do not know. I may also say whatever 
may be difficulties we should fulfil 
our Plan; not only that, we should 
overfulfil the Plan. I do not want to 
repeat the many suggestions given 
here becaUSe I promised to finish in 
five minutes. I would appeal to my 
friends who talk here to remember 
that not only our country but the 
whole world is listening to us. I am 
glad the Swatantra Party Member said 
that in spite of our difficulties and 
differences all should support the 
Government and our Prime Minister. 
That is the truth. When that is so, 
why do people want to say something. 
If they must. they may criticise in 
private but praise them in public; that 
should be the motto. 

Lastly, one word about the commu-
nists. I congratulate them. They are 
skating on thin ice. They are very 
embarrassed. They could not blame 
us for their predicament. Though pub-
licly they say that their policy is con-
tained in this resolution, they have 
not eJq>elled their partymen who hold 
contrary views. Why should they to-
lerate such people for whom interna-
tional politics is more important than 
even motherland? Shri Kumaraman-
galam says that unless we put them in 
the defence councils they were going 
to control the factory workers at the 
peril of the nation. We cannot believe 
when people speak like that. Let them 
by their actions show that they are 
patrioti!, and let them dissociate them-
selves from international communism. 

Let them be Indians first and commu-
nists later and let them prove that 
Indian communists are not like com-
munisls of other countries and for' 
them India comes first and India 
comes last. Lastly, as a woman. I say 
that we place all our services of the' 
women in India. We are not going to 
hesitate to send our husbands and 
brothers and sons to the front line. 
In the second line too every woman 
will work whether as a driver or tele-
phone operator or as a nurse or as a 
cook or a scavenger or road sweeper' 
and we will show by our action that 
Indian women are not far behind. 
Thank you, Sir, for this opportunity. 

Mr. Speaker: I have received 26 
slips. I will call them, ~ tilese 25 
persons before the Prime Minister 
rises to reply. But I shall receh'e no· 
other name. 

~~ ~w~ ~ 

;;rom it ffi' ~ ~ ~ ~ ~ I li7 -"'To 
~ ~  ~ ~ ~ '  'fTf<1:4 I 

~~~~~~~ 

~~ rr~1 

Shri Pri,.. Gupta: 
excused. 

beg to be 

BUSINESS ADVISORY COMMI'M'EE 

EIGHTH REPORT 

Shri RaIle (Buldana): Sir, I beg 
to present the Eighth Report of the 
Business Advisory Committee. 

20.24 hrs. 

The Lok Sabha then ad;oumed till 
Eleven of the Clock on Wednesday, 
November 14, 1962!Kartikll 23, 1884 
(Sllkll). 
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310 P. & T. quarters in Delhi 

311 Land put under Japanese 
MethOd of CUltivation 

3 I 2 "Trident" aircraft for 
L.I.C. 

313 Unmanned level crossings 
on Northern Railway 

314 B.O.X. wagons for move-
ment of coal 

315 FreIght rebate on import 
from U.K. 

316 Dislocation of communi-
cations service in Assam 

317 Minor Irrigati'ln Program-
mes 

3IS Caale wealth 

319 Joint Planning kr A,i. 

320 Second S"ipyarJ 

321 

322 

323 

324 

326 

327 

328 

329 

330 

331 

Re\\-'ard for efficient Pests 
and Telegraphs cmp}o-
yees 

A~s s '  t·, Panchayat 
Samitis 

Sailing vessds 

Enq'.liry jT1t.\ Railway acci-
dent near ~  hipur . 

Accident ;m Rai: ,\'ay or;dge 
at Solani in A1.0radabad 
di\yision 

Air r ~r ' s 

Hindustan shipY.lrd 

Connecrmg AnJam.:lns with 
Calcutta by RaJio tele-
phone 

New ~s in Anjhra Pra-
desh 

Violations of r ~  Act . 

Unauthorisej occupation of 
Khos land in Tripura 

117B-79 

1179 

1179-80 

lISa 

uBo 

IIIIo-SI 

IIBI-83 

IIB4 

IIB5 

I185-S6 

IIS6-87 

1187-89 

IIB9 

1189-90 

II90-9I 

11 3~ 

1194-95 

1195-96 

II97 

II 97-9B 

II98 



J449 

WKlTl'ZN A ~ TO 
QUESTIONS-cOfttd. 

u .s.Q. SUbject 

No. 

333 

334 

335 

336 

337 

3311 

339 

W 
343 

344 

349 

Sugauli and H.ri Napr 
Supr factories 
Construction of Aerodrome' 
during Third Plan 

Seminar on Labour Con-
tract and Construction 
Co-operatiTee .• .. 

Convertion of M.G. line 
intO B.G. in Maharaahtra 

P. &: T. offices at Agartal. . 
Esport of fisb 

Cultivable waste land 

Coaching Itock on Kansr. 
V.lley section 

Rolling arock . 

Dairy farm with Swiu 
aasistBDce 

Import of AUItt1Ilian RamI 

production of sugarcane . 

Railway loop line between 
Japdhari and Ludhiana 
via Chandigarh .  • 

National High ... ays in 
Punjab 

Priority to cxp<>rted aooda 
Whcar ships held up at 
Vishakhapatnam Port 

Tallah bridge 
350 Covering over Platform. 

on N.F. Rail""" 

351 

352 

353 

35<4 

Postal servicee 

Marketing of agriCUlture 
produce 

Ti=ketless trayellin, 

Import of Railwayequip-
ment 

355 Self-sufficiency Un food-
&Wns 

356 Landless labour 

357 Eanh tremors in Delhi 

358 Advertisements by Air-
India 

359 Air-India bookings 
360 Air-India inaugural ftillht 

to Moscow 

36' Diesel goods train between 
Moghal •• rai and Rosa 

Railway track joining Indore 
with Dhulia . 

Realignment of N.G. Kansrl 
Valley aectlon 

~ 

1200-01 

1201 

uoz.-o3 

1203 

1203-04 

lz06 

1206 

1201 

lzolkl9 

1209 

lZ09-IO 

UIO 

1210 

121o-II 

I2II-IZ 

1212 

1213 

'213 

IZIS-16 

OBITUARY REFERENCE 

The Speaker made a reference 
to the passing ..... y or Shri 
Haribhai Kun"'erabhai Buia 
who ...... sitting Member 
or Lot Sabha. 
Thereafter Member. ,tood ill 
silence for a short while u  • 
m'itk of respect. 

CALLING ATTENTION TO 
MATTER OF URGENT 
PUBLIC IMPORTANCE 

Shri B.C. Seth called the atten-
tion or the Minister of Rail-
... ay. to the reported Rail-
.... y aocident between 
Manjhl and Bakulah atatlons 
on the North-Eastern Rail-
way on lIth November, 
'962 resUlting in the death 
of 25 persons and injuries 
to several others. 

The Minister of Ra!hraya (Shri 
Swaran Singh) made a state-
ment in regard thertl()o. 

PAPERS LAID ON THE 
TABLE 

(I) A copy each of the follow-
ing Notifications under sub-
section (3) of section 133 of 
the Motor Vehicles Act, 
1939, making certain futther 
amendments to the De hi 
MotOr Vehicles Rules, 19<40 : 

(i) Notificatioo No. F.I2/I02 
160-Transport published 
in De lhi Gazette dated the 
19th April, 1962; 

(ii) Notification No. F.ul 
76160-Transport publish-
ed in Delhi Gazette dated 
the 26th July, '962. 

(2) A copy of Notification No. 
G.S.R. 1451 dated the 3rd 
November, 1962 issued un-
der section 3 of the Agri-
cultural Produce (DeYe-
lopment and Wauhousin&) 
Corporations Act, 1956. 

(3) A copy of the Indian Me-
dical Council (Post-graduate 
Medical Education Com-
mittee) Rules, '96' pub-
lished in Noti{ication No. 
S.O. '699 dated the 22Dci 
July, 196', under sub-sec-
tion (2) of section 32 of the 
Indian Medical Counc 
Act, 19S6. 

1&16. 



COL'I7MJlS 

STATEMENTS BY MIMIS-
TBRS 1321-31 

(i) The Minister of State for 
Irrigation and Power (Shri 
A.IaIl) made a stare-
ment correcting the reply 
liven on the 30th May, 
II)6:l to Starred Question 
No. u8z by Shri Y.N. 
Singh_ rell""ding Hirakud 
Dam PrOjeCt. 

(Ii) The-Miniater of Mines 
and Fuel (Shri K.D. 
Malaviya) made a state-
ment regarding supply 
position of petroleum pro-
ductJ. 

BILLS INTRODUCED . IZ3I,U32-33 
Ci) The Foreigners Law (Ap-
plication and Amendment) 
Bill, II)6Z. 

(;,) The Companies (Am-
endment) Bill, 1962 . 

STATEMENrS RE. ORDI-
NANCES LAID ON THE 
TABLE 
(i) A copy of the explana-
tory  statement livinc 
reason. for immediate Ie-
iPslation by the Foreign-
ers Law (Application and 
Amendment) Ordinance, 
11)62, (No. 5 of 1962) 
was laid on the Table 
under Rule 71(1) of the 
Rules of Procedure and 
Conduct of Business in 
Lok Sabha. 

(ii) A copy of the explan.-
lOry .tatement giving rea-
sons for immediate legisla-
tion by the Companies 

STATEMENTS RB ORDI-
NANCES LAID ON THE 
TABLB-e""td. 

(Amendment) Ordinance, 
1962 (No.7 of 1962) was 
laid on the Table under 
Rule 71(1) of the Rules of 
Procedure and Conduct 
of BUlinesl in Lot Sabha. 

~  UNDER CON-
SIDERATION • 1233-1446' 

Discus.iOll on the twO Reso-
lutions regarding approval 
of Proclamation of Emer-
PCJ, and Chinese Ag-
lI'ession moved by Shri 
Jawaharlal Nehru and sub-
stitute motion and amend-
ments thereto, moved on 
the 8th Novembr, 11)62, 
continued. Thediscus.ion 
was not concluded. 

lUll'ORT OF BUSINESS AD-
VISORY COMMITTEE-
PRESENTED 

Ei&;hth Report _s presented. 

AGENDA FOR WEDNESDAY, 
NOVEMBER 14, 11)62/ 
KARTIKA 22,1884 (SAKA)-

Further discussion and votin, 
on the Resolutions regard-
ing approval of Proclama-
tion of Emergency , and 
Chine.. Aggression, moved 
by the Prime Minister (Shri 
Jawaharlal Nehru) and 
substitute motion and am-
endment., moved on Ilh 
NO'Ocmber, I96:l. 
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